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INTRODUCTION 

I, the Chairman of the Public w u n t s  Committee having beet 
authorised by the Committee, do present on their behalf this Hun- 
dred and Sixty-Second Report on action taken by Government on 
the recommendations of the Public Accounts Committee contained 
in their Hundred and Thirty-third Report (Fifth Lok Sabha) relat- 
ing to the Ministries of Finance, Home Affairs and Cabinet Secre- 
tariat (Department of Personnel) . 

2. On the 31st May, 1974 an 'Action Taken' Sub-committee was 
appointed to scrutinise the replies from Government in pursuance 
of the recommenadtions made by the Committee in their eariler 
Reports. The Sub-Committee was constituted with the following 
Members: 

Shri H. M. Patel-Convener 

2 .  Shri Sasankasekhar Sanyal 
3. Shri Jagannathrao Joshi 
4. Shri S. C. Besra 

5. Shri V .  V .  Raju 
6.  Shri Mohammed Usman Arif 
7. Shri P. Antoni Reddi 
8. Shri Narain Chand Parashar 
9. Shri T .  N .  Singh 

3. The Action Taken Sub-Committee of the Public Accounts 
Committee (1974-75) considered and adopted this Report at their 
sitting held on 25th April, 1975. The Report was finally adoptec, 
by the Public Accounts Committee on the 28th April, 1975. 

4.  For facility of reference the main conclusions/rgcommenda- 
tions of the Committee have been printed in thick type in the body 
of the Report. A statement showing the summary of the main re- 
commendations/&ervations of the Committee is appended to the 
Report (Appendix). 



5. The Committee place on record their appreciation of the 
a s s i m c e  rendered to them in this matter by the Comptroller and 
Auditor General of India. 

NEW DELHI; JYOTIRMOY BOSU, 
April 28, 1975 a Chairman, 

~ a i s i k h a  8, 1897 (Saka) . Public Accounts Conamittee. 



CHAPTER I 

REPORT 

1.1 .  This Report of the Committee deals with the action taken 
by Government on the recommendations contained in their 133rd 
Report (Fifth Lok Sabha) on the Report of the Comptroller and 
Auditor General of India for the year 1971-72, Union Govt . (Civil) 
relating to the Ministries of Finance, Home Affairs and Cabinet 
Secretariat (Department of Personnel). 

1.2.  The Action Taken Notes have been received in respect of 
all the 27 recommendations contained in the Report,. 

The Action Taken Notes on the recommendations of the Com- 
mittee have been categorised under the following heads:- 

(i) Recommendations/Observations that have been accepted 
b y  Government. 

S. Nos. 1-5, 13-18, 20, 22-24 & 27 

(i!) Recommendations/Observatioicd wirich the Cornmittlee do 
not desire to pursue in the light of the replies of Govern- 
ment. 

S. Nos. 25 & 26 

(iii) Reoommendations/Obsetvations replies to which have not 
been accepted b y  the Committee and which require 
reiteration. 

S. Nos. 11-12 and 19 
(iv) Recommendations~Observations in respect of which Gov- 

ernment have furnished interim replies. 
S .  Nos. 6-10 and 21 

1.3. The Committee hope that final replies in regard to the 
recommendations to which only interim replies have been furnish- 
ed,, will be submitted to them expeditiously after getting them 
vetted by Audit. 

Exchange of Damaged Currency Notes 
(Para 1.82--S. No. 7) 

1.4. Referring to the inconveniences caused to the public in 
exchanging soiled and damaged currency notes, the Committee made 



the following observations in paragraph 1.82: 

"The Committee are informed that all the Reserve Bank 
Branches and in places where there are no Reserve Bank 
branches, the State Bank branches are required to ex- 
change soiled notes. Damaged notes could, however, 
be exchanged only at  the Reserve Bank branches. As a 
matter of common experience it is seen that the exchange 
of soiled and demaged notes involves a cumbersome pro- 
cedure, entailing lot of harassment for the common men. 
The Committee think that the Ministry of Finance 
should, in consultation with the Reserve Bank of India 
review the situation and lay down a simpler procedure for 
exchange of soiled and damaged notes as early as possible. 
One way out could be to authorise all the branches of all 
banks and all post offices to exchange the soiled notes." 

1.5. In their reply the Ministry of Finance have stated as follows: 

"The position at  the time of the receipt of Committee's report 
was that the State Bank of India and its subsidiaries, as 
agents of the Reserve Bank, as well as the Railways and 
the post offices were authorised to accept soiled and 
slightly mutilated note vide note I below paragraph 8.3 
of the executive instructions included in the Central 
Treasu~y Rules (Vol. I ) .  In view of the Committee's 
recommendations, instructions were issued on the 15th 
June 1974--(a) to the State Bank of India, asking them to 
accept soiled and slightly mutilated notes in payment of 
its dues at all branches and not merely at branches with 
currency chests and (b) all nationalised banks, asking 
Shem to accept soiled and slightly mutilated notes in pay- 
ment of their dues at all their offices. 

While the hardship, if any, to the public has been reduced to 
the maximum extent possible as a result of these instruc- 
tions damaged notes, namely half notes, imperfect, mis- 
matched, altered and obliterated notes and notes which 
have been substantially mutilated or have been disfigured 
by oil or other substances in such a manner as to render 
their identification difficult are required to be remitted to 
the Currency Offices of the Reserve Eank of lndia to be ad- 
judicated and dealt with in terms of the Reserve Bank 
of India (Note Refunrl) Rules, 1935. The distinction 
between soiled and slightly mutilated notes, which can 
easily be identified as genuine notes, and, on the other 
hand, damaged notes, including notes which are more 



than slighily mutilated, is necessary in order to prevent 
false claims on built-up-notes. 

As damaged notes have to be examined carefully and adjudi- 
cated, before they can be passed by the Currency Offices, 
of the Reserve Bank of India for payment, it will not ,be 
practicable to delegak- to the State Bank of India, its 
subsidiaries and other Nationalised Banks authority to 
receive and deal with damaged notes also. The question 
whether the Reserve Bank of India Note Refund Rules 
can be revised so as to reduce the element of discretion 
in regard to adjudication and payment for damaged notes 
is, however, being examined. In case it becomes possible 
to revise the Note Refund Rules in such a manner as to 
enable the State Bank of India, its subsidiaries and the 
Nationalised Banks to pass at least some damaged notes 
without reference to the Currency Offices, of the Reserve 
Bank, the question of issuing instructions delegating fur- 
ther authority to the banks concerned will be examined.* 

1.6. The Committee desire that the examination of the question 
regarding revision of Note Refund Rules may be expeditiously 
completed and a simplified procedure for exchange of damaged 
notes be laid down. 

1.7. The Committee also desire that Government should review 
whether the instructions issued to the State Bank on 15th June, 
1974 are actually being implemented by the authorities concerned. 
Steps should also be taken to inform the general public of the 
facilities that have been arranged for the exchange of soiled notes, 
as also the fact that all Branches of Reserve Bank, State Bank and 
other Nationalised Banks, as also other public utility services, 
such as Railways, Post Offices, etc., are under an obligation to accept 
all soiled and slightly damaged notes tendered by the public. 

Audit of Foreign Exchange Transactions 
(Paragraphs 1.98-1.1QW. Nos. 8-10) 

1.8. While reiterating their earlier recommendations contained in 
the 98th Report (4th Lok Sabha) regarding the question of having 
a selective test check by the Comptroller and Auditor General of 
the Foreign Exchange Transactions, the Committee made the fol- 
lowing observations in paragraphs 1.98-1 .loo: 

"The question of having a selective test check independently 
by the Comptroller & Auditor General of India of the 



4 
foreign exchange transactions in so far as they involve 
some form of quid pro quo has been engaging serious 
attention of the Committee for some years. They have 
been informed now that apart from order considerations, 
i t  would be inappropriate to entrust the check of these 
transactions to the Comptroller & Auditor General as he 
is not authorised by law to do so. The Committee have 
already clearly brought out the considerations which very 
much warrant such a chek vide paragraph 1.37 of the 98th 
Report (1969-70) . Their examination of issues involving 
foreign exchange transactions from time to time has re- 
vealed serious and widespread lapses and malpractices. 
They are therefore, fully convinced that it will be in the 
economic and financial interests of the country of their 
suggestion for an independent tesk check of foreign 
excharige transactions is accepted. Otherwise it would 
undoubtedly give a free hand to the economic offenders, 
which could not possibly be the Government's intention. 

"The .Committee note that at present there are several cate- 
gories of cases in which foreign exchange is released sub- 
ject to an export obligation. These are (i) advance im- 
port licences issued to Registered Exporters, (ii) Capital 
goods licences issued subject to an export obligation, (iii) 
Approval of foreign collaborations granted subject to an 
export obligation, (iv) barter deals and (v) Release of 
foreign exchange for location shooting of films abroad 
subject to certain conditions. The fulfilment of export 
obligation in most of these cases is being watched by the 
"Export promotion Cell" in the Office of the Chief Con- 
Woller of Imports and Exports. The Audit Wing of 
the Department of Economic Affairs exercises a selective 
test check. That this check is absolutely inadequate is 
clear from the fact that during the past 5 years only a 
meagre 240 cases of advance licences of the value of 
Rs. 11.26 crores have been covered. However, the result 
of even this inadequate check is very disturbing. In 
20 per cent of the cases check& serious defaults in the 
fulfilment of export obligation have been detected. 

In view of the above the Committee reiterate their recom- 
mendation contained in their 98th Report (4th Lok 
Sabha) . They would specifically ask Government to 
strengthen the existing arrangements for the check of 
such foreign exchange transactions. Further Gqvern- 



ment should consider amendig the Law to lave test check 
j of these transactions by the C&AG. In the meanwhile I 

the C&AG should be requested to take it up dghtaway 
on a "consent basis" so that no time is wasted.' 

1.9. In their reply the Ministry of Finance have stated as fob 
,Iows: 

"The matter i(s under consideration in consultation with the 
Ministry of Law, Justice and Company Affairs and a 
further 'Action Note' will be submitted later." 

1.10. While reiterating their earl4er recommendation contained 
in their 98th Report (4th Lok Sabha) regarding the question of 
having a selective test check by the Comptroller and Auditor Gene- 
ral of India of the foreign exchange transactions, the Committee 
had desired that Government should reconsider the matter and 
amend the law if necessary so that a test check of those transactions 
could be considwed by the Comptroller and Auditor General. In 
their reply dated the 29th October, 1974 the Ministry of Finance 
have stated that the matter is under consideration in consultation 
with the Ministry of Law, Justice and Company 'Affairs and that a 
further note will be submitted to the Committee. 

1.11. The point at issue is not very complicated, and it is difficult 
to see why, even if other Ministries have not been consulted, i t  
should take so many months to arrive at a decision. The Com- 
mittee cannot but deplore this kind of indifferent and undesirable 
attitude in dealing with a recommendation of great importance. 
The Government should not take any more time in this regard. 

Probe into increase in Expenditure on Police 

(Paragraphs 2.5 and 2 .643 .  Nos. 11 and 12) 

1.12. Expressing their concern over the increase of expenditure 
on Police in recent years the Committee made the following obser- 
vations in paragraphs 2.5 and 2.6: 

"The Committee are very much concerned over large scale 
and continuous increase in unproductive expenditure 
on police in recent years. This is particularly deplorable 
in a poverty stricken country. The expenditure on police 
increased from Rs. 3 crores in 1950-51 to Rs. 48.23 crores 
in 1966-67; Rs. 72.60 crores in 1968-69; Rs. 118.62 
crores in 1971-72; Rs. 130.91 crores in 1972-73 and 



Hs. 156.413 crores (BE) in 197475. This means a 52 
times increase in 24 years. This is by any standard in 
alarming increase. There has been a large scale in- 
crease in Central Reserve Police, Border Security Force, 
and relatively recently created Central Industrial Security 
Force. The Committee are surprised that police Forces 
of such large strength should be necessary over and 
above the substantially large forces of the State Gov- 
ernments who are required to do precisely the same job 
and are responsible for maintaining the law and order. 
(It is understood that the expenditure on State Police 

Forces has also risen to more than Rs. 300 crores during 
1973-74). According to the Ministry of Home Affairs the 
increase in expenditure is justified in view of pressing 
~eques ts  from State Governments for the development 
of central police on account of one trouble or the other. 

The Committee feel that expenditure on police organisa- 
tions of different kinds has been increasing at such a 
rapid rate that it calls for an urgent review by an inde- 
pendent high powered Commission. The expenditure 
on police both at the Central and in the States has 
reached levels where clearly they are eroding the rc- 
sources available for development activities. The 
Committee trust that Government will take a decision 
in this matter and appoint the Commission within the 
next two or three months." 

1.13. In their reply the Ministry of Home AfFairs stated as 
follows: 

"The maintenance of law and order and security of the 
border is a pre-requisite for any socio-economic develop- 
ment. I t  is in this context that the increase in the police 
expenditure which has been dictated by the specific 
needs of internal and border security should be seen. 
The need for utmost economy in police expenditure is 
being constantly kept in view. The Government there- 
fore, feel that there is no need for the review of the ex- 
penditure on Police Organisations by an independent 
high powered commission." 

1.14. The Committee had expressed the view that the expen- 
diture on Police orgenisations of different khds bad increased d 



such a rapid rate that it called for an urgent review by an inde- 
pendent high powered Commission. 

1.15. In their reply Government has stated that the need for 
utmost economy in Police expenditure is constantly being kept in 
view and that there is no need for a review at the expenditure by 
an independent high powered Commission. 

1.16. The Committee are not at  all satisfied with the Ministry's 
reply. The fact to be noted is that despite their reelisation of the 
need for exercising utmost economy in respect of expenditure on 
Police, €he expenditure has continued to go on increasing at  a very 
rapid pace. The increase has been, as already stated, of the order 
of 52 times in 24 years. The Committee would, therefore, reiterate 
their recommendation and insist for the appointment of an inde- 
pendent high powered Commission. The Committee are most un- 
happy on the very casual treatment meted out to a positive P.A.C. 
recommendation. The matter may be reflected in the annual 
report of the Ministry. 

lndust~ial Securit?) Force 

(Para 2.26 and 2.27-S. Nos. 18 and 20) 

1.17. Commenting on the increase in the strength of Central 
Industrial Force the Committee made the following observations: 

"The Committee note that the strength of the Central Indus- 
trial Security Force which came into existence in 1969- 
70, increased from 1568 to 15545 in 1972-73. Forces have 
so far been inducted into 71 public sector undertakings. 
The Committee feel that already a large number of 
police forces have been created. In their opinion Gov- 
ernment should review the entire position to see whe- 
ther it is necessary to have such a large number of 
forces each created for performing limited functions in 
addition to the one responsible for overall maintenance 
of law and order and protecting Government properties. 

The Committee are surprised to find that a total amount of 
Rs. 2.35 crores was outstanding as on 1st December, 1973 
from the various State undertakings for the services 
rendered by the Central Industrial Security Forces, and 
part of the arrears relate to the year 1971-72. The Com- 
mittee are of the opinion that there is no justification 



for any amount to remain outstanding. This force ie 
assisgned to every public undertaking with full regard 
to its requirements and on the clear understanding that 
it is liable for meeting the expenditure on this account. 
The Committee would await the progress of the recovery 
of arrears." 

1.18. In their reply the Ministry of Finance have stated as 
follows: 

"In order to have well-trained and welldisciplined watch 
and ward force for better protection of the undertakings 
of the Central Government, CISF was created by an Act 
of Parliament in 1969. The CISF is responsible for the 
protection and securiw of the undertakings against 
theft, pilfera'ge, sabotage etc. Security with regard to 
physical defences like gates and perimeter identification 
of personnel search of Personnel and vehicles, entry to 
vital installations, security of stores. protection against 
fire and collection of intelligence which will enable the 
above responsibilities to be discharged effectively are 
other important functions. 

2. Earlier the watch and ward of many of the public sector 
undertakings was not very satisfactory and a need was 
felt for a long time for a disciplined and wel-trained force 
In view of the good work done by the CISF, the demand 
for induction of the force in various undertakings, even 
though they have to pay for its cost has gone up consi- 
derably and it has not been possible to keep up with 
the demand. The force has been inducted in various 
undertakings like Steel Plants, Fertilizer Plants, Atomic 
Stations, Space Research Stations, Sea Ports, Airports, 
etc . The managements of various undertakings have 
found remarkable improvement in security arrangements 
and reduction of loss due to theft, Pilferage etc. whether 
CISF has been inducted. The increase in the CISF 
strength is actually the result of additional demands 
coming from various public sector undertakings. 

3. CISF is not a Police Force. They purely do watch and 
ward jobs and not the jobs which the State Police or the 
other Central Police Organisations do regarding the 
maintenance of law and order or security of the borders. 
Because of increase in law and order problems, the State 



Governments cannot undertake the protection as well as 
the watch and ward functions relating to the property of 
the Central Government as closely as the nature of such 
property requires. CISF has a specific and important 
role to perform as laid down in CISF Act and it is quite 
distinct from the role of the other Central Police Organi- 
sations which are fully occupied with the maintenance 
of law and order and security of borders and which is 
not within the purview of this force. 

4. An amount of Rs. 2.35 crores was reported to be outstand- 
ing on 1st December, 1973 from the various public sector 
undertakings. All possible efforts, are being made to 
recover the C& of the services rendered by the CISF 
at the earliest. The management of these organisations 
are being approached by the DIGS personally whenever 
they visit the undertaking. In cases where outstanding 
amount is large, the Central Ministries controlling these 
undertakings are also being approached. As a result of 
efforts made for recovery of old dues, an amount of 
Rs. 1.76 crores out of the OM outstanding of Rs. 2.35 
crore; has been recovered." 

1.19. The Committee had desired that Government should 
undertake a review in order to determine whether it was necessary 
to maintain so many Industrial Security Forces in addition to the 
personnel responsible for overall maintenance of law and order 
and protecting Government properties. It  is not clear from the 
reply of the Government whether such a review has been under- 
taken. The Committee would like a review to be undertaken to 
make certain that no avoidable expenditure was being incurred. 
The Committee would like to be informed of the result of such a 
rwiew in due course. 

1.20. The Committee note that out of a total amount of Rs. 2.35 
crores outstanding as on 1st December, 1973 from the various 
Public Undertakings for the services rendered by CISF a sum of 
Rs. 1.76 crores has been recovered. The Committee desire that 
steps should be taken to recover the outstanding amounts and see 
to it that there is no accumulation of amears in future and avoid- 
eble expenditure is not incurred. This should be reflected in the 
annual report of the Ministry. 



CHAPTER I1 

RECOMMENDATIONS/OBSERVATIONS THAT HAVE BEEN 
ACCEPTED BY GOVERNMENT 

Recommendation 

The Currency Note Press, Nasik Road is primarily intended to 
meet the printing requirements of one rupee currency notes issued 
by the Government of India and bank notes of other denominations 
required by the Reserve Bank of India, the production of which is 
undertaken on the basis bf  indents received from the Reserve Bank 
of India. As a t  present two units of the Press known as old Cur- 
rency Note Press and New Currency Note Press are printing notes. 
The optimum capacity of these two units has been estimated a t  3636 
million pieces per year. As the annual requirement of the Reserve 
Bank of India is much more a new press a t  Dewas is being set up, 
which will have an annual capacity of 1,000 million pieces of notes. 
The annual requirements of the Reserve Bank of India during 1969 
70 and 1970-71 were 4.263 and 4.460 million pieces of notes respective- 
ly. The projections of the gross requirements of notes by the  
Reserve Bank of India given by the Ministry of Finance indicate 
that in 1974-75 the Bank will require about 5824 million pieces of 
notes. This demand is expected to go upto 7707 million pieces of 
notes by 1978-79. It  is thus evident that even after the Commis- 
sioning of the new press at Dewas, the Currency Notr Press will 
not be in a position to meet the total requirements of the Reserve 
Bank of India, unless of course the Government of India goes for 
metal coins in a big way. Further in the old Currency Note Press 
which was set up long ago, the machinery should be well maintained 
to keep i t  in proper order. This is necessary because of the limited 
resources of the Government. The Committee feel that before 
sanctioning the establishment of a new press a t  D e w a ~  there ought 
to have been a realistic assessment of the requirements. such 
an assessment was not made is clearly borne out by the fact that 
even after the commissioning of the new press, which is estimated 
to cost about Rs. 16 crores, the total installed capacity of the currency 
Note Press will be nowhere near the minimum requirements of the 
Reserve Bank of India. The Committee desire that the capacity of 
Dewas Press should be increased and the machinery in the old Press 
at Nasik should be gradually replaced so as to ensure adequate 



capacity for meeting the total requirement of the Reserve Bank of 
India. 

[Sl. No. 1 (Para 1.40) of Appendix V to 133rd Report (Fifth 
Lok Sabha)] 

Action Taken 

The Reserve Bank of India makes periodical forecast of the re- 
quirement of note forms and advise the Government and the P r i n t  
ing Presses to plan for the output correspondingly. On the basis of 
assumptions made in regard to increase in national income, in- 
crease in prices, eratic of money supply to national income, ratio of 
currency component to total money supply, etc. the RBI made a 
forecast of currency note requirements in August, 1970 for a period 
of 10 years ending in 1980-81. According to RBI's forecast, the re- 
quirements of note forms of the denomination of Rs. 10 and above 
(which the Bank Note Press was intended to print) stood a t  1174.8 
million pieces in 1973-74 and were expected to gradually increase 
to 1593.7 million pieces in 197980. The position was assessed on the 
basis of RBI's forecast and it was considered that the Bank Note 
Press should be in a position to achieve a production of about 1600 
million pieces in 1979-80 by introducing two shift and/or by overtime 
working with the machinery and equipment already ordered and 
that from 1980-81, the Bank Note Press would plan for a printing 
capacity of about 2000 million pieces per annum. Thus, on the 
basis of projections then available, the capacity of ?he Bank Note 
Press to print 1000 million pieces per annum in a single shift and 
double the quantity in two shifts was considered adequate. In May 
1973, the Reserve Bank of India revised its earlier projections and 
increased the perspective note requirement to a considerable extent. 
The total note requirement from the Dewas Press which was earlier 
expected to increase from about 1175 million pieces in 1973-74 to 
1594 million pieces in 1979-80 registered a steep increase from 1374 
millior. pieces in 1973-74 to 2200 million pieces in 1979-80. The total 
note requirement for both the Nasik Press and Dewas Press was also 
put at  a much higher level and the increase was expected to be from 
5824 million pieces in 1974-75 to 7708 million pieces in 1978-79 itself. 
Recently, the RBI has increased the projected requirements further 
by an average of 18 to 20 per cent of all denomination notes. 

Thus, from periodic revision of estimates received from the 
Reserve Bank of India, it is apprehended that the total printing capa- 
city of both the Currency Note Press, Nasik and the Bank Note 



am, l>ewas, may not be adequate to serve the requirement at the 
end of the 5th Five Year Plan period. Steps have, therefore, been 
taken to assess the requirements of additional machines and eqap  
ment for the Dewas Press and these are being processed in consul- 
tation with the Planning Commission. The addition of second shift 
will be considered as soon as the Dewas Press stabilises its work- 
ing in the first shift. We have also, in the planning of the lay-out 
of the Dewas Press itself, made provision for possible expansiw of 
the Press by installation of additional machines besides leaving sum- 
cient area outside for a complete duplication of the Press, should it 
become necessary at a later date. There is, therefore, adequate 
scope for the additional installation of the plant and machinery both 
on a long-term and a short-term basis. There are also proposals 
under consideration for replacement of very old printing machines 
at Currency Note Press, Nasik. The financial constraints are, of 
course, there and this is perhaps inevitable in the context of the 
present drive for reduction of expenditure and austerity measures 
adopted by Government. 

[Ministry of Finance O.M. No. 8(4)-B/74 dt. 29-10-741 

Recommendation 

It has been stated that the capacity of the controlling section of 
the Press imposes a serious limitation on the utilisation of the built- 
in capacity of the printing section. Although the utilisation of the 
capacity of the controlling section is upto the maximum extent, the 
printing capacity of the press has not been put to optimum use 
because of the inadequacy of the controlling section. This shows 
poor planning. It is interesting to note that during the years 1967- 
f38 to lB71-72 the actual production of notes had to bc limited to 
the etxent of the turnout by the Controlling Section even though the 
printing sectioll was geared to produce much more. This not only 
resulted in a shortfall of supplies to the Reserve Bank of India but 
also led to considerable available printing capacity remaining idle. 
The Committee would like the Government to take steps to increase 
the capacity of the controlling section to handle as much as would 
enable the Printing Section to work to maximum capacity. 

[Sl. No. 2 (Para 1.41) of Appendix V to l33rd Report (Fifth 
Lok Sabha)]. 

Action T h  

The present control capacity (i.e. examination, colour checking, 
counting, bundling, packing, spoilage control, storage etc.) of th# 



Currency Note Presses in Nasik is about 4,600 million pieces per 
annum while the printing capacity is, on an average, slightly more 
than 5,000 million pieces per annum. With commissioning of the 
Super Simultan fiesses, the printing capacity is expected to go up 
further about 5,500 million pieces per annum while the controllfng 
capacity may increase to 5,100 million pieces only. at is, therefore, 
correct that there is discrepancy between the control capacity and 
printing capacity in the Nasik Press and that the control capacity 
operates as a limiting factor to the annual despatch of freshly printed 
notes to the Reserve Bank of India. The matter has been examined 
and it has now been decided, with the approval of the Planning 
Commission, to increase the control capacity of the Press by addi- 
tion of vaults and examination bays and control staff. The Planning 
Oornmision has allocated a sum of Rs. 10 lakhs for such additions/ 
alterations and the civil work estimates are now under prepara- 
tion by the CPWD who have been advised to take up the work on 
priority, even on limited tender basis. When works are completed, 
the capacity of the control section will increase to meet the printing 
capacity of the Currency Note Presses. Additional posts of Control 
Personnel will also be sanctioned by the time the works are 
completed. 

[Ministry of Finance O.M. No. 8(4)-B/74 dt. 29-10-743 

Recommendation 

The Committee are distressed to learn that a suggestion made by 
the Estimates Committee in 1958-59 for a proper costing system in 
the Omency Note Press has not yet been fully implemented. The 
proposals made by the General Manager for increasing the existing 
strength of the Costing Cell were turned down on the plea that in 
terms of the stringent economy measures no new posts could be 
created or upgraded. This is indeed strange in view of the fact that 
the introduction of the Costing system was primarily intended to 
serve as a measure of economy and ensure scientific working. The 
Committee weTe informed that the question of reol'ganisation of the 
costing cell alongwith other proposals for staff reorganisation had 
been assigned to the Indian Institute of Management, Ahmedabad 
for a detailed scrutiny. The Committee would like the study by the 
Institute to be comple%ed early and the steps taken on the basis 
thereof be intimated to them. 

[Sl. No. 3 (Para 1.56) of Appendix V to 1Wrd Report 
(Fifth Lok Sabha)] 

One of the results of the lack of a proper costing system is that 
there is no reliable data for determining the cost of production of 



no& A change in size of notes or a change in the combination of 
inks used tor printing notes can materially affect the cost of produc- 
tion. This underscores the need for a proper research cell which 
should constantly review the production methods as also the use of 
raw materials with a view to keeping the cost of production to the 
minimum The Committee recommend that the necessary steps in 
this direction may be taken urgently. The Committee need hardly 
stress that there should be complete co-ordination in this regard 
between the Press, Reserve Bank of India and the Ministry o 
Finance. 

[Sl. No. 4 (Para 1.57) of Appendix V to 133rd Report 
(Fifth Lok Sabha)] 

Action Taken 

On the basis of the recommendations of the Indian institute of 
Management, Ahmedabad, which studies the staffing pattern of 
I.S.P., Nasik recently, approvals to the creation of the posts of one 
Deputy Cost Accountant and 5 Upper DivisionlLower Division 
Clerks are being obtained. The Cost Accountants Cell will be 
strengthened when the posts are filled, and proper cost analysis will 
be undertaken. 

[Ministry of Finance O.M. No. 8 (4) -B'74 dt. 29-10-741 

Recommendations 

The Committee are informed that after September, 1967, except 
for some small quantities of paper imported upto September, 1969, 
the entire requirement of paper was being met by the Security 
Paper Mill, Hoshangabad. However, during 1972-73 and 1973-74 due 
to labour trouble and 'go-slow' policy adopted by workers the pro- 
duction in the Hoshangabad Mill went down considerably. As 
compared to 1971-72 the production in the Mill during 1972-73 and 
1973-74 (upto November, 1973) had gone down by about 494 and 
820 metric tonnes respectively. The shortfall in production was of 
the value of Rs. 48.97 lakhs and Rs. 81.31 lakhs respectively. As a 
result of the shortfall in the production of the Mill the Currency 
Note Press had to import paper worth a core of rupees. The autho- 
rities' inability to settle workers' demand in the Mill hns thus not 
only resulted in the disruption of production in the Mill but also 
necessitated spending of valuable foreign exchange. It is unfortu- 
nate that a realistic and conciliatory attitude was not adopted, which 
would have saved valuable foreign exchange for the country. The 
Committee trust that all out efforts will be made to bring about 
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satisfactory normalisation of labour relations in the Mill. 

[Sl. No. 5 (Para 1.68) of Appendix V to 133rd Report 
(Fifth Lcok Sabha)] 

Action Taken 

I t  is submitted that the loss in production in SPM in 1972-73 and 
1973-74 was not due to nonconciliatory attitude of Government to 
meet the demands of the workers. Government had adopted a 
conciliatory attitude right from the inception. Most of the workers' 
demands like reduction in School Bus charges, Night Shift Allow- 
ance on par with that in Currency Note Press, Nasik Road, were 
agreed to and have been effected from 3rd July, 1973. The main 
demand regarding reclassification, work load and norms of work 
has been referred to an Expert Committee under the C3airmanship 
of an eminent Paper Maker and on which Management and Union 
have equal representation. The Committee has been aided in its 
work by a Consultant's team from the Administrative Staff College 
of India. In addition to this, Government on its own formulated 
a scheme in 1972 of Group incentive whereby at  a production level 
of 9 M.T. of paper per day. employees were assured of 50 per cent 
extra meoluments. This scheme was retrospectively liberalised 
at the request of the Union to enable the employees to earn as much 
as 80 per cent of extra emoluments at  the level of above 9 M.T. of 
paper per day. 

The present situation in the SPM, Hoshangabad is normal, with 
production averaging around 8 M.T. of finished paper per day as 
against about 7 M.T. per day in 1972-73. The current year's produc- 
tion is expected to be about 2500 M.T. which is about 93 per cent 
of the rated capacity of 2700 M.T. However, the demalrd for 
currency and bank note paper has been increasing on account of teh 
revised projections of currcncy and bank notes made by the Reserve 
Bank of India, and, of late, the demand has outstripped the capacity 
for production in the SPM. In order to match the s ~ p p l y  and 
demand of currency note paper, orders for import of currency note 
paper in the denominations of Re. 1, Rs. 2 and Rs. 10 were placed 
in 1973-74 at  a total cost of Rs. 240 lakhs, inclusive of the foreign 
exchange element of Rs. 154 lakhs. Government also proposed to 
set up a new Security Paper Mill in the Fifth Plan period for manu- 
facture of currency and bank note paper and the Public Investment 
Board Memorandum for the new Paper Mill is now under considera- 
tion with Plan Finance Division of Department of Expenditure 

[Ministry of Finance O.M. No. 8(H)-B/74 dt. 29-10-743 



Recommendat ions 

The Committee note that the expenditure on the Central Reserve 
Police has increased from Rs. 13.57 crores in 1968-69 to RS. 32.33 
crores in 1971-72 and to Rs. 38.78 in 1973-74. Upto 1964-65 there were 
only 16 battalions during the period 1965-66 to 1972-73, 16 new 
battalions were raised and 28 battalions of the Indian Reserve Police 
were merged with Ccntral Reserve Police Force. The total number 
of battalions at present stand at 60. In view of the fact that the 
merger of the Indian Reserve battalions with the Central Reserve 
Police force, Border Security Force and SSB has been almost com- 
pleted, the Committee stress that there should be no further increase 
in expenditure. 

From information furnished to them, the Committee find tha.t 
during the year 1973, the Central Reserve Police was deployed 82 
times in the various States. There were three cases in 1968-69 where 
the CRP units were sent to the States of Kerala and West Bengal 
without their requests including one case where the Central Gov- 
ernment refused to remove CRP in spite of insistence of State Gov- 
ernment. 

[Sl. No. 13-Appendix V, Para No. 2.15 of PAC's Hundred and 
Thirty-Third Report. (Fifth Lok Sabha)] 

Action Taken 

Ministry of Home Affairs is fully conscious of the need for eco- 
nomy and all efforts are being made to keep down the expenditure 
on police. The increase in expenditure in the past was largely as a 
result of the increase in the strength of the CRP which was fully 
justified looking to the demands of internal security. There has 
been no increase in the number of battalions from the rear 1971-72 
onwards even though most of the CRP battalions are on continuous 
deployment and as a result thereof it has not been possible to have 
adequate reserves for training, rotation etc. 

2. The Police Budget of the CRP has also gone up over the years 
because of the revision of pay scales of the personnel as a nSult of 
the of the various Pay Commissions. Various 
other factors like the rise of the cost of stores and equipment, machi- 
nery, vehicles, ration, petrol, hike in railway fare etc, have also led 
to an increase in the budget to a great extent. Another impartant 
factor has been the sanctioning of additional dearness allowance 
from time to time because of the phenominal rise in the price index. 
TO implement the Third Pay Commission's recommendations and 
because of additional dearness allowance CRP will be needing more 
than 9 crores during the current year. Thus, besides every effort 



being made to keep expenditure to the minimum, the increase in 
the budget because of the factors indicated above is unavoidable. 

3. The comments of P.A.C. contained in sub-para above convey 
the  impression that the Central Government did something wrong 
in refusing to remove CRPF in one case in spite of the inatence of 
the State Government concerned. The constititional and legal 
position is that the CRPF is an Armed Force of the Union being 
covered under Entry I1 of the Union List in the Seventh Schedule 
to the Constitution and that the Central Government are authorised 
to deploy this force for the protection of their installations, factories, 
offices and agencies located in the States without consulting the 
State Governments concerned. While the Force is discharging such 
duties of protecting Central Government property, it is not incum- 
bent upon the Central Government to withdraw them even if the 
State Government concerned ask for their withdrawal. In this 
role CRPF were deployed in Trivandrum to protect the cffice of the 
Accountant General in 1968 and at Farakka Barrage i~ West Bengal 
in 1969 to protect the Barrage. The Government of West Bengal 
in the latter case asked for the withdrawal of the CRPF personnel 
deployed at Farakka Barrage. Request was, however, not agreed 
to as it was considered well within the right of the Central Govern- 
ment to deploy the CRPF at  Farakka Barrage for protection of 
property belonging to the Central Government 

[Ministry of Home-Mairs O.M. No. 712174--AC I11 dt. 2-1-75] 

Recommendat ions 

The Committee note that there are large amounts of outstanding 
dues from the State Governments for deployment of Central Reserve 
Police Force in the past. It is indeed surprising that the Central 
Government should have allowed accumulation of arrears of the 
magnitude of Rs. 31.95 crores. It is necessary to emphasise this as 
out  of the arrears a sum of Hs. 2.40 crores relates to the period up 
to 1968-69. The only step taken at the higher level by the Govern- 
ment all these years appears to have been the writing of a mere 
demi official letter in August, 1972. The Committee stress that the 
vigorous efforts should be made to recover the outstanding dues 
from the State Governments expeditiously. 

[S. No. 14--Appendix V-Para No. 2.16 of P.A.C1s Hundred and 
Thirty-Third Repod (Fifth Lok Sabha)] 



Action Takm 

As regards recovery of the outstanding dues from the State 
Governments for deployment of CWF,  the d t i n g  of demi-of8ciol 
letters of the level of HSIMinister's level was the start of the efforts 
to recover the outstanding dues fmm the State Governments. This 
has been followed by IsGPIDIsG, CRPF located nearest to the State 
Capital concerned discussing the issue personally with the Chief 
Secretaries and other high o ~ c i a l s  of the respective States. These 
efforts have been partly successful and claims totalling to Rs. 64.88 
lakhs have been accepted by some of the State Governments like 
Gujarat, Karnataka, Maharashtra etc. In the case of Assam/U.P., 
i t  has been decided that the amounts due from the State Govern- 
ments should be adjusted against the claims of these States, on 
account of expenditure on State Police battalions loaned to the 
Centre. This may lead ~CI  an adjustment of Rs. 4.69 crores during 
197475, against these two State Governments. The matter is still 
under consideration. 

2. I t  may be added that Sixth Finance Commission has made a 
recommendation that Government of India should not charge for 
the services of the CRPF sent to the State Governments f t , r  law 
and order duties. (copy enclosed). The recommendations of the 
Sixth Finance Commission are applicable from 1st April, 1974. The 
West Bengal Government who owe the maixmum amount, haire 
represented that as per the recommendation of the Sixth Finance 
Commission, Government of India should waive payment alto- 
gether for the services of CRPF because the Commission complete- 
ly left out of the consideration the provisions sought by the State 
Governments such as West Bengal for payment for the services 
of CRPF. According to West Bengal Government, if the Commis- 
sion considered that it should confine itself only to saying what 
should he done in future and nut make any recommendation about 
the waive;, ~f t!le charges prior to 1st April, 1974, it would have 
clearly said so in its recommendation and certainly taken into 
consideration the provisions sought by the State Government for 
clearing the amounts outstanding against them upto 31st March, 
1974. The above representation from the State Government is 
separately under consideration. I t  may also be .added that because 
of the pre:.arious ways and means position of most of the States, 
quick recoveries from the S t a t  Governments may not be possible, 
i n  spite of our best efforts, 

[Ministry of Home-Affairs O.M. No. 7/2/74-AC I11 dt. 2-1-75] 



Becommendations 

The Cornittee note that out of the total strength of the Central 
Reserve Police Force, the persons recruited from Uttar Pradesh ac- 
counted for 21.50 per cent, Haryana 12.31 per cent, Madhya Pradesh 
2.85 per cent and Rajasthan 10.26 per cent. The Committee would 
suggest that recruitment should (be made as far as  possible from 
every part of the country. 

[S. No. 16Append ix  V-Para No. 2.17 of P.A.C9s Hundred 
and Thirty-Third Report (Fifth Lok Sabha) 1 

Action Taken 
The Central Reserve Police is a force of an All-India character, 

an dits Battalions arc deployed througout the length and breadth 
of the country. Recruitment to the Force is made on an all-India 
basis, i.e. from amongst people all over the country. I t  is true that 
some States have a larger representation in the Force, but this is 
not the result of any faulty recruitment policy or because of con- 
fining recruitment to particular regions. The recruitment rules in 
the CRPF provide for equal opportunity 'to the residents of all 
States. There are some States like U.P., Haryana, Kerala, and 
Rajasthan, w h o e  residents show a special desire to join the CRPF, 
whereas there &re some States like Gujarat, from where persons 
show little inclination to join any para-military forces. 

2. In a force like the CRPF, it is difficult to ensure proportionate 
representation of different States or of various ethnic groups, as  in 
the recruitment parades held, i t  is neither possible nor desirable to 
refuse to enlist a person considered fit in all respects on the ground 
that he does not belong to any particular area. 

[Ministry of Homc Affairs O.M. No. 7/2/74-AC I11 dt. 2-1-75] 

Recommendations 

The Committee are deeply concerned to note that the expendi- 
ture on Border Security Force has increased from Rs.  25.44 crores 
in 1968-69 to Rs. 42.49 crores in 1971-72. Rs. 45.90 crores in 1973-71, 
Rs. 57.41 crores in 1974-75 (Budget Estimates). In view of the 
fact that there is a large standing army the bounden duty of which 
is to guard the borders of the country, this amounts to another in- 
stance of duplication which could be ill-afforded. Moreover till 
1968 the States forces were successfully guarding the borders 
There is an appreciable rise in expenditure even after the cessation 
qf hostilities on the Eastern border where we have now a friendly 
ne ighbo~r  . 



During the passage of the Bill in 1Qf38 the Home Minister's indica- 
tion as to the purpqse of the force was policing of the Border on the 
other side of which there were hostile countries. Today although 
the situation has greatly changed in orur favour, yet the country 
has to pay higher amount for the same purpose. This calls for an  
explanation. 

[S. Nos. 16 & 17-Appendix V-Paras No. 2.20 & 2.21- 
Hundred and Thirty-Third Report (5th Lok Sabha)] 

Action Taken 

The reasons for the increase in expenditure have already been 
indicated in A p p e n b  I11 of the PACs Report for 1973-74 (HUND- 
RED AND THIRTY-THIRD REPORT). The increase in expendi- 
ture was largely as a result of the increase in the strength of BSF 
and raising of new battalions which was fully justified looking to 
the need for security on international borders. The increase in 
the BSF budget was also because of various other factors over 
which BSF had no control like sanctioning of additional dearness 
allowance from time to time, rise in the cost of stores and equip- 
ment machinery, vehicles, cost of rations. petrol, hike in railway 
fares etc. During the current year alone, BSF will be needing 
more than Rs. 11 crores for implementing the recommendations of 
the Third Pay Commission and also for the payment of additional 
dearness allowance, which has been sanctioned by Government. 

2 .  As regards PAC's observation that there is a large standing 
Army to guard the borders of the country and the expenditure on 
RSF is duplicatiqn, it may be mentioned that BSE' has a specific and 
different role to play. The Study Group,, on the basis of which 
BSF was constitutch, observed that it is neither possible not. advis- 
able to man the borders with the regular Army. There are manv 
advantages in maintaining the permanent force on t,he borders in 
the form of police which could look after control of trans-frontier 
crimes, prevention of infiltration, handling minor skirmishes, intru- 
sions and intermittent firing across the border. The Army should 
not be involved in minor border incidents for obvious reasons. The 
BSF has been performing these functions or the border very suc- 
cessfully. In times of war also, BSF played a commendable role. 
They have also been contributing to the welfare of the border areas. 
Apart from various other considerations, in terms of expenditure 
also, i t  is more economical to deploy the BSF on the border than 
the Army particularly in times of peace. It  would not, therefore, 
be correct to say that BSF is duplicating the role of the Army. 



3. It  has also been mentioned that till 1988, the States w a e  
successfully guarding the borders. I t  may be added here that the 
States were reimbursed by the Central Gsvernment all the expen- 
diture incurred by them on this behalf. Since there was no unified 
command for ceordination of the working of these State battalions 
it was considered desirable to streamline and reduce the multipli- 
city of para-military personnel deployed along the border. It  was 
necessary from the -rational point of view also to have a unified 
standard pattern for all the battalions. The Study Group which 
considered this problem, recommended the formation of a composite 
BSF directly under the control of the Central Government. I t  
would, therefore, be clear that the arrangements that now exfit in  
the shape cqf BSF is an improvement of what existed prior to Dec- 
ember, 1965 and this arrangement has acheved the long felt need 
for rationalisation of the command of the forces in peace time. 

4 .  PAC has also observed that there is an appreciable rise in 
expenditure even after the cessation of hostilities on the Eastern 
border and even when we have now a friendly neighbour, the coun- 
try has to pay a higher amqunt for policing of the border. We have 
no doubt a friendly neighbour viz. Bangla Desh on the Eastern 
border, but the problems along the Bangla Desh Border have in- 
creased manifold because of the increase in trans-border crimes, 
smuggling and also due to uncertain conditions in Bangla Desh. 
The proper control of illegal activities on the border with Bangla 
Desh is of paramount importance both from economic end security 
angle. Numerous meetings have been held between the border 
officials of these two countries to check smuggling. inliltration and 
movement of undesirable persons who were distributed arms by 
Pakistani authorities before the emergence of Rangla Desh. After 
the emergence of Bangla Desh no doubt the role of the Army has 
decreased on that frontier but the BSF has to play a more alert role. 

[Ministry of Home Affairs O.M. No. 712174-AC I11 dt. 2-1-751 

Recommendations 

The Committee note that with a view tq establish report with the 
local population, the border security fome initiated a scheme of 
Border welfare on a modest scale in 1970. Under t.his scheme assis- 
tance is provided by. way of some medical relief, provision of books 
unifqrm etc., to school children and warm clothing for poor people 
living in high altitude areas, construction of some cross drainage 
works, for repairs of equipment and maintenance of communitv 
schools. The expenditure was Rs. 1.29 lakhs in 1'970-71, Rs. 1.20 



.ekhs in 1971-72 and Rs. 86,000 in 197273. The Committee are 
surprised that such a small amount was allocated for welfare acti- 
vities of this nature and would recormnend that such activities s h d d  
be financed on an adequate scale. 

[S. No. 18-Appendix V-Para No. 2.22 of P .A. C's 
Hundred and Thirty-Third Report (5th Lok Sabha)] 

Action Taken 

The expenditure on the scheme of border welfare during 1973-74 
was Rs. 1.59 lakhs as campared to the expenditure of Rs. 86,000 in 
1972-73. During 1974-75, the expenditure proposed on welfare 
activities is also ta  the same extent as in 1973-74. However, the 
recommendation of the Committee has been noted. 

[Ministry of Home Affairs O.M. No. 7/2/74-AC 111 dt. 2-1-75] 

Recommendations 

The Committee are surprised to find that a total amount of Rs. 
2.33 crores was outstanding as on 1st December, 1973 from the 
various State undertakings fqr the services rendered by the Central 
Industrial Security Forces, and part of the arrears relate to the year 
j?"-7-71 The Cornrr.'!tcc. arc cf the opinion that there is no justi- 
fication for any amount to remain outstanding. This force is assign- 
ed to every public undertaking with full regard to its requirements 
and on the clear understanding that it is liable for meeting the ex- 
penditure on this account. The Committee would await the pro- 
gress of the recovery of arrears. 

[S, No. 20-Appendix V-Para No. 2.27-Hundred and 
Thirty-Third Report (5th Lok Sabha)] 

Action Taken 

An amount of Rs. 2.35 crores was reported to be outstanding on 
1-12-1 973 from the various public sector undertakings. All possible 
effosts are being made to recover the cost of the services rendered 
by the CISF at  the earliest. The management of these organisa- 
tions are being approached by the DIsG personally whenever they 
visit the undertaking. In cases where outstanding amount is large, 
the Central Ministries controlling these undertakings are also being 
approached. As a result of efforts made for recovery of old dues, 
an amount of Rs. 1.76 crqres out of the old outstanding of Rs. 2.35 
m o r e  has been recovered. 

[Ministry of Home Affairs O.M. No. 712174--AC 111 dt. 2-1-753 



2.32. "The Committee however are extremely distressed to note 
that in spite of heavy expenditure on police in the Centre as well 
as in the States, the crimes alround, particularly economic crimes, 
of various types, are very much on the increase and the perform- 
ance of the Police has been far from satisfactory as large number 
of cases of atrocities on Scheduled Castes and Scheduled Tribes 
continue to occur and minorities continue to have a feeling of 
insecurity. What is more, there is involvement of police personnel 
(including senior officers) in serious crimes." 

[S. No. 22, Appendix V, para No. 2.32 of PAC's Hundred 
and Thirty-Third Report (Fifth Lok Sabha)] 

Action Taken 

The increase in crime in the country has been caused by a 
variety of socio-economic factors like population growth, urbanisa- 
tion and industrialisation The police are doing their best to con- 
trol the crime as also to give a sense of security to the weaker sec- 
tions of teh community. 

2. While isolated cases of involvement of police personnel in 
some crimes cannot be ruled out, there is nothing to suggest that 
there is frequent involvement of police personnel including senior 
offlcers in serious crimes. As and when a policeman is found 
involved in a crime, appropriate action is taken against h im The 
Government has considered the suggestion of the Committee and 
feel that there is no need for a separate legislation to award exem- 
plary punishment to delinquent police personnel. They can be 
adequately dealt with under the normal law of the land or the spe- 
cific law governing the conduct of the force to which such person- 
nel belong. Suitable instructions have been issued to the State 
Governments in regard to the measures to safeguard the interests 
of Scheduled CasteslScheduled Tribes and other weaker sections of 
&he society vide this Ministry's Secret D.O. letter No. 33141170- 
Poll I (A) dated the 26th October, 1970. These instructions provide 
htet alia that any failure to undertake prompt and efacient inves- 
tigation or to exercise adequate supervision should be regarded as 
a grave dereliction of duty on the part of the ofacers concerned. 

[Ministry of Home Affairs O.M. No. 7/2/74-AC I11 dt. 2-1-75] 



The Committee are darmed at the large scale increase in the 
number of crime cases in the Union Territory of Delhi. The num- 
ber of cases increased from 17,605 in 1968 to 34,174 in 1973. Ih 
spite of the fact that the expenditure on police in Delhi has 
increased from Rs. 5.56 crores in 1968-69 to Rs. 7.82 crores in 1971- 
72, i t  has come to be known as the crime city in India. The crime 
position in urban Delhi is far worse than what is in Calcutta hav- 
ing much larger population. In 1972 the total number of crimes 
in urban Delhi was 30054 against only 9,793 in Calcutta. The con- 
tention of the Ministry of Home Affairs that the commitments of 
Delhi police for attending to demonstrations and processions etc., 
is so heavy that it comes in the way of discharging their normal 
funct io :~~ in regard to prevention of crime, detection and investiga- 
tion of cases registered with the police, is not convincing. The 
Committee desire that special measures should be taken imme- 
diately to reduce the incidence of crime in Delhi. 

[S. No. 23 Appcndix V, Para No. of Report 2.37 of PAC's 133rd 
Report (Fifth Lok Sabha)] 

Action Taken 

1. Some of the speciaI measures taken by the Delhi Police ta 
improve its efficiency and control over crime and criminals are as 
under: - 

(i) Motor cycles fitted with wireless were given to Districts 
for patrolling the vulnerable areas. 

(ii) Selected number of foot patrol men were equippnd with 
wireless to facilitate better co-ordination between patrol 
staff and district control rooms. 

(iii) Patrolling was intensified in the lonely spots from where 
the cases of robbery and dacoity had been recorded. 

(iv) Re-verification of character of three-wheelers' scooter 
drivers was started. 

(v) A concerted drive against the bad characters was launch- 
ed. 

(vf) The back-log of pending investigation cases was drastically 
reduced. This enabled the investigating ofBwrs to con- 1 

centrate on current caseq and thus eftlciency was 
improved. 



(vii) IGIDIG (Range) made a frequent inspections of police 
stetions and police poste and imparted instructions re- 
garding control of crime etc. 

(viii) In selected Police Stations law and order staff was sepa- 
rated from the investigation staff to facilitate better 
handling of cases. In fact, such separation was reconr 
mended by the Khosla Commission but due to shortage 
of staff, this suggesiion could not be implemented before. 

2,. The Delhi Police have drawn up a scheme for detection of 
cases of robbery and dacoity under which the following steps have 
been taken: - 

(i)  On receipt of information of an incident of robbery or 
dacoity the police control Room, the wireless fitted patrol 
vans, the Police Stations and the Special Staff of District 
Police are alerted and go into motion in a coordinated 
manner. Inner and outer cordons are set up around the 
place of incident to intercept the culprits. 

(ii) On pay days, heavy preventive patrolling is enforced 
near banks and commercial areas to prevent incident of 
robberies and dacoities. 

(iii) Mounted police patrolling is done in vulnerable areas 
from dusk to midnight. 

(iv) Special armed patrolling is done in areas where dacoities 
are usually expected. In addition, Nakabandies (traps) 
at strategic points are also organised. 

3. (i) A new voluntary force styled as 'Citizen Voluntary 
Force' has been organised in selected Police Stations areas. 

(ii) Police Assistance Booths have been established at selected 
places. These Assistance Booths render useful help to the public. 

(iii) A beginning has been made in computerising the crime re- 
cords of Delhi Police. This work will involve large expenditure 
and sanction of extra-manpower. But, however, for the present the 
hlhi  Police have undertaken this task from within their present 
resources and a beginning has been made in this direction. 

(iv) Certain property offences like cycle thefts, motor vehicle 
thefts, snatching, pick-pocketing and cheating and fraud required 
deeper prob and deft handling. An exhaustive study into these 
offences was made to identify the vulnerable areas and suggest 



ways and means to combat these crimes. It Is hoped that err 
account of these studies the, Police Stations would be in a better 
position to devise preventive steps. 

4. As a long term measure, the AfUl battalion of the Delhi 
Armed Police has been sanctioned in addition to the existing four 
battalions. Also, two battalions of the Central Reserve Police 
Force have been placed under the Delhi Police and these battalions 
have largely taken over the static guard duties and other such 
commitments of the Delhi Police. The men of the Delhi Police so 
released are being put on duty for patrolling and this patrolling is 
being effectively supervised by senior officers of the Delhi Police. 
The Home Guards have been called upon to reinforce the police in 
night patrolling. I t  is expected that this increase in the presence 
of the police on the streets and the resultant surveillance by the , 
police will go a long way in preventing crime in the urban areas 
of Delhi. 

5. Because of the rapid increase in the population of the trans- 
Yumuna area of Shahdara, Gandhi Nagar, Krishan Nagar, Silampur 
and Patparganj, it was found that these area could not be adequately 
policed as a part of the North District. A Afth police district 
known as East District comprising the trans-Yumuna area was 
sanctioned and it'started functioning with effect from 1st February, 
1974. 

6. Recently the Inspector General of Police, Delhi, has inspecte~ 
all the Police Stations. During the inspection, it has been found 
that almost all the henious cases and other IPC cases registered in 
1973 have been put in court. 

7. During the current year, there has been all-round improve- 
ment in the crime situation in Delhi. In the statement at Appen- 
dix 'A', i t  will be seen that the crime under almost all the heads 
has shown and improvement in the last twelve months, i.e., 1-7-73 
to 30-6-19'74, as compared to the preceding one year. The crime has 
registered a decline particularly under heads robbery, burglary, 
riots, hurt cases, etc. 

8. In recent study by the B m D ,  Ministry of Home Mairs, it 
has been reported that the detections under the following heads 



have rshown an improvement in 1973 as compared to 1971 and 1972t 

Murder . . . 64.03% 69.22% 72.23% 

Robbery . . . 39.11% 39.15% 43.64% 

Riots . . . 54.77% 45.41% 67.62% 

Thefts . . . 09.66% 08.13% 10.7S% 

[Ministry of Home Affairs 0. M. No. 712174-Ac . (111) dt . 21-75] 

APPENDIX 'A' 
Sla!emsnt of comparatirw ctime jLpws o j  IPC c@s in respect oj  ['die* 7erritvy OJ 

D *Ih.. 

1-7-72 1-1-73 Total 1-7-73 1-1-74 Totd 
to to t 0 t o  

31-12-72 30-6-73 31-12-73 30-&74 

Murder 75 79 I53 73 90 163 

Attempt to muder . 122 125 247 115 I35 2 50 

Robbery 232 230 462 187 I 85 371 

Riots . . . 3x0 275 585 I79 I53 331 
Burglary . 1583 1583 3166 1454 1395 2849 

Thefts . . . 10518 9826 20344 9922 IOZZO 20141 

Recommendation 

The committee note that 40 Police officers were involved in cases 
of corruption during the year 1971 to 1973. There must be many 
more such cases which go undetected. The Committee have been 
informed that the Vigilance Branch of Delhi Police conducts enqui- 
ries into complaints from Public against police ofRcials and other 
griev-, while tixi anti-conuption Branch lays traps and conducts 
raids in cases of alleged corruption. The Committee suggest that 
adequate publicity should be given to the functioning of those two 
549 Ls-3. 



branches in order to facilitate reporting of cases of corruption against 
police officials. 

(S. N . 24 Appendix V Para No. of the Report 2.38 of PAC's 
133rd Report (Fifth Lok Sabha) ] 

Action taken 

The suggestion of the Committee is accepted. The Delhi Admi- 
nistration has been asked to take necessary stefjs so that adequate 
publicity is given to the functioning of the Anti-Corruption Branch 
of Delhi Administration and Vigilance Branch of Delhi Police. 

[Ministry of Home Affairs O.M. No. 712174-AC I11 dt. 2-1-75] 

Recommendation 

"The Committee note that a distinction was drawn between the 
members of the All India Services and Central Services 
for the purposes of re-imbursement of anti-diabetic drugs. 
The position was rectified only in August, 1973 barely a 
few days before the ofRcers of the Ministries concerned 
were to appear before the Committee. The Committee 
stress that in future no distinction should be made between 
the members of All India Services and Central Services 
in such cases. " 

[Chapter I11 of the Public Accounts Committee Repwt No. 428 for 
the year 1973-74 submitted to the Lok Sabha on the 30th 
April, 1974. (Sl. No. 27 Para No. 3.23)] 

Action taken 

The recommendation made by the Public Accounts Committee 
referred to above, was with particular reference to two issues before 
i t  viz., (i) re-imbursement of the cost of expensive dmgs and (ii) 
reimbursement of the cost of antidiabetic drugs to members of the 
All India Services visa-vis Central Services. 

2 .  So far as these two issues are concerned, there would be no 
difference in the two sets of the Rules because instructions have 
already been issued by the Ministry of Health doing away with the 
restriction regarding the reimbursement of the cost of antidiabetic 
treatment taken by the Central Government employees. The All 
India Services (Medical Attendance) Rules, 1954 have already been 
amended prohibiting the reimbursement of t h e  cost of expensive 
drugs etc. to the members of the All India Service. The list of 



inadmissible medicines issued by the D.G.H.S. under the Central 
Services ( W i c a l  Attendance) Rules, 1944 has also been made ap- 
plicable to the members of the All India Services. There is, there 
fore, no discrimination on these two isseus between members of the 
All India Services and the employees of the Central Services. 
[Cabinet Secretariat Deptt . of Personnel 0 ,M . No. 11 (4174-Ad I1 

dt. 11-2-75] 



RECOMMENDATIONS/OBSERVATIONS WHICH THE COM- 
MITTEX DO NOT DESIRE TO PURSUE IN THE LIGHT OF 

THE REPLIES OF THE GOVERNMENT 

Recommendation 
Thc committee are further distressed to see fairly frequent 

involvement of police personnel (including senior officers) in 
serious crimes. The Committee are strongly of the opinion that 
suitable Lgisaltion should be brought forward to punish police 
personnel found guilty with maximum and exemplary punishment 
which should be enforced strictly. 

[S. No. 25-Appendix V para No. of Report 2.39 of PAC's 133rd 
Report (5th Lok Sabha) ] 

Action taken 
While isolated cases of involvement of police personnel in some 

crime cases cannot be ruled out, there is nothing to suggest that 
there is fairly frequent involvement of police personnel including 
senior officers in serious crimes. As and when a policemen is 
involved in a crime, appropriate action is taken against him. The 
Government have considered the suggestion of the Committee and 
feel that there is no need for separate legislation to award exem- 
plary punishment' to delinquent police personnel. They can be 
adequately dealth with under the nomal law of the land or the 
specific law governing the conduct of the force to which such 
personnel belong. 

[Ministry of Home Affairs 712l74-AC. I11 dt. 2-1-75] 

ACTION TAKEN ON THE RECOMMENDATIONS OF THE 
PUBLIC ACCOUNTS COMMITTEE 

DEPARTMENT OF PERSONNEL AND ADMINISTRATIVE 
REFORMS 

Recommendations 

"The Committee deprecate the delay that has taken place in 
amending the Central Services (Medical Attendance) 
Rules, 1944 and All India Services (Medical Attendance) 



Rules, 1954 by incorporating therein the instructions 
already issued. This calls for an explanation. Although 
the Ministry of Law advised as eax'ly as 1963 that the 
executive instructions providi~llg restrictions cannot 
over-ride the rules, the All India Services (Medical 
(Attendance) Rules, 1954 were only partially amended by 

the Ministry of Home Affairs in 1970 by incorporating 
restrictions on re-imbursement of cost of preparations 
which were primarily foods, tonics, toilet preparations 
or disinfectants. The other restrictions regarding re- 
imbursement of the cost of expensive drugs tonics, laxa- 
tives, or other elegant and proprietary preparations for 
which drugs of equal therapeutic value are available was 
not incorporated in these rules. It is regrettable that the 
Ministry of Health who were concerned with amending 
the Central Services (Medical Attendance) Rules, 1944 
did not take any action in this direction for so long. The 
delay in amending the All India Services (Medical 
Attendance) Rules, 1954 was due to the fact that the 
case referred to by the Ministry of Home Affairs to the 
Ministry of Health in 1964 was not pursued by either of 
the Ministries until this matter was brought to their notice 
by the Audit in 1969. The omission on the part of the 
officials is inexcusable. The Committee desire that res- 
ponsibility should be fixed in each Ministry and appro- 
priate action taken." 

(Chapter I11 of the Public Accounts Committee Report No. 428 
for the year 1973-74 submitted to the Lok.Sabha on the 30th April, 
1974). 

[S.No. 26 Para No. 3.221 
Action taken 

Formal enquiry was made by the Department of Personnel and 
A&ninistrative Reorms to Ax responsibility or the inordinate 
delay in not pursuing the proposal for an amendment to the All 
India Services (Medical Attendance) Rules, 1954, in the light of the 
advice tendered by the Minisky of Law in 1963. A Deputy %re- 
tary in this Department was asked to enquire into the matter. 

2. After careful examination of the relevant files and other 
records available; it was found that S/Shri B.K. Chawla, R.S. Nagpal 
the then Assistants, Shri M.P. Bijlani, the then Section Officer, Shri 
O.S. Marwah, the then Under Secretary, and Shri K.S.N. Murthy, 
the then Under Secretary and later Deputy Secretary, dealing with 
this subject during the period between 1964 and 1969 were prima 



facie responsible for not pursuing the matter about the amendment 
tot the Rules. Shri B. K .  Chawla and Shri M. P. B i j b i  retired 
from service in 1972 and 1967 respectively. Shri 0. S. Marwah has 
been staying in the United States since August, 1966. Shri K. S. N. 
Murthy was reverted to his parent cadre of Karnataka in April 1965. 

3. On file No. 71116162-AIS(III), it was decided on 24-9-1963, that 
after sending a reply to the Government of Rajasthan, further action 
to amend the All India Services (Medical Attendance) Rules, 1954 
would be taken. However, on the 1st October, 1963, Shri B. K. 
Chawla, suggested that the file might (be recorded. This suggestion 
was approved on 28-10.1963 by Shri Bijlani, without initiating any 
action about the amendment to the Rules. In 1964 the Government 
of Maharashtra asked for clarification regarding reimbursement of 
the cost of certain medicines and while sending a reply to the State 
Government,'the question of amendment to the Rules, as suggested 
by the Ministry of Law in 1963, was again raised. The then Deputy 
Secretary (Services) Shri K. N. S. Murthy had given directions to 
Shri Bijlani that the question of amendment to the Rules should be 
pursued with the Ministries of Finance and Health. The relevant 
file (F .7115)64-AIS (111) was shown tothe Ministry of Health who 
advised, on 19th February, 1965, that a proposal to do away with the 
List of inabissible medicines, under the Central Services (Medical 
Attendance) Rules, 1944, was under their consideration and that the 
outcome of this proposal might be awaited and that their file would 
be shown to the Ministry of Home Affairs in due course. Shri R. S. 
Nacgpal the then dealing Assistant suggested, on 8th March, 1965, 
that since no action was required at that stage, the file might be 
closed. This suggestion was approved on 8th March, 1965 both by 
Shri Bijlani the then Section Officer and Shri 0. S . Marwah the then 
Under Secretary and the file was accordingly recorded. 

3.1. The Section Officer neither kept a note on a separate file 
for pursuing the matter a b u t  the amendment to the All India 
Services Rules, nor did he give any direction to the dealing hand 
to do 60. 

4. Shri B. K. Chawla, M. P. Bijlani, B. S. Nagpal were adsed to 
submit their explanation as to why action should not be taken 
against them in not pursuing the matter regarding amendment to 
the All India Services (Medical Attendance) Rules, 1954, in spite 
of clear advice of the Ministry of Law in 1963 and subsequent not- 
ing to that effect on the relevant Ales, which were recorded by 
them, without initiating action regarding the amendment to the 
Rules. In spite of reminders, Shri Chawla has not sent any reply. 
The replies of SlShrf iBjlani and R . S . Nagpal have been examlned . 



33 
4.1. Shri Bitlani has pleaded not quilty. He has agreed that 

amendment to the Rules was not actually called for because the exe- 
cutive instructions issued by the Ministry of Health about the 
non-reimbursement of the cost of inadmissible mdicines could be 
extended to the members of the All India Services, under the All 
India Services (Conditions of Service Residuary Matters) Rulcs, 
1960. His reply has not been found satisfactory as while approving 
the recording of files he did not record his views about the apppi- 
cation of the Residuary Matters Rules in this case, even though this 
view was not correct. He has tried to evade the real issue as to why 
he, as Section Officer, did not keep a note or initiate action to 
amend the Rules in the light of the Law Ministry's advise and the 
directions given to him by the then Deputy Secretary (Services). 

4.2. The explanation submitted by Shri Nagpal has also been 
considered carefully. Shri Nagpal has pleaded that he had sugges- 
ter the recording of 1964 file because according to his judgement no 
further action was called far on that file, as a re@y had been sent 
to the Government of Maharashtra and the Ministry of Health had 
advised on that file that a proposal to do away with the list of in- 
admissible medicines, issued by them under the Central Services 
Rules, was under their consideration and when decision on that 
proposed was taken they would refer their file to the Ministry of 
Home Affairs that in the circumstances he thought no further 
action to amend the Rules at that stage was called for; that he was 
acting under the directions of his immediate superior officer-the 
Section Officer-and that his suggestion for recording the file had 
been approved both by the Section Officer and the then Under Sec- 
retary, Shri Nagpal has further stated that even in 1967 he had re- 
corded a note on 22-4-1967, while dealing with a reference from the 
Accountant General-b'ladhya Pradesh, seeking clarification about the 
applicability of the list of inadmissible medicines to the members 
of All India Services, the former Deputy Secretary, Shri K. S. N. 
Murthy, was of the view that the pattern of tKe Central Service 
Rules need not be followd and the All India Service Rules need 
not be amended to bring more regidity therein. He suggested that 
a reply to the A. G., Madhya Pradesh, might be sent on the lines 
of reply sent to the Government of Rajasthan in September, 1963, 
on a similar issue. This suggestion was approved by his superior 
officer. Shri Negpal has stated that as an Assistant he could only 
make certain suggestion and it was for his superior officer either to 
approve his suggestion or to give any direction to the contrary. 
Shri Nagpal further stated that it was he who suggested in his note 
dsted the 17th October. 1964, recorded on Rle No. 7/15/64-AIS(II1) 
that the papers might be shown to the Ministry of Health for 



amendment of the rules and that as an Assistant it would have been 
discourteous on his part to point out in his note the failings of the 
Section Officer that action contemplated in fiile No. 7/16/62-AIS(II1) 
had not been taken. He further maintained that it was under the 
express guidance of the then Section Officer that he had to put up 
the note dated 8th hlarch, 1965 on file No. 7/15/64-AIS (111) indicating 
that no action was required on that file at that stage and that the 
fIle might be recorded. In the circurnstance~, Shri Nagpal has 
pleaded not guilty of the charge that he was responsible for not 
pursuing the matter regarding amendment to the All India Ser- 
vices (Medical Attendance) Rules, 1954. 

4.3. Shri Nagpal should not have suggested, on 8th March, 1965, 
the recording of the file without keeping a note for initiating action 
separately regarding the amendment of the Rules. However, since 
his suggestion was approved by the then Section Officer and the 
then Under Secretary for the recording of the file, Shri Nagpal 
cannot be held responsible for recording the file. In accordance 
with the Manual of Office Procedure it was for the Section OfIicer 
to satisfy himself that no action was pending on the file before 
approving or modifying the action proposed by the dealing hand, 
Shri Nagpal. It was, in fact, for the Section Oficer and the then 
Branch Officer not to approve that suggestion and to give direction 
to Shri Nagpal either to keep that file open or to start a new file 
taking extracts from the 1964 file to puriue the matter with the 
Ministry of Health. According to the well established convention, 
once a suggestion submitted by a subordinate is approved by his 
superior officer, the responsibility for accepting the suggestion be- 
comes that of the latter. Shri Nagpal while making a suggestion 
for the recording of the file did not misrepresent the facts inasmuch 
as he drew the attention of the superior officers to the earlier noting 
on the file and suggested that since no action at that stage was 
called for on that file, the file might be recorded. I t  was in fact 
for Shri Bijlani and Shri Marwah, the then Section Officer and 
Branch OflFicer respectively to pursue the matter further regarding 
amendment of the above said rules particularly when the various 
references from the State Governments/Accountants General were 
received by them for clarification and were, in fact, reminders for 
taking action to amend the Rules. 

4.4. Taking all factors into account the conclusion is irresistible 
that Shri Nagpal did his best whenever opportunity arose to point 
out the need for pursuing the matter regarding the amendments 
of the AU India Services (Medical Attendance) Rules, 1961 and 



that he had only a subsidiary and subordinate role to play. AC- 
cordingly he cannot be held respomible for the delay in the 
amendment of the aforesaid Rules. 

4.5. Since Shri Nagpal had mentioned in his note dated the 
22nd April, 1967, that the former Deputy Secretary, Shri K. S. N. 
Murthy, was not in favour of amendment to the A.I.S. (Medical 
Attendance) Rules, 1954, Shri Murthy was requested to clarify the 
position. In his reply Shri Murthy has stated that though at the 
initial stages, i.e. in April, 1M3, he had expressed the view that 
amendment to the AIS Rules to bring them at par with the Cen- 
tral Services Rules would bring in rigidity and hence the former 
set of Rules need not be amended, he had changed his view after 
the matter had been examined in the Ministries of Finance and 
Health who had point& out the need for amendment to the AIS 
Rules. In September, 1963, when a draft reply to the Govern- 
ment of Rajasthan was submitted for the approval of Shri K. S. N. 
Murthy, a suggestion was also made in the Office note that after 
the issue of the reply to the State Government, further action to 
amend the Rules would be pursued. Shri Murthy had signed the 
OfRce note. Thus, while approving the draft reply to the Govern- 
ment of Rajasthan he had accepted the suggestion to pursue the 
matter later about the amendment of the Rules. In 1964, he gave 
directions, during the course of informal discussion, to the then 
Section Officer Shri Bijlani that amendment to the AIS Rules 
should be pursued with the Ministries of Finance and Health. Shri 
Murthy has, therefore, argued that in view of the fact that in 
September, 1963, and November, 1964, he had not only approved 
the suggestion of the Office that the matter regarding amendment 
of the Rules should be pursued further, but also he gave positive 
directions to the then Section M k e r  to do so in consultation with 
the Ministries of Health and Finance, it is not true that he was 
opposed to the amendment to the Rules. As regards, the closing 
of the file, Shri Murthy has stated that it was never put up to h im 

4.6. As regards Shri Nagpal's note dated 22nd April, 1967, on 
F. No. 817167-AIS(II1) indicating that Shri Murthy was not in 
favour of the amendment to the Rules, Shri Murthy has stated 
that he left the Ministry of Home Affairs in April, 1965, and the 
note recorded after a period of two years by Shri Nagpal was out 
of context and was perhaps based on the earlier views he had ex- 
pressed on April 1, 1963 on file NO. 7.!16,/62AIS(III) but which he 
had changed later. 

5. It is clear from the explanation furnished by Shri Murthy 
that though he had expressed view in April, 1963, that the All India 



Services Rules need not be brought at par with the Central Ser- 
vices Rules through an amendment bemuse such action would 
bring in more rigidity in those Rules, he had accepted the proposals 
to amend the Rules subsequently in the light of the discussions in 
the Ministry of Health and Ministry of Finance. 

In the circumstances, Shri Murthy cannot be held quilty of the 
change that he did not pursue the matter regarding the amendment 
of the AIS (Medical Attendance) Rules, 1954 or that he was op- 
posed to such an amendment. 

6. As regards the lapse on the part of Shri 0. S. Marwah, his 
explanation was called for. He has been in the USA. since 1986 
and he has not returned to India in spite of clear instructions to 
t h b  effect. He was addressed repeatedly at the last known address 
asking for his explanation, but he has not sent any reply in spite 
of remiders. The question of taking disciplinary action against 
him will be examined after his return to India. A note to this 
effect is being kept in his C.R. dossier file so that action is initiated 
to call for his explanation etc. as soon as he return to India and 
resumes duty. 

7. The other officers involved in this case are S/Shri B. K. Chawla, 
the then Assistant and M. P. BijJani, the then Section Officer. 
Shri Bijlani has been as6ciated with the subject from a date even 
earlier than 1963 when the Ministry of Law had tendered its advice 
and till his retirement from the Service in 1967. The dealing 
hands, the Branch Officer and the Deputy Secretary in charge of 
the Section, have been changing from time to time. The only 
of!ficer who was aware of the background of the case was Shri Bijlani 
and his action to approve the suggestion made by the assistants 
viz., S/Shri Chawla and Nagpal to record the files without initiat- 
ing action either on a separate Ale or to keep one of these files 
pending to pursue the matter about the amendment to the rules 
indicates negligence of his duties as a Section Officer. There is, 
therefore, sufIicient justification to proceed against Shri Bijlani. 

8. As regards taking disciplinary action against Shri Bijlani, he 
retired from Service in 1967. According to the provisions of the 
Central Civil Services (Pension) Rules, 1972 departmental pro- 
ceedings, if not instituted while the Government servant was in 
service, whether before his retirement or during his re-ernploy- 
ment, shall not be instituted in respect of any event which took 
place more than four years before such institution Since the lapse 
on the part of Shri Bijlani occurred more than a decade ago, and 



he retired from Government Service in 1967, i t  would not be possi- 
ble to take disciplinary action against him at this stage. 

9. As regards fixing the responsibility for delay in amending 
the Central Services (Medical Attendance) Rules, 1944, the Minis- 
try of Health and Family Planning (Department of Health) have 
initiated necessary action and would finalise such action shortly. 
Accordingly, the Department of Health have been requested to 
intimate the Lok Sabha Secretariat as soon as they take a final 
decision in the matter. 

ACTION TAKEN ON THE RECOMMENDATIONS OF THE PUBLIC 
ACCOUNTS COMI'vlITTEE 

, DEPARTMENT OF PERSONNEL AND ADMINISTRATIVE 
REFORMS 

Recommendation 

"The Committee have been informed that Government is now 
considering amendment to both All India Services (Medical 
Attendance) Rules, 1954 and Central Services (Medical 
Attendance) Rules, 1944. The Committee hope that it will 
not take more than 6 months." 

[Chapter I11 of the Public Accounts Committee Report No. 428 for 
the year 1973-74 submitted to the Lok Sabha on the 30th April, 19741. 

Action taken 

The W India Services (Medical Attendance) Rules, 1954 have 
already been amended vide this Department's notification No. 4/ ll/73- 
AIS(II1) dated 11-7-1974. The list of medicines which has been ap- 
pended as a Schedule to the Central Services (Medical Attendance) 
Rules, 1944, the cost of which is not admissible to a member of the 
Oentral Service, has been made applicable to the All India Services 
vide letter No. 4/11/73-AIS(II1) dated the 6-8-1974 and 26-9-7l 
(copies enclosed). 

2. The Ministry of Health have also amended the Central Services 
(Medical Attendance) Rules, 1 W  (vide their notihation 
No. S. 14011 14(74M.C, dated the 1%-9-1074-copy enclosed). 

[Cabhat Secretariat O.M. No. 11/1/74-Ad. 4 dt. 11-2-74]. 



Published in Part 11, section 3, sub-sectioh (i) of the Gazette of'1ndio 
NO. 4/11 173-AIS (111) 

DEPARTMENT OF PERSONNEL AND ADMINISTRATJVE 
RFF0R.m 

New Delhi, the 11th July, 1974. 

G.S.R.. . . . . . . .In exercise of the powew conferred by sub-section 
(1) of section 3 of the All-India Services Act, 1951 (61 of 1951), the 
Central Government, in consultatip,q with the Governments of the 
State cohcerneb, hefeby makes' the following rules further to amend 
the All-India Services (Medical Attendance) Rules, 1954, namely:- 

1. (1) These rules may be called the All India Services (Medical 
Atten-ce) Amendment Rules, 1974. 

(2) They shall come into force on the date of their publication in 
the OfRcial Gazette. 

2. In the All-India Services (Medical Attendance) Rules, 1964:- 

(1) for sub-clause (iii) of clause (k) of rule 2, the following 
shall be substituted, namely: - 

"(iii) the supply of such medicines, vaccines, sera or other 
therapeutic substances as are ordinarily available in 
Government hospitals in the State but excluding- 

(a) such preparations which are not medicines but are 
primarily used as food, tonic, toilet or disinfectant, and 

(b) such expensive drugs, tonics; laxatives and other 
elegant and proprietary preparations (for which drugs 
of equal therapeutic value are available) as may be 
notified by the Central Government." 

(2) for clause (i-a) of rule 14, the following clause shall be 
substituted namely: - 

"(i-a) entitle a member of the Service to reimbursement of 
any cost incurred in respect of- 

(a) such preparations which are nat rnediciqes but are 
primarily used as food, tonic, toilet or disinfectant, and 

(b) such expensive drugs, toniw, laxatives and other ele- 
gant and proprietary preparatiops (for,,wbich drugs of 



equal therapeutic value are available) as may be noti- 
fied by the Central Government." 

(M. R. Bhardwaj), 
'Deputy Secretary to the Government of India. 

To 
The Manager, 
Government of India Press, 
Ring Road, 
New Delhi. 

No. 4/11/73-AIS (111) Dated the 11th July, 1974. 
1. The Chief Secretaries to the Governments of all States. 
2. All the Ministries and Department's of the Government of India. 
3. The Comptro1le.- and Auditor General of India, New Delhi. 
4. All Accountants General. 
5. Ministry of Home Affairs (Uts-Section), New Delhi. 
6. Ministry of Home Affairs (Police Division), New Delhi. 
7. Ministry of Agriculture (Department of Agriculture-AIS 

Section), New Delhi. 

8. Secretary, Union Public Service Commission, New Delhi. 
9. Director of Accounts, Cabinet Secretariat, R. K. Puram, New 

Delhi. 

10. Lok Sabha Secretariat (Committee Branch), New Delhi. 
11. Rajya Sabha Secretariat (Committee Branrich), New Delhi 

12. Chief Pay and Accounts Officer, Ministry of Agriculture, New 
Deihi. 

(M. R. Bhardwaj), 
Deputy Secretary to the Government of India. 

Internal Distribution 

AIS (IV) Section 
AVD I1 Section 
AIS (111) Section for Manual 



IMMEDIATE ----- 
REGISTERED POST 

NO. 411 lI73-AIS (111) 
GOVERNMEm OF INDIA 

CABINET SECRETARIAT 
DEPARTMENT OF PERSONNEL AND 

ADMINISTRATIVE REF'ORMS 

The Chief Secretaries to the 
Governments of all States 

SUBJECT:-A11 India Services (Medical Attendance) Rules, 19% 
Rules 2 (k) (iii) and 14 (i-a)-List of medicines cost of 
which is not teimbu~sible-tegarding. 

Sir, 

3 am directed to refer to (rules 2 (k) (iii) and 14(i-a) of the All 
India Services (Medical Attendance) Rules, 1954 as revised vide 
this Department's notification of even number dated the 11th July, 
1974 and to forward herewith a list of expensive drugs etc., the 
cost of which shall not ,be reimbursible to a member of an All India 
Service or a member of his family. The list may be circulated 
among the authorised medical attendants for their information and 
guidance. 

Yours faithfully, 
(M. R. BHARDWAJ) , 

Deputy Secretary to the Government of India. 

No. 4/11/73-AIS (111) Dated the 6th August, 1974. 

A copy each with a copy of the list is forwarded to:- 
1. All the Ministries and Departments of the Government of 

India. 
2. All the Accountants General (with one spare copy each). 
3. Director of Accounts, Cabinet Secretariat, R. K. f i r am,  New 

Delhi. 
4. Ministry of Agriculture (AIS Section), New Delhi. 
5. Ministry of Home Affairs (Per I1 Section), New Delhi. 
6, Ministry of Home Mai r s  (UTS Section), New Delhi. 

(M. R. BHARDWAJ), 
Deputy Secretary to the Government of India. 



LIST OF EXPENSIVE DRUGS ETC., COST OF WHICH IS NOT 
REXMBURSIBLE TO A MEMBER OF THE ALL INDIA SERVICE 

[See rules 2(k) (iii) an4 14(i-a) of the All India Services (Medical 
Attendance) Rules, 19541 

(i) Baby Foods, Milk Foods and Invalid Foods:--e g. 

Allenburys Cereal 
-do- diet 
-do- Humanised Milk Food No. 1 
-do- -do- 2 
-do- Malted Food No. 3 

Amborosia 
Bednger's Food 
Bournvi ta 

MILK POWDER OF ALL KINDS, WHETHER IT IS FIJLL CREAM 
OR HALF CREAM OR HUMANISED OR FORTIFIED WITH 

VITAMINS OF MINERALS, SKIMMED MILK POWDER, 
EITHER IN POWDER, LIQUID, OR BISCUIT FORM 

Cow and Gate Foods:- 

1. Beuriac 
2. Brestol Supplementary Food 
3. Calcilac 
4. Cerex 
5. Daltose C. G. 
6. Frailac 
7. Full Cream Milk Food 
8. Half Cream Milk Food 
9. Hemolac 

10. Humanised Milk Food 
11. Lacidac Full Cream 
12. Medilac 
13. Peptalac 
14. Prenatalac 
15. Prelac 
16. Separated Milk Food 
17. Special Half Cream Milk Food 
18. Weylac 



1. Colact 
2. Farex 
3. Ferrolac 
4. Ostermilk No. 1 & No. 2. 

Lacta Milk Food 
Lactagol 
Libbp's Homogenised foods 
Malted Milk, e.8. Barleva, Beulah Horlicks 
Mellin's Food 
M.O.F. 
Nestle's preparations 

1. Condensed Milk 
2. Lactogen 
3. Milk Food 
4. Milo Tonic Food 
5. Homogenised Foods. 

Neave's Food 
Neave's Milk Food 
Numel 
Oatrex Infact and Invalid Food, Fine and Midium (Kings) 
Ovaltine 
Ovaltine Rusks 
Robinson's Preparations 

1. "Patant" Barley 
2. "Patent" Gretas 
3. Robrex 

Sanagogen 
Savory and Moore Foods 
Sister Laura's Foods 
Slippery Elm Foods 
Strained Foods, e.g. Heniz and 
Scott's Torbet Lectic Oats 
Trufood Follow on Food 

,, Humanised Food 
98 Prosol 
O Secway 



Vivemin and similar preparations 

(ii) Compound Foods of Specifled Vitamin Content, 
Bemax 
C.V.B. 

. Marmite 
Robolenine 
Virol And Similar preparations. 

(iii) Glucose preparations 
Glucose B.D. 
Glucose with Vitamin D and similar preparations. 

(iv) Liquid Foods and Wines 
Apple Juices 
Barluze 
Diabetic Cordial 
Glucosol 
Lembar 
Lucozade 
Ribena 
Robinson's Lemen Barley 
Rose-Hip L.B.W. 
Rose's Squashed and Diabetic Squashes 
All Alcoholic Beverages, Wines, and Spirits and 

similar preparations. 

(v) Malt Extract Preparations 
Bronomalt 
Bynegen 
Halimalt 
Malt extracts 
Malted Wheaten Food 
Ostomalt 
Radio-malt 
Vimaltol 
Vitamin Malt extracts and similar preparations. 

(vi) Malt and Vegetable extracts and Juices Bovril 
Brand's Essence 
Calf's Foot Jelly 
Lemco 
0x0 
Valentine Meat Juices-and similar preparations. 

(vii) Mineral and Spa Waters 
Apenta Water 
Contrexeville 
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Malvern Mineral Water 
Soda Water 
Trefriw Water 
Vi-chy Water and Tablets and similar preparations. 

-) Miscellaneous preparations 
Arrowrect 
Aurum Ambrosium 
Blackcurrent Pastilles 
Charcoal Biscuits 
Dextrin Maltuse 
Diabetic Preparations e.g. Energen Preparations 
Ulucose Barley Sugar 
Iodised salt 
Kellogg's All Bran 
Lactose 
Malted Milk Tablets e.g. Barlove, Horicks, Ovaltine 
Malto-Dextrin 
Natex Slimming Food 
Nestrovite Tablets 
Saccharine Tablets 
Salt Substitutes 
Saxin 
Verisal Herbs 
Virolax 
Vitaminised Chocolate 
Vitaminised Chocolate and similar preparations, 

INVALID FOODS 
Bornvita 
Balahar (Dept. of Food) 
Complan (Glaxo) 
Cornplan-Banana Flavour (Glaxo) 
Casilan (Glaxo) 
Casilan-B12 (Glaxo) 
Horlicks (7-A) : --Ovaltin 
Maltodex (R. Brett) 
Maltodex4 (R. Brett) 
Multipurpose Food (C.P.T.R.T.) 
Nutri Nagget (Part Nager-Agari-University) 
Syu (Protien Granules) (Anglo Prench) 
Proteena (Unichem) Powder 
Provita (Urni-Chem) 
Provitex (TCF) 
Proteinex (Dumex) 
Prokinules (Alembic) 
Protogen (Orient Pharma) 



Ragotine 
Trophox (Raphta Koaz Brett) 
Uni-Protein (Unichem) 
Viva 

And similar other preparations 
NOTE:-Though some of the products included are maketd ea 

drugs and manufactures under drug Licence. They are 
mainly FoodIDietary supplements, so not recommended 
for Reimbursement under AIS (M.A.) rules. 

BABY FOODS 
Amul Milk Food 
Arnul Spray 
Glaxo Baby Food (Dried Milk) 
Lactogen 
Lactodex-Powder (R. Brett) 
Levers Baby Food 
Nespray 
Oster Milk (Glaxo) 
Parag 
Vita Milk Power 
And similar Preparations 

WEANING FOODS 
Bal Amual 
Marex (Glaxo) 
Nestum 
And similar preparations. 

BISCUITS: 
Nutro-Biscuits 
Pro-Brisk (Britania) 
Pro Pack (Salties) (Unichem) 
Proteena Biscuit (Agro-Processes) 
Thereptin (BiscuiVPieces) (Raphaktoz Brett) 
Uni-Protein (Briskees) 
And similar preparations 

GLYCEROPHOSPHATE WITH VITAMIN B COMPZEX, 
ETC. (PROPRIETARY PRODUCTS) : 
B. G. Phos (MSD) 
B. G. P~os-12 (MSD) 
Biomin (Milnex) 
Bivit Phos (Gaj jars) 
B-Neurophos (Sp Ltd.) 
Branervine (Modern Drug) 



CaLron (East India) 
Chem-Digeston (Chemo-Phorma) 
Deltaplex (Deltakem) 
Deyplex (Dey's) 
'Dia-Papain (Udh) 
Embelix (M & B) 
Energon (BCPW) 
Eugadine (UDH) 
Evofos (EVANS) 
Ferlivone (Siris) 
G-Phospho-Lecethin (Cal. Chem) 
Clycirnin (SUNWTYS) 
Herno-Drakso Malt (Alembic) 
Hemiphos (Geoffery Manners) 
Hepatina Ferrous (Cal. Chem) 
Hepatina (&I. Chem) 
Heprona (Evans) 
Heptarnin (Comteck) 
Hevimin with B 12 (Napha) 
Ipcamalt (IPCA) 
Iphatone (National) 
I d  Malt (Bengal Immunity) 
La-B-Phos (La Medica) 
Leciphos Fen3 (Sugma) 
Limovita (Sunways) 
Mandol (Geoffery Manners) 
Mand H Elixir (M & H) 
Metatone (Parke Davis) 
Metavine (Anakem) 
Microfer (Napha) 
Minadex (Glaxo) 
Minavitol (Modern Drug) 
Minolad (TCF) 
Nephamalt (NAPHA) 
Neucalcin (Modern Drug) 
Neurobin (ADCCO) 
Newtone (CSI) 
Opimalt (OPII) 
Orheptal (E. Merck) 
Pabaplex (Pasteur) 
Pernexin (Schering) 
Phosfomin (Squibb) 
Phosphokemp (Kemp) 
Phosphoton (Cipla) 
Piciplex Elixir (P. C. Labs.) 
Prolex-B (Bengal Immunity) 



Rakto Phispho Malt (Zandu) 
Renovan (Pasteur) 
Shtone (Albert David) 
Siovina (Albert David) 
Sunplex (Sunways) 
Tonavit (Fairdeal) 
Tonocarine Forte (Bengal Immunity) 
Univine (UDH) 
Univine with Protein (UDH) 
Vibegan (Cal. Chem) 
Vipitone (BCPW) 
Vinkola (S. P. Ltd.) 
Vinkola-12 (S. P. Ltd.) 
Vincola with Vitamins (S. P. Ltd.) 
Vino-Ecithin (Adcco) 
Vino-Malt (Bengal Immunity) 
Vintone with Asoka (S. P. Ltd.) 
Vitale-Cithin (East India) 
Vitaminised Sanatogen (Wulfing) 
Waterbury's Vitamin Compound (Warner) 
Adccols Co. (Adcco) 
Bevitaco (UDH) 
Cadimalt (Cadila) 
Chemo Malt (Chemu Pharma) 
Ferilex (TCF) 
Ferilex Malt (TCF) 
Ferradol (Parke Davis) 
Gajjartone (Gajjar's) 
Livoglopil (Opil) 
M & H Elixir (M & H) 
Malt & Vita. A Compound (M & H) 
Maltomin (Cipla) 
Maltivitol (Fairdeal) 
Navitol Malt Compound (Squibb) 
Sharhferrol (Alembic) 
Sharkomalt (Fisheries) 
Sirimalt (Siris) 
Sunmalt ( Sunways) 
Universal's Com,pound (UDH) 
Vitmol Co (MSD) 
Zuvimalt Liquid (Zandu) 
Astringent Lotions 
Bath Salts 
Cold Creams 
Face Powders 



Hair Tonics 
Wand Creams 
Lanoline Toilet 
Shampoos 
Shaving Creams 
Shaving Soaps 
Shaving Syptics 
Skin Lotions 
Soaps 
Tooth Paste 
Tooth Powden 
Talcum Powders 
Vanishing Creams 
J. B. Powders. 

Note:-AND ALL PREPARATIONS IN THE ABOVE GROUP 

PHENOL AND PHENOL SUBSrrrUTES 

Phenol (Carbolic Acid) 
Phenol Gargle (B . P . C . ) 
Phenol Lotion (B.P.C.) 
Alkaline Phenol Mouth Wash 
Sodium Phenate Solution 

Phenyle 
Cresol 
Chlorosol 
Chlorocresol (B.P.C.) 
Clearsol 
Creosote 
Lysd 
Zylol 
Thymol 
Thymol Glycerine Compound (B.P.C.) 
Thymol Mouth Wash 
Resorcinol 
Dettol SolutiodCream 
Hibitane Powder/Cream (I.C.I.) 

ALCOHOLS 

Ethyl Alcohol 
Rectified Spirlt 
Isopropyl Alcohol 



GLYCOL 

Propylene Glycol 
Triethyl Glycol 

ALDEHYDES 

Formadelyde Solution 
Forwalin 

ACIDS 

Acetic Acid 
Picric Acid 

IODINE COMPOUNDS 

Tr. Iodine 
Weak Solution of Iodine 
Iodoform (Powder) 

Hypochlorite Solution 
Sodium Hypochlorits Solution (B . P .  C . ) 
Liquid Chloramine Solution (B . P. C . ) 
Chlorinated Lime (Bleeching Powder) 
Eusol-Solution 
Hlazone Tablets 

(JXIDISSING AGENTS 

H 2' 2' (Hydrogen Peroxide) 
Potasium Permanganate 
Zinc Sulphate 
Zinc Chloride 

DYES 
Evans Blue 
Brilliant Green 
Tri-Dye 
Crystal Violet 
Methyl Violet 
Methyline Blue 
Melachite Green 
Scarlet Red 

CATIONIC SURFACTANTS 
Cetrimids CreamJSolution 
Cetavlon Conc. ITinc. 1 (ICI) 



Cetavlex Cream 
Savlon Antiseptic Solution/Cream (ICI) 

M I X .  

Listerine Antiseptic Solution 
Klofen Liquid 
~ - ~ i & i d  
Liso Liquid 
Tetmosol Solution 
Fairgenol Antiseptic Fluid/Cream 

Note:-And the Products (Disinfwtants/antiseptics) marketed 
by different Manufactures containing above Chemicals1 
Drugs or preparation made out of them unless speci- 
fically exempted I.E. made Admissible. 

Protovine/Liquid 
Protozyme/Liquid 
Provita/Powder 
ProvitexJPowder 
Ptychotis/Tablets 
Ptychosoda/Tablets 
Ptycho Soda CoJTablets 
PtychozymeIElixir 
Pudin HaraILiquid 
Pulmocod Plainlwith Creosote & Guaiacol/Liquid 
Pulmon/Liquid 
Pulmotone PlainILiquid 
Pulmotone C CodeineILiquid 
Pulmovit/Liquid 
Pulv Bonkolo !Powder 
Pulv Cret, Aromab/Powder 
Purnilet/Tablets 
PurillaILiquid 
Purity Indian Barley 
Pushcal-12/Syrup 
PushgynolILiquid 
Pushron/Syrup/Drops 
PustidPowder 
PushtinaA'ablets 
PushviVSyrup 
Pushvit with Lysine/Drops 
Pushzyme/Syrup 
P y o r i f l q u i d  
PyorindPowder 
Pyorin Speciab Wqdd 



Pyrex/Liquid 
PyrinoVLiquid 
Pyrohaemin/Liquid 
QuinodexJLiquid 
Qixo/Tablets 
Queen's Balm 
Queen's BalamritILiquid 
Queen's Cough Syrup 
Queen's Gripe Water 
Quinine SulphateITablets 
Quino-HaemogenISyrup 
Quinolivon/Liquid 
Quino Plasm01 StrongILiquid 
Quinosol5iquid 
QuinotoneILiquid 
Quito Cream 
R.  Compound/Tablets 
Rakto Phospho MaltLiquid 
Ralgertone/Dragees 
Ramadex Iodine Methyl Oint. 
Ramlban Ague Mixture 
Ramban Amrit Mixture 
Ramban BalamriULiquid 
Ramban Liniment 
Ramban Milk of MagnesiaILiquid 
Ramban Pain Balm 
Ramban Peppermint Co./Liquid 
Ramban Ringworm Lotion 
Ramban Skinoint 
Ramban Toothache Drops 
Ramban Pain Killer/Liquid/Drops/Ointment/Lotion 
Rampen Gripe Mixture/Liquid 
Rampen's Gynomaz/Liquid 
Ranferon-1MElixir. 
Ranvit/Elixir/Cap. 
RanvitolISyruplCap. 
Rarical/Suspensionfl'ablets 
RasgentIPowder 
R . B . Clue/Capsules 
R . B . Tone/Syrup/flixir 
R.C.K./Tablets 
Recolvin/Liquid 
Recolvin with ArsenicILiquid 
Recosen/Tablets 
Regulax Mild/TaMets 



Rejplax Pi1 StrongIPills 
Relaxyl/Ointment 
Remorin/In jec tion 
RennielTablets 
Renno PepsidLiquid 
Renovan/Liquid 
Ricketin/Drops 
Ring CutterILiquid 
Ring Ring/Ointment 
RenovanJLiquid 
Ringworm/Ointment 
Ripanto/Ointrnent 
RipasonlTablets 
RivizinITablets 
Robinson's Patent Barley 
Robinsn's Pearl Barley 
Rocbury/Capsules 
Rocfer/Elixir 
Rocfer M. F. /Tablets 
Rocvite/Forte/Elixir/Drops/Capsules 
Roloferol/Liquid 
Rololax/Tablets 
%loplex/Syrup 
Roloplex-SForteITabletdSyrup 
Rolovit/Drops/Syrup/Tablets 
Rolovit Forte/Tablets/Liquid/Drops 
Rolozyme/Liquid 
Rolysine-B12lLiquid 
Rosalin/Liniment 
Roy a1 Elphafrablets 
Royal Otolin Eye Drops 
Royabilla/Pills 
RPairyn/Tablets 
RubexIOintment 
Rubical-DlTablets 
Rubical-D with Lysine/Syrup 
Rubimalt/Ointment 
Rubipepsin/Liquid 
RubivitaILiquid 
Ruhracal-D/Syrup/Tablet 
Rubracaldin/Syrup 
Rubraplex/Elixir/Tablets 
Rubraton/Elixir 
Rubraton PediatricfElixir 
Rubravit/Capsules 
Rubriment Liniment 



Ruby-12/Drops/Liquid/Tablets 
Rubylysine/Drops 
Rubzone/Ointment 
Ruma-HeallTablets 
Rurnalaya-T. B . /Cream/Tablets 
Rumatone/Pills 
Rumofren/Tablets/Cream 
R-Vit-D2/Granules 
Rymanyl/Tablets 
Saccharine/Tablets (All Companies) 
Saccharine Sodium/Tablets (All Companies) 
Sahna Oil Comp. 
Saldigestin/Powder 
SulphodTablets 
Salt/Tabs. 
BenovanILiquid 
Ricketin/Drops 
Ring CutterILiquid 
Ring RingIOintment 
Ringworm Lotion 
Ringworm/Ojntment 
Ripanto/Ointment 
RipasonITablets 
RivizinITablets 
Robinson's Patent Barley 
Robinson's Pearl Barley 
Rocbury/Capsules 
Rocfer/Elixir 
Rocfer M . F . /Tablets 
Rocvite/Forte/Elix~r/Drops/Capsules 
Roloferol/Liquid 
Rololax/Tablets 
Roloplex/Syrup 
Roloplex-S-Forte/Tablets/Syrup 
Rolovit/Drops/Syrup/Tablets 
Rolovit Forte/Tablets/Liquid/Drops 
Rolozyme/Liquid 
Rolysine-B 12/Liquid 
Rosalin/Liniment 
Royal ElphaITablets 
Royal Octolin Eye Drops 
Roy alilla/Pills 
R-PairynITablets 
RubexIOintment 
Rubical-DITaMets 

. Rubical-D, with Lysine/Syrup 
Rubimalt/Ointment 



Rubipepsin/Liquid 
Rubivita/Liquid 
Rubracal-D/Syrup/Tablet 
Rubracaldin/Syrup 
Rubraplex/Elixir/Tableta 
Rubraton/Elixir 
Rubraton PediatricIElixir 
Rubravit/Capsules 
Rubriment Liniment 
Ruby-12/Drops/Liquids/Tabletn 
Rubylysineprops 
Rubu>ne/Ointmen t 
Ruma-HealITablets 
Rumalaya-T .B/Cream/Tablets 
Rumatone/Pills 
Rumofren/Tablets/Cream 
R-Vit-lX/Granules 
Rymanyl/Tablets 
Saccharine/Tahlets (All Companies) 
Saccharine SodiumITablets (All Companies) 
Sahna Oil Comp. 
Saldigestin/Powder 
Sulphos/Tablets 
Salt T a b .  
Salvizol/Lozenges 
Sanguigen/Syrup 
Saniline/Liquid 
Sanividol/Liquid 
Santevini/Liquid 
Sapera/Mild/Tablets 
Sopera ForWTablets 
SarbynaITablets 
Saribadina/Liquid 
Sarphorex/Liquid 
Savlon Antiseptic/Liquid/Cream Lozenges 
Savouryn/Granules 
Scabies/Ointment /Emulsion 
Sedatin/Liqnid 
Sedival/Liquid 
Selachomal t/Liquid 
Selective Mixed Cholesystitis Vaccine 
SelSun/Suspension ISamphoo 
Selvigon /Dragees 
Semit's Milk of Magnesia/Tablets 
SenalaxITablets 
SenolaxlGranules/Tableb 
Senz inf ib le t s  



Sepex/Uusting Powder 
Septlhn/Tablets. 
Sero-bismozyme/Liquid 
Sero Brormdes/Liquad 
Sero Citrate-Pulv/Powder 
Sero-Compound/Liquid 
Sero Gripe Water 
Sero Salt Pulv/Powder 
Sero Sulphazyme/Powder 
Serotone/Liquid 
Serpma/Tableta 
Serpinol Compounri/Tablets 
Sioplex EnzymeaILiquid 
Sioplex-LysineIElixir 
Siotrat Liq . 
Siovina/Oral/Liquid 
Siozyme/TableCb 
S. FlueITablets 
Shakti Rasayan/Tablets 
SharkoferrollLiquid 
Sharko MaltoneILiquid 
SharkomaltILiquid 
SharkovitILiquid 
Sheri Carnis/Liquid 
Siledin/Tablets 
Silver Pain Balm 
Sindol Pain Balm/Ointrnent 
Sinol/Liquid 
SirifolinILiquid 
Siriprotin-V . /Granules 
Siris Asmasedin/LiquidlTablets 
Siris CardialITablets 
S r i s  Inhaler 
SirimaltISyrup 
Sirivite/Syrup/Tablets 
Sirivital/Capsules 
Sirolex/Liquid 
Silohuda/Tablets 
Six-'C'IOintment 
Skelimin/Qixir 
Skinment/Ointment 
Solan'si/Balm/Linimen t 
Soap Liniment 
Soda Ginga-Mint Tabs. /Tablets 
Sodamint (All Companies) /Tablets 
Sodium Chloride/Tablets 
Sodium Salicylate Mixture 



Solupan/Syrup 
Solu:Resorkinol/Halr Tonic 
SomapanILiquid 
Somizyme/Llquid 
SooktynlTablets 
SorbaIkaJLiquid 
Sorbilex/Liquirl 
SpasmaILiquid 
SpasmolinlLiquid 
Special Cholera Tab. 
Speman/Forte/Tablets 
Spergen1Tablet-s 
SpermatoneILiquid 
Spogel-CoIPowder 
Spolax/Granules 
Spr Compound/Liquid 
S-PyrinITablets 
Stamavit/Tablets/Drops 
Stamazyme/Elixie 
Stanzyme/Emulsion/Liquid 
Standatorie Liquid 
Stanlavit Liquid 
Stanlazyme Liquid 
STK's Glycerin Acid PepsinlLiquid 
STK's Gripe Water 
STK's Thio-D-Calciurn/Tablets 
STK'S Thio-Kof with Vit. A & D Symp 
STK's Toothache Drops 
Stomach CureILiquid (All Companies) 
StomaxILiquid 
StopacheITable ts 
StrepsilsILozenges 
StyplonITablets 
SucarylITabs. 
Sucrets/Lozenges 
Sucromint/Lozenges 
SulfasenIInj ection 
Sulphaiodagael/Powder 
SulphonexIPills 
Su-Mag/Granules/Powder 
SunmaltISyrup 
SunplexISyrup 
Sunway's Gripe Water 
Supari Pak/Powder 
Super Forte/Tablets 
Super .Mindif for Cattle 



Super Neo Cod. /Elixir 
SuperplexILiquid 
Supradyn/Cap/Tab . 
Suprazym/Tablets 
Suranj anilTablets 
SwapanahariITablets 
Sweetaril/Tablets/Liquid 
Sweetex/Liquid/Pellets 
Seetin/Liquid/Tablets 
SynavitITableb 
SynvegITablets 
Syrofig/Liquid 
Syrup Hypophosphite of Lime 
Syrup of Orange 
Syrup of Figs 
Syrup Tulsi-Calcii 
Syrup Tulsi Vasaka 
Syrup Vavaka with Hypo and Toh  
SytolILiquid 
Syu/Powder/Protein/Granules 
Taka Complex/Elixir 
Taka Complex KapsealIKapseals 
Taka DiastaseILiquidlTablets 
Ta8ka Diastase & Pepsin Co./Tablets 
Takazyme/Powder 
Taxine/Tablets 
TeethingISyrup 
Tentex/Forte/Tablets 
Tenophos/Liquid 
Testophos/Dragees 
Tetmosol/Salution/Soap 
Theragran/Tablets/Drops 
Theragan-MITablets 
Thia-Calcinex/Syrup 
Thio-FerallLiquid 
Thioflu/Syrup 
Thiclax/Tablets 
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Thiolin/Syrup 
Thiophosmin/Liquid 
Thiovita/Tablets/CapguIes 

Thiozyme/Liquid 
Theeptin/Biscuits/Pieces 
Throat Paint/Liquid 
Thymocin/Liquid 
Thyro-GumlPaint 
Thyrol/Liquid 
Tila Sultani/Liniment 
Tincture Iodine/Liquid 
Tint. Benzoin/Liquid 
Tint. Iodine/Liquid 
TonaviVLiquid 
ToniozymelSyrup/Tablets 
Tonia ZollLiquid 
Tonirin/Capsules 
Tono Blood with Mercury & ArsenicILiquid 
Tonocarnine Fortelsyrup 
Tonof eron/Syrup/Drops 
Tono LiverlLiquid 
Tono MaltJLiquid 
Tonos-7IElixir 
TonoronlElixir 
TonozimeILiquid 

Tonup/Liquid 

Tooth Ache Drops 
Toothache Remedy /Liquid 

Tooth Drops 
Totalin-B/Syrup/Tablets 

TodTablets 
Track/Powder 
Tranquinyl/rablets 

Trical-D/Tablets/Sy r*lp 

TaitalcdPowder 



Triflue/Tablets 
Tri kocid/OYules 
Triphoson/Liquid 
Trophox/Powder 
Tropistnt/Tablets 
Trox/Lozenges 
TryzymITablets 
TTone/Tables 
Tuberex ForteITablets 
Tulsi Compound/Oil 
Tulsi Cough Syrup 
Turpentine Ointment 
Turii-CoITablets 
TwinaWLiquid 
Tyrozets/Lgenges 
Tysicof/Syrup/Lozenges 
Tysrna/Tablets 
Tysobin/Elixir 
UdidexIOintment 
Udidex with MS/Ointment 
Udimalt/Liquid 
Uni-Enzvme/Tablets 
Unipiron Forte/Liquid 
Un~pr~rt i .~/Sal ty/ .  Rriskies 
Un~versal's Compound'Liquiu 
Univine/Liquid 
Univite with ProteidLiquid 
Univite/Tablets /Drops/Syrup 
Univite with Choline/Syrup 
Unizyme/Sprup 
Urexynol/Tablets/Urodonal~Granules 
Urodol/Granules 
Urtiplex/Tablets 
Utatone/Liquid 
UterolILiquid 
Uteron/Liquid 
Uteronol/Liquid 
UtizymeILiquid 
Utretone FaminaILiquid 
Utrex/Liquid 
Utrotone/Liquid 

Utrosedine/Syrup 
Vaculax/Tablets 
Valerian BromideILiquid 
Vapodex/Ointment 
Vapodex Iodine with M.S./Ointment 



Vapolime/Ointment 
Veps ValarnrWLiquid 
Vaps Gripe Water Liquid 
Vaps Pain Balm 
Vaps Ringworm/Ointment 

Vasaka/Liquid 
Vaska Throat Tabs. 
Vasaksar/Liquid 
Vegecort/Tablet/Ointment 
Veganin/Tablets 
Vegetble Laxative/Tablets 

VeritoVLiquid 
Velroc Plaster of Paris Bandages 
Ventalin Inhaler 
Vermicide/Tablets 
Viacal/Liquid/Drops 
VI-Andro/Capsules 
Vibegan with Lecithin & ~lycerophosphates/~iquid 
Vibegan with LiastaseILiquid 
VibitonILiquid 
Vicarin/Liquid 
Vicks formula 4 Cough Drops 
Vicks Inhaler 
Vicks Medicated Cough Drops 
Vicks Vaporub 
Vidaylin/Syrup 
Vidaylin-Drops 

Vidaylin-M-Syrup 
Vidrope/Liquids 
VI-Estandro/Capsules 
VI-Estryn/Capsules 
Vigorini/%ntment 
Vigors11 Special/Pill/Jelly 
Vigotab/Tablets 
VilirodLiquid 
VI-Mgna/Capsules/Drops/Syrup 
Vima-Tone/Liquid 
Vimgran/Tablets 
Vimisules/Capsules 
Vimix/Drops/Tablets/Syrup 
Vinola's ExemolFkin Oint 
Vinkola-12/Liquid 
Vinkola with Vitamins/Liquid 
Vino Asokapiquid 
Vinoberm's Compound/Red/with Vitamins/Liquid 



Vino Cod/with Creosote/Guaiagol/Liquid 
Vinodexf Liquid 
Vinola/Liquid 
Vino-Lecithin/Liquid 
Vino-MaltISyrup 
Vintone with Asoka/Liquid 
VipexIBalrn 
Virpholin/Syrup 
VI~Syneral/Adult~apsule/Syrup 
VI-Syneral Vitamin/Dropa 
Vitabid/Elixir 
VitabslTablets 
Vitacom/Plain/Vorte/Liquid 
VitadexfLiquid 
Vitadilin Liq. 
Vhdi l ine  with Lysine/Drops 
Vi tafix/Tablets 
VitahextILiquid 
Vital Essence/Tablets 
Vitalsine/Syrup 
Vitaly sin/ELixir/Drops 
Vitaly,sine/Liquid 
Vitamalt'IIAquid 
Vi tamina/Liquid 
Vitamindon/A & BfSyrup 
Vitamines ForteITablets 
Vitamiron Drops 
Vitaminised SanatogenlPhded 
Vitamulsion/Syrup 
Vita Orange/Syrup 
VitapadTablets 
Vitaped PediatricIDrops 
Vitapepsin/Liquid 
Vihphosmin/Liquid 
Vi.taphor/Liquid 
Vi taplus/Capsules 
Vitaqme/Liquid 
Viterra/Capsules 
Vitmol Comp./Elixir 
Vitoferin/Liquid 
Vi tol/Drops/Syrup 
Vito MaltLiquid 
Viton '99'/Syrup 
Vitop/Syrup 



Waterbury's Compound/Liquid 
Waterbury's Vit. Compound/Liquid 
Waxolve/Ear Drops 
Wellcome Lanoline Toilet/Tubes 
Wellcome Seltzee Tabs. 
Whipes/Liquid 
Wiltes Ringworm Ointment 
Winhepar Plain/Liquid 
Winogarnis/Liquid 
WinofitjElixir 
Minominos/Liquid 
Worm Tabs. 
Wyamin/Capsules 
XXZi Tablets 

Zamuk Herbal Ointment 
Zandu Balm 
Zef s/Tablets 
Zentolive/Oil 
Zestol/Liquid 
Zuplex/Syrup 
Zuvimalt/Liquid 
ZuvitabITablets 
Zyme-BioILiquid 
Zymomalt/Syrup 
Zyrnotone/Liquid/Tablets 

Any Appliance/Equipment/I'nstment used in treatment such 
as:- 

1. Ahdominal Binder/Stretched/Elastic 
2. Atomiser Rubber Bulb/Cover for 
3. Air Rings/Air Cushons 
4 Blood Percolater 



Bottle Feeder/Bottle Feeding 
Breast Pump 
Blood Collection set 
Blood Trasfusion set 
Bed Fan 

Cat GutIDifferent Sizes/Nos 
Catheters/Rubbcr /Metal 
Cyinder Oxygen 

Dropper Eye 

Feedcr Grip Tight 

Glass Urinal 
Glass Rod/Slirring 

Hot Water Bottles 

Irrgators/Pipe 
Inhalers 
Ice Caps 
Ice Coollar 
Iron Putty Fitting with Pulley 
Low Elastic Sacro-Illiac-Belts 
Measure Glass 
Maternity Belt. 
Keedle Hvpodcrmic/Different Sizes/Nos 
Kcedle Sul tu: ~*lg/Cutting/Curved/Straight 
Xeedle SI eild 'Supples 
Nozcl Set 
Po t  Urinal 
Rubber Sheeting/Machintosh 
Rubber Tube/Tubing/Polythe~le of otherwise 

Sprayers 
Sponge 
Syringe/All Glass/Record/Enema/Ear Syringe etc. 
Safety Pins 
Teats 
Thermometers 
Valves 

All materials used for dressing wounds etc. such as:- 

Bandage Cotton 
Bandage Crepe 



Bandage Adhesive 
Ccrtton Wool 
Collon Voric 
Cotton all Varieties whether Boric or otherwise medicated 

Elastic Crepe Bandage 
Elastic Plaster 
GauzeIGauze Medicated etc. 
Gypsona Plaster Bandage/Slabs 
Lint Cloth 
Lint Absorbent 
Leucoplast Elastic 
Leado Towels 
Paragon Reel 
Plaster Sticking 
Plaster Zinc Oxide Adhesive 
Sanitary Pads/Townels 
Suspensory Bandage 
Spirit MethlatedIRecMed 
Tape Adhesive 
Velroc/Plasterbandages/Slabs. 
Such items as are exempted elsewhere will remain 

reimbursible 

AU Artificial Appliances such as:- 

(a) Belts/Surgical/Hernia etc. 

(b) Crutches 
(c) Corsets 

(d) Calipers 

(e) Collars 

(f) Artificial Limbs 

(h) Walking Iron 
(i) Whecl Chairs. 

Etc. E!c. 
A. B. C. LinimentILiquid 
Abde , Kapseals 
Abdec Drops 



Abdevit with Lysine Drops 
Abecod Drops 
Abedin with Lysine Drops 
Abin Oinment 
AblariILiquid 
Acidin with Belledonna/Powder 
Acid01 PepsinJTablets 

Aci Enzyms/Capsules 
Aci-Jel VaginalIJelly 
Aciminos/Elixir 

Acivules/Capsules 
Aqua Ptychotiscong/Liquid 
Acriflavine 
Acromalt/Liquid 
Acrovitaplex/Capsules/Liquid 
Acrozyme/Syrup 
Abccodex with Methyl Salicydate/Ointment 
Adcco's Compound (Red) /Liquid 
Adcco's Compound (Yellow) /Liquid 

Addyzoa/Tablets 
AdaxIOintment 

Adical-12JLiquid 
Adiplors-12/Drops 
Adivite /Capsules 
AdmaltILiquid 
Adminol/Syrup 
A & D Pearls 
Adrari/Tablets 
A d ~ i t  Drops ForWLiquid 
Advitamin Massage Oil 
Agar-Co./Tablets 
Agaro l~muls ion  
Agla Atomisel 
Acre Antacid /Tahlets/Grnnules 
A p e  Tonicum/Liquid 
A w e  Mixture 
Aknepak/Lotion/Cream 
Aknepak Cleanser 
Alkasu/Oil 
Albo-Sang/Tablets & Powder 
Alephos/Elixer 



Aletrol Uterine Tonic/Liquid 
Algipan Cream 

Alka/Oil 
Allerin/Tablets 
Allomalt/Liquid 
Allozyme/Liquid 
Almaron/Syrup 
Almavit/Drops/Liquid 
Aloes Compound/Tablets 
Alok Gripe Syrup 
Alopes/Lotion/Olntment 
Al-Proton/Compound~Liquid 
Alsarex/Tablets 
Altris Elixir 
Aluzyme/Tablets 
Alvite/Tablets/Drops 
Alvite Forte/Capsules 
Al-VI-Tone/Drops 
Alvizyme/Tablets 
Amadrop 
Amagol/Liqu~d 
Amar Dant Man~an/Powder 
Amino B-Z\-me/Liquid 
Aminoco 
Aminodex/Liquid 

Aminoples/Liquid 
Amino-Protem/Liquid 
Aminovin Toni./Liquid 
Aminosyl Elirtir 
Aminozme/Liquid 
Amiron/Liquid 
Amoscn/Mouth Wash 
Amyglia/TabkCsl 

AnacinITablets 
Anakem Drops 
Andre-Vi tdrops 
Angiers Emulsion 
Angur SalsaILiquid 
Anise Water Cong./Liquid 
Anodex/Ointment 
Anol/Ointment 
Anti Bactrin 
Antitlamln/PouI t?cs 
AntifugILotion 
Antiflu/Tablets 



AntiphologistinejOintment 
AnthicaljLotion 
Anti-Plaspin/Liquid 
Anti Rabic Vaccine (A.R.V.) 
Antipyretic Liquid 
Ant01 Anfiseptic/Liquid 
ApitolinjEliser 
Argentum Ophthalmic Collosol/Drops 
Argentum with Ephedrine Collosol/Drops 
Argotone Nasal Drops 
Argusal/Syrup 
Arjin/T~;>lets 
Arjunin/Tiblets 
Arseno-Typhoid Vaccine 
Arshonyt/Foite Tablets/Ointment 
Ascamid/Liquid 
Ashar/TaLlets 
Ashuka Ct::npomd/Liquid 
Ashok Cordial /Liquid 
-4shok C(~:.c!ial \.\-it11 Hormones 8: Vit's./Liquid 

Ashokarin Titl;lets 
Askletris. Llqu:d 
Asmnco/Liquid 
Asmaplon/Tablets 
Asmin/?'ah!i~lsILiquid 
Asmocide1'Liquid 
A.irnolon~'Syrup;Tablets plain/Dept. 
Asmorol / E l l ~ t r  

Asokachem/'Eliser 
Asoka Cordial/Liquid 
Asokavin /Liquid 'Tablets 
Asokavin with Hormones/Liquic?/Tabl~ts 

Asok-Ovarian/Liquid 
Asthawil/Liq~iid 
Asthma Relief/Powder 
Asthma Reliever/Liquid 
Asvan/Elixer 
Atcolysin/Drops 
Atcovin/Sgrup/Drops/Capsules 

Ayazol/Oral amples 



AzmoVLiquid 
Asmosal/Liquid 
AzmatoneILiquid 
Baboolrin/Liquid 
BabynoVLiquid 
Baby ToneILiquid 
Balamrit/Liquid 
Balshoolarka/Liquid 
BangshiVTablets 
Banovi t/Tablets 
Ban's Cough Syrup 
Bardase/Liquid/Tablets 
B. Ascorvit/Tablets 
Basymalt/Li@id 
Bayer's Tonic/Liquid 
B.C.F. Cnmpound/Liquid 
B.C.F. Gripe Water 
B.C.F. Idonex/Ointment 
B.C.G. Stomach Cure/Liquid 
B.C.G. Vaccine 
B-Colax/Tablets 
Becadexamin/Capsules 
Becamin/Tablets 
Becolvsine 1 B.C/Capsulcs 
B, Complex with Lgzine'Ellxer 
Beniplex/Forte/Capsule?; /Syrup 
Bepantben Lozenges 
Benylet/Cnuc:h Lozenges 
Benzomones/Tn jection 
Benzytol/Alc holic,/Licpid 
Bestol/Liguid 
Becofral/Elixir 
Becolvsine 12 'Caps. 
Becosules/Capsules/S~r~lp 
Bekovite/Catx 
Belcordinl/Liquid 
Belladonna Liniment 
Belmozyme /Liquid 
Belviplex/Liquid 
Belvizyme/Liquid 
Benedict's S o h  
Benelix/Drops 
BestrenoVSyrup 
Betaplexil Forte/Tablcts 



Betonin (Vit. B Complex) /Elixer 
Bevitaco Forte/Elixer 
B. G.  MidElixer 
B. G.  PhosJElixer & B. G. Phos-l2IElixir 
B. H. Elixir/Elixir 
B. H. PilWPills 
BI-Agar OilJLiquid 
BI-Alkazyme/Powder 
BI-Alumina/Suspension 
B. I. Chol/Tablets 
B. I. Choleraphage/Solution 
Bicochilate/Syrup 
Bico-Cordial/Liquid 
Bicodin/Syrup 
Bicog adine Elixir 
BI-ColatedTablets 
BioLiphos Compound/Liquid 
Bicomin Diops 
Bidicalp-12/Syrup 
Bidical with Ibon/Tablet/PouTder 
Bicovita/Elixir 
BidistasejLiquid 
B. I. Dysentrhyphage/Solution 
6. I. Elixir B-Complex/Elisir 
B. I .  Glyceropepsin/Liquid 
B. I. Inlestiphage/Solution 
Biligm/Liquid 
Bilolas lTahlet~ 
BI->lag. PastePastc  
BT-Milk of Magnesia/Suspension 
BicJLmx M. S.i'Ointment 
BiodyndLiquid 
B i d ,  $1 Iron/S\.rup 
Bi:~lfol-l2/Elixir 
Bior!~m Pnint/Liquid 
Biocr.ipe/l,iquid 
Ej(cn;n/Syr~lp 
Biomia with Vit. B-12/Syrup 
Bisal Griyc? Misture 
Biovi!on C!nmpoun ?/Liquid/Drops 
Bipand Gundhu/Liquid 
~~~Ph loq i s tnn /Po l t i ce  
Bipi.ilite/Forte/Dr~ps 
Bipivules/Capsule~ 
Biron /Tablets 



Biron D CaVTablets 
Biron D with LiverILiquid 
Bisedyl/Liquid 
BishaharULiquid 
Bismag Bisurated Magnesia/Powder 
Bismutrpepco/Liquid 
Bis-Wep/Liquid 
Bis-PapinILiquid 
Bispapca/Cyrup 
Bitta Pastilles/Tablets 
BI-Transfusion and Infusion set 
Bitter Pills/Tablets 
BI-Typhoidphage /Solution 
BivinaVTnblets 
BI-vita-BjSyrup 
Vivit-Phos/Liquid 
Blood Collection set' 
Blood Transfusion set 
Blood-Vigour/Liquid 
Blood-VinaILiquid 

Blood-Vita/Liquid 
B & M Pills/Pills 

B-Neurophos /Elixir 
BoldindTablets 
Boots Urine Test 
BorofadOintment 
Boroline/Cream 
Bowlax/Tablets 
B. P. VitJLiquid 
Brahamdine/Tablets 
Brahmi Triphal Tail/Oil 

Bromovalin/Liquid 
Bromton-Mixture 



B~onchosol/Elixir 
Erovolco/Elixir 
Brovalerian/Liquid 
Brovimin Compound/Liquid 
Brovon InhalentlLiquid 
B-Tex Pain Balm 
Burn CureIOintment 
Burn-0-Ru b 
Burn RubIOintmegt 
Burnol/Ointment 
B-Vitol Elixir 
Beldrops/Drops 
Broven Bronchial MixtureILiquid 
Broven Midget Inhaler 
Br'oven Brovonetfa Inhaler 
Broven Bnnaccord Inhaler 
Cadilagripe/Liquid 
Cadimalt/Liquid 
Caladol/Ointment 
Caladryl/Cream/Lotion 
Calamine/Lotiun 
Calamine Lotion 
Calaminc u-itll Silicone/Lotion 
Calbisis/Syrup 
Calci-K/Tablets 
Cali,i Lysinc/Elisir 
Calcinol/Sy1~op/Tablets 
Calcinol with Iron & B 12/Syrup 
Calciphos-12/Liquid 
Calci-Rutin-KITablets 
Calcipca AD 121Symp 
Calcit oneILiquid 
Calcium-CD Inga/Tablet's/Syrup 
Calcium-D Redoxon/Tablets 
Calcium Sandoz/Syrup 
Ca lc i~m Vit. C&D with B-12ITablets 
Calcium Sandoz with Vitamin C&D/Tablets 
Calculex-O/Pills 
Calcury/Tablets 
Calcurosin/CapsuleslSyrup 
Caldic Calcium C Vit. C&D/Tablets 
Caldicin/Lozenges 
Caldivir/Liquid 



Calma BalamritISyrup 
Cal Ron/Liquid 
CalvimagISyrup 
Calvirix/Liquid/Tablets 
CalvironILiquid 
Camphor Liniment Arnmonlated 
Campoferron/Capsules/Syrup 
Cantilyn/Liquid 
Capsovit/Capsules 

Capyna/PlainlCompound~ablets 
Carbindon MildITablets 
Carbindon StrongITablets 
Carbo Citra/Powder 
Carbospasmin/Tablets 
Cardatol Liquid 
Cardcosol/muid 
Cardiased/Table ts 
Cardiotone/Mild/Strong/Tablets/Pills 
Cardmon Co./Liquid 
Carica-Dizol/Liquid 
Carisoma Compound 
Ca~micide Strong/Syrup/Liquid 
Carminative Mixture 
CarminexILiquid 
Carmino/Liquid 
CarrnisarILiquid 
Carmitab/Tablets 
CarmozymeILiquid 
CarritonejTablets 
CasiladPowder 
Casilon B-12Powder 
Castellani's Paint/Liquid 
Castroline Laxative/Tablets 
CasymalLiquid 
Catalin/Tablets 
Certina/Tablets 
Cetavlon/Concentrate/Liquid/Tincture 
Chaulmoogra Oint. 
Chavan Prash with Ashtavarg/Powder 
Chemagar/Liquid 
Chem-Digeston/Syrup 
Cbem-Digeston Forte/Forte 



'Chemi-B-PhodElixir 
Chemitone B-12/Elixir 
Chemo-MalD/Liquid 
CheranaICough drops 
ChesoJILiquid 
Cheston/Syrup 
ChewceefTablets 
Chicken Essence/Oral Liquid 
Chinium-CofTablets 
Chlorodynef Liquid 
Chloroform Spirit/Solution 
Cholinoplex/Sy rup 
Cinchona Tinc Com./Liquid 
Cinpa/Tabs. 
CipulesfCapsules 
ClearasilfCream 
Clemenstol/Liquid 
Cocolax/Tablets 
CodingalTabs. 
Codylex/Lozenges 
ColaxfTablets 
Cold Vaccine 
ColibilsfLiquid 
Colliginolf Liquid 
Col-Cal-D-B12/Liquid 
Colloid SulpharfLiquid 
Colysine/Liquid 
Comblex/Plain/Forte/Liquid 
Combitone/Elixir 
Combitone Sf/Elixir 
CombizymelDragee 
ComplanfPowder 
Complan Banana/Flavour/Powder 
Complizyme/Liquid 
Compound Effervescent PowderfPowder 
Compopd E ~ e n c e  of Peppermint/Liq. 
ConstilaxIPills 
Cooper's B-Complex/Syrup 
Coopers Cough Tabs. 
Cooper's Cough Syrup 
Cord Powder 
Cordial-Metro-AshokaILiquid 



Cornac/Liquid 
Corn and Wart RemoverILiquid 
Cosylin/Sysup 
Cremaffin Pinlr/Liquid 
Croyfer/Syrup 
Croyvit/Drops 
Crulivex/Liquid 
Crumivill/Syrup 
Curill/Tablets 
Cuff ar/Ointment 
Cuticura Oint 
Cuticura Talcum Powder 
C y clovarin/Syrup 
Cyphoids/Lozenges 
Cytex 
Cystolysine/Liquid 
Cpstone/Tablets 

Dab DamalLiquid 
Dabur Aqua Ptychotis/Liquid 
Dahur BalwOintment 
Dabur Cholrodyne/Liquid 
Dabur Flcohydric/Solution 
Dabur Gripe Mixture 
DaSur Influenza Tabs. 
Dabur Iodised Sarsa/Liquid 
Dabur Malaria Tab. 
Dabur Mercuricoleaie,/Paint. 
Dabur MritsanjiwaniILiquid 
Dabur Sarbgun Oil 
Dzbur Pyorrhoea RemcdylLiquid 
Dacetol/Liquid 
Dadrugajinas/Ointment 
DarnagalfDragees 
Dangine/Tablets 
Dardant/Liquid 
DardinalLiquid 
DarkanILiquid 
DaturinILiquid 
D-Caron/Tablets 
D.D.T. Powder 
Decab/Syrup/Drops 
Decab Superforte/Syrup 
Decaf eronfLiquid 

' Decaplex Forte /Capsules/Liquid 



DcepanJTablets 
DeferonILiquid 
Delfen Contraceptive Cream 
DeltahematinlLiquid 
Deltavite-M/Liquid 
Deltazyme/Liquid 
DemultinITablets 
Dentarnent 
Dentex Drops 
DentinlPaint 
Dent-KureILiquid 
Dentollpaint 
DentolJDrops 
DentoneILiquid 
DentyleILiquid 
Deschiens/Syrup 
DesentrailJTablets 
Desma/Tablets 
Detigon-Cough Drops 
Deto: Antiseptic/Liquid/Cream. 
Devtol/Drops 
Dex:ropil-D-Powder 
Dextrose Powder 
Dettolin/Mouth wash 
Dexorange's Syrup of Haen~oglohin/Syrup 
Diady n/Liquid 
Dia-Pepco/Liquid 
DiapepsinILiquid 
Diaphorex/Plain;'Forte/Liquid 
Diapsol,/Liquid 
DiarexJTablets 
Diarrhoea Mixture 
Di,astase/Liquid 
DiastinJLiquid 
Diastos L I ~ u I ~ / L i q u i d  
.Diasyn/Tablets 
Diazol/Syrup 
Diazyrne/Powder 
Di-Calcil PlexJELixir 
DiagensymesfElixir 
DigeplesILiquid 
Digecid/Tablets 
Digest Elixir 
Digestive Syrup 
DigestonefLiquid 



Digevit/Elixir 
Digex/Tablets/Powder 
Dill Water 
Dill Water Conc 
Diocol/Liquid 
Dipavite/Capsules 
DipepjTable ts 
Diplozyme/Tablets 
Dispeptal/Dragees 
.Dispeptase/Liquid 
Ditaquin SuperjLiquid 
Drakshasava/Liquid 
DropovitfDrops 
DryconylFiquid 
Dulcolox/Suppositories 
Durol/Liquid 
Dysentry Caps 
DysentrolinILiquid 
Easterns Cough CureFiquid 
Easterns Stomach CureJLiquid 
Eastob Ispepsol/Liquid 
Eastogadin/Liquid 
Easton's Syrup/Liquid 
Eastovit/Liquid 
E-darinlsyrup 
Edinol/Capsules 
Egluvite/Tablets 
Eisocal/Tabl&s 
Elastocrepe Elastic Bandages 
Elastoplast Elastic Adhesive Bandages 
Elbizyme/Capsules/Liquid 
Ele. B/Cap./Syrup 
Eldec Kapseals 
Electrolytic Chlorine/Liquid 
Elixir Bromo-Valerian 
Elixir Digevit/Liquid 
Elixier Neozyme 
Elixir Neurobin 
Elixier Velerian Brom 
Elixir Valerobrom 
Elliman's Embrocation/Liquid 
Elocit/Drops/Syrup 
ElphajTablets 
Elphin Pain Balm 
Eltonal-16/Liquid/Cap. 



EmerplqxlElixir 
Emo CordiallLiquid 
Emoform Medicated/Tooth Paste 
Energon/Liquid 
Enervit/Tablets/Drops 
Engran/Table ts 
Eno's Fruit Salt 
EnterodarinlTablets 
Entrups/Oil. 
Entrovitazyrne/Tablets 
Entrozyvit/Tablets 
Enzovit/Tablets 

Enzymex/Tablets/Syrup 
EnzytablTablets 
Enzyvit/Liquid 
Ephomag/Elixir /Tab./Syrup 
Ergadol/Capsules 
Ergamin/Capsules 
Ergopex/Capsules 
Ercoquin/Capsules 
Eromalt/Liquid 
Eroprotein/Powder 
Ery t Hrotone/Capsu1es/Liquid/Syrup 
Essence of Chicken/Oral Liquid 
Estienzyme/Tablets 
Estypan/Syrup/Drops 
Estyzyme/Liquid 
Ethyl Chloride Spray 
Eucalyptus Oil 
Eucoal/Tablets 
Eu-Enzyme/Tablets 
Eugadine/EZixir 
Eugadine with LysinelElixir 
EumaltILiquid 
Eupeptine Elixir 
Euphzrma's Sugar Tape 

Euvita/Capsules 
EuvitanlTablets/Drops/Elixir 
Evofos/Forte/Syrup/Liguid 
Eves Cordial/Liquid 
Eye Nola/Eye Lotion 



Fairgenol Antiseptic Fluid 
Fairgenol Hospital Strength 
Farex/Pou7der 
F.C. ToneJLiquid 
Fehling's Soh-A 
Fehling's Soh-B 
FelamalJLiquid 
Femaline/Liquid 
Ferniflora/Capsules 
Famina (Ashoka Cordial) /Liquid 
FerniplaxJPills 
FemocordialJLiquid 
FentalaxJTablets 
FerakernJLiquid 
FepsaJTablets 
FericalJSyrup 
FerlexJLiquid 
Feritex MaltJLiquid 
Ferilivine/Liquid 
FerindominJTablets 
FerilivonelLiquid 
Feristron-T/Tablets 
Fermminapiquid 
Fero-B-Liver/Syrup 
Fero-B-Cal/Tablets/Syrup 

Ferratone/Forte/Liquid 
FerratonLiquid 
FerrosonJLiquid 
Ferro-VitolJLiquid 
Fetex/Paste 
Fever Caps. 
Filibon/Caps. 
Flue FoeJLiquicVTabs. 
FlueITab. 
FluzenlTablets 
Folifer-12 /Liquid 
Formode 
Fortage/Tablets. 
Fructogen / Liquid 
~ruitlax/Mildi/Forte/JeUy 



Furvitone/Tablets 
Gaj j artone/Liquid/Plaini/Compound 
Galcol/Tablets 
Gamphen Soap 
Garga PhosILiquid 
Garg AsmodinILiquid 
Garg Ashoka CordiaULiquid 
Garg Calcition/Liquid 
Garg Calferon/Liquid 
Garg Ferol/Liquid 
Garg Gripe Water 
Garg KafolidLiquid 
Garg LiverinILiquid 
Garg Multimin/Capsules 
Garlill/Pills 
Gasex/Tablets 
Gaskil/'Tablets 
Gasofix/Pills 
GastralJLiquid 
Gastrex/Tablets 
Gastrol/Powder 
Gastrozim~/Tablets 
Gastrozyme/Liquid 
Gelco Sponge 'Sponge 
Gerivit/Capsules 
Geriadrine/Tablets 
Geriatric IndodTablets 
Germex/Ointment 
Germs Kutter/Ointment 
Gerobiom/Tablets 
Geronyl/Tablets 
Getsitaiquid 
Gevral/Capsules 
Gharin/Ointmen: 
Gipizvme/Tablets 
Girko ksokarin CordiaVLiquid 
Girko Balamrit/Liquid 
Girko BromveYLiquid 
Girko Dantsudha/Drops 
Girko KanthollLiquid 
Girko KarnoVDrops 
Girko ReddoLILiquid 
Givit/Syrup/Tab /Caps. 
Glamur Shamvoo 
GlaadDried Milk 
Glaxose--D/Powder 



Glucof errol/Liquid 
Gluconate/Syrup 
Gluc~s-D /PowcIer /Tablets 
Glucozyme/Liquid 
GlusymixULiquid 
Glutaplex/Elixir 
Glu%plex/Elixir 
Glu taphos/Tablets/Capsules 
Glutazym/Liquid 
Giycerine Acid Pepsin/Liquid 
Glycerine of PepsidLiquid 
Glycerine Suppositories 
Glycero Thymol/Mouth Wash 
Glycero-Thymol CompouncVLiquid 
Gly cimin/Syrup 
Glycodin Lozenges 
Glicerrhiza/Liquid 
Glypep/Liquid 
Glypep/Liquid 
Glysovit/Liquid 
Goitre Cure/Liquid 
Golden Ear Drops 
Golden Terp V.asaka/Syrup 
Grando-Cc.FabLets 
Green P nar Nawa/Liquid 
GripeaselLiquid 
GripolILiquid 
GripemaJGripe Mixture (All Companies) 
Gripe Water (All Compaines) 
GripinaJLiquid 
GripoILiquid 
Gripo Gri~ewater/Liquid 
Gripton- 



Gynocol/Liquid 
G ynotone/Liquid 
Gypsona Plaster of Paris/Bandages 
Glpsona Plaster of Paris/Slabs 
Haematinic-PalaWLiquid 
Haematinic-Liver/Capsules, 
Haemivita/Tablets 
Haemo Gen/Syrup 
HaemolinjLiquid 
Haemoplon/Capsules 
HaemostilJSyrup 
HaemotoneLSyrup 
Haemo-Quinotone/Liquid 
Halibrance/Syrup 
Halibut01 Oronge/Syrup 
HalicalfLiquid 
Hazeline Beauty Talc 
Hazelin 2-Way Cold Cream 
Hazeline Snow 
HealanJPowder 
Healx/Tablets 
HealexIOintment 
Healo-Brom/Tablets 
Healo-Cordial/Liquid 
Healogesic/Tablets 
Healopectin/PlainlForte/Suspension 
Healophos/Elixir 
Healozyme Sufer Forte/Efixir 
Heart SoothinjLiquid 
Hemasto Hepatine/Liquid 
Hematone/Capsules 
Hematrine/Capsules/Liquid 
HemiphodElixir 
Hemo Asoke/Liquid 
Hemobin with Liuer ExtJLiquid 
Hemochromin/Capsules 
Hemo-Drakso-Malt/Liquid 
Hemofei.in/Liquid 
Hemoferin 0 liver Ext./Liquid 
Hemofolbin/Liquid 
Hemogenic Compound/Liquid 



Hernoran/Liquid 
Hemovine/Liquid 
Hemsudha Kdh/Liquid 
Heary's Oinum Cappoor 
Hepa-70iTab./Drops/Syrup 
Hepabin/Liquid 
Hepachol/Liquid 
HepafolinJLiquid 
HepanateILiquid 
Hepargen with Methionine & Choline/Liquid 
HepartonelLiquid 
HepasonJLiquid 
Hepasules/Capsules 
Hepatina/Syrup Ferrous 
Hepatex/Liquid 
HepatoneILiquid 
Hc?tuna/Capsules 
Hepatoglobinc?/Syrup 
Hepaviron/Liquid 
Hepaviti-on/I.iquid 
Hepazoi Coxiial/Liy (:id 
Hepofcrrum; CapILiquid 
Hr.povi tejGranules 
Heprona/Syrup 
HeptaminJElixir 
Heptamin OralILiquid 
Harbal Bitters,/Tablets 
Herbolax . Mild Strong/Tablets 
Herbo-Sulpha/Tahlets 
Herbotone/Liquid 
f-Iermin/Liquid 
Herzolan/Liquid 
Hevimin with B12JLiquid 
Hevimin Co. with Foric AcidJLiquid 
Hexarrom/E!ixir 
Hexaplex/Tablz.-ts 
HcxaronJSyrup 
Hcxavit/Tablets 
: i . . - ~ - ~ h o s / ~ i ~ u i d  
Hill's Cough S:r.rup 
Hil!'s Gly-cerine/Liquid 
Hill's Gripe Water 
Hills Liminent 
Hills Pain Balm 
Hi!ls Throat Peint 
Himcolin/Oinbment 



. Himrod's Powder 
Hi-Nutron/Oral/Liquid 
Horlicks/Powder 
Hormo-Gerobion/Tablets 
Hormopirin/Tablets 
Hornby'e Tablet 
Hormotone-Milt/Forte/Tablets/Liquid 
Horvite/Syrup!/Tablets/Drops 
Hydary Sk,in Cure/Liquid 
Hydrogen Peroxide/Solution 
Hy dropron/Liquid 
Hydroprotein/Liquid 
Hypocal/Syrup 
Hypotone/Liquid 
I.C.C. Elixir 
Idocyl/Ointment 
Idolint with M.S./Ointment 
Incremin/Drops/Syrup 

- Incrcmin with Iron/Syrup 
Incretone Elixir 
Ind-Compund/Liquid 
Indocolates,/Capsules 
Indoliver/Liquid 
Indocordial/Liquid 
Tndo Malt/Liquid 
Indoplex/Liquid 
Indozyme/Ljquid 
Infant CarminatITablets 
InfladinILiquid 
Influenza MixturelLiquid 
Influenza Tab?. 
Influenza with Quinine/Tablets 
Ingazyme/Tablets,/Syrup 
Intestozyme/Tablets 
Iobine/Tablets 
Iodema with Methyl Salicylate/Ointment 

Iodex/Ointment 
Iodex with Methylsalicylate/Ointment 
Iodima/Ointment 
Iodima with Methylsalicylate/Ointment 
Iodine with Methylsalicylate/Ointment 



Iodine Sol 
Iodine/Ointment 
Iodine/Solution 
Iodine Weak Sol 
Iodised Sarsaparilla/Liquid 
Iodised Sarasparilla with Mercury & Arsenic/Liquid 
Iodised Sarsa/Liquid 
Iodocol with Methylsalicylate/Ointment 
Iodocyl/Ointment 
Iodogel Compund/Powder 
Iodolep with Methyl Salicylate/Ointment 
Iodol Ointment 
Iodoment with M.S./Ointment 
Iodomex/Ointrnent 
Iodomex with Methylsalicylate/Ointment 
Iodorub/Ointment 
Iodyl/Ointment 
Ioquin/Tablets 
Ipca Malt/Uquid 
Ipcamin/Tablets 
Ipcatone/Syrup 
Icavite/Syrup/Forte/Capsules 
Irin Glyceropepsin/Elixir 
Irivine/Liquid 
Irinvita Compund/Liquid 
Irinvitaphos/Liquid 

I-So-Gel (Gel) 
Isovin/Liquid 
Iteol3Fiquid 
IVI-Malt/Liquid4 
JaglaxlTablets 
Jagson Pain Balm 
Jalmar Jelly 
Jakhmeruz Pink/Ointrnent 

Jelonet Dressing 
J. K. 22pablets 
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Joamina/Liquid 
Jodol 
Johnson's Adhesive Plaster Zinc Oxide 
Julabin/Tablets 
Julax/Tablets 
JuritapILiquid 
JwarantikaILiquid 
Jyoti Bindu/Liquid 
Kaf bin/Syrup 
Kafonul/Liquid 
Kaf sol/Liquid 
Kaf u/Liquid 
Kalmegh Compund/Liquid 
Kalmegh Liq. Comp. 
Kalzana/Tablets 
Kalzana/Syrup 
KampiplLiquid 
Kaolin Mixutre/Mixture/Suspension 
Kaolin Mixture with Pectin/Liquid 
Kaolin Mixture with Pectin C B 12/Liquid 
Kaolin Mixture Pectin 
Kaolin Pectin Mixture 
Kaolin with Opium Mixture 
Kaolo-Pectin with Sulphaguanidine/Suspension 
Karan Bindu/Liquid 
Karmi tol/Liquid 
KarnativelLiquid 
Karpin Lotion 
Karvol Inhalant/Capsules 
Kayzyme/Liquid 
Kemivit/Capsules 
Kemplyvite/Capsules 
Keo-Karpin/Oil 
Kepler Malt Extract with Shark Liver Oil 
Kepler Multi Vit./Capsules 
Kesadrops/Drops 
Kesa Malt/Liquid 
Kesazyme/Syrup 
Khandellab Gripe Water 
Khujlina/Pills/Oil 
Kilik/Liquid 
KinetonelElixir 
K-Liquid 
Klof en/Liquid 



K.M.P. Suspension 
Koflozen/Lozenges 
Roflyn/Tablets 
Kof ol/Pills 
KO f-Tone/Liquid 
Kolaria/Liquid 
Kolog Powder 
Kolrub/Ointment 
Kosmobroad/Syrup 
Kotephrol Kdh/Syrup 
Koterp-Vasak KdhjSyrup 
KO tia Bebizol/Liquid 
Kotia Jeevatdhara/Elixir 
Kozymidin/Liquid 
Krernina Kdh/Elixir 
KrimeehunjTablcts 
Kriminash, Tablets 
Knstal ('Tooth Paste 
Krusohen Salt/Powder 
Kufex Kdh/Syrup 
Kuffzol/Syrup 
ICuf Kuf/Liquid 
Kynotomine/Tablets 
Lacteena/Liquid 
Lactisyn/Oral Amples 
Lac to-Calamine/Lotion 
Lactodex/Powder 
Lactoferment/Tablets 
Lacto-Lysine/Syrup 
Lady's Cordial/Liquid 
La1 Shar/Balament 
La-Multivitamin/Tablets 
Laxagol (with Phenolphtholein) /Suspension 
LaxalaxlTablets 
LaxatablTablets 
LaxativejTablets 
Laxil/Tablets 
Laxin DonITablets 
Laxin Don/Tablets 
LaxoiTablets 
Laxolax/Mild/Forte/Tablets 



LecipbslElixir 
Lee-PlexfSyrup 
Lep taden/Tablets 
LeucocidefTablets 
Leucocide/Pills 
Leucorrhin No. 1 & 2/Liquid 
Leu kora/Liquid 
LevinaITablets 
Libatone FerriILiquid 
LibforteJLiquid 
LibinalILiquid 
Lilxaphos/Liquid 
Lifolex/Liquid 
Li-Mic ForteILiquid 
Limlcal/Powder 
Lianovita/Syrup 
Liniment I ABC 1 AnodyneIBellarlonaICamphor ' Wmbromatioa 

Terpentine Etc. 
Llptrop/Syrup 
Liq. Menorin 
LiquitoneILiquid 
Liso/Liquid 
Listerine Antiseptic/Liquid 
Listerine Antiseptic Throat 
Lozengers 
Little's Gripe Water 
Little's Inhaler 
Little's Oriental Balm 
Little's Tiger Brand Edcalyptus Oil 
Iivalbrom/Syrup 
Livamine-6 /Liquid 
Liver-Bel/Liquid 
Liverbin j Liquid 
Livergen Tablets/Liquid/Syrup 
Livernut 12lLiquid 
Livernut Iron/Liquid 
Livernut / Capsules 
Livertone/Pills/Liquid 
Liver /Tab./Syrup/Drops 
Livex Tabs. 
Li-Vidrops-B/Drops 
Li-Vidrops-M /Drops 
Liviferrol/Liquid 
Li-Vimalt !Liquid 
Livirubra with Polic & B-WLiquid 



Livitaron/Liquid 
Livitone /Uquid 
Livitone Forte/Liquid 
Livo-B Complex 
Livo-B Complex with B-12/Syrup 
Livobin /Liquid 
Livo-B-PHOS/Liquid 
Livodex /Liquid 
Livof ericapsules 
Livogen/Cap. !Liquid 
Lovoglopil/ Syrup 
Livomagna :Capsules 
Livomaz with Ext. Polic Acid/lZ/Liquid 
Livominex /Elixir 
Livomyn/Tab./Drops/Syrup 
Livopep!Liquid . . 
Livopepcin 'Liquid 
Livosin/Liquid 
Lovosol I Liquid 
Lovospin/Liquid 
Livotone/Liq uid 
Lovotrit ITabJLiquid 
Livo Usan/Liquid 
Livozymeil2 /With Ext. Polic Acid/Liquid 
Livrol Elixir 
Livules/Capsules 
Livules with Polic Acid & V.T.B. B.lB/Capsult~ 
Lorexame Antiseptic/Dusting 
Powder :Head Lotion 
Lucogyl/Capsules 
Lukol [Tablets 
Lunarex/Mild/Forte /Tablets 
Lupiefolin-12iLiquid 
Lupimalt/Liquid 
Lupivite ,'Drops/Liquid 
Lupizyme/Liquid 
.Lycal-12/Syrup 
Ly cotonic/Liquid 

Lykamalt/Liquid 
Lypolex /Syrup 
Lysical/Liquid 



Lyf.tmi//op/Elir/Tab./Syrup 
Lysin D-2/Drops 
Lysin-12/Drops 
Lysindon-B / Liquid 
Lysinex/Elixir 
LysivitjDrops 
Lysivit/ Syrup 
Lysol SpeciaVLiquid 
Lysol / Liquid 
Lysovin/Liquid 
Ly sovit /Tablets 
Macalvit/Syrup 
Maclean Brand Indigestion Powder 
Maxodex Ointment 
Mac's Liminent 
Madhu Prash 
Malhurin/Tablets/Drops 
Madhu Tab. /Tablets 
Magaffin/Liquid 
Mag-Mag 
Magnolax /Liquid 
Magneolax,/Liquid 
Magnine .'Tablets 
Magnomint/Liquid/Tablets 
Malaria Mixture 
Malodin !Liquid 
MalteenjLiquid 
Maltodex .'Powder 
Rlaltofer/Liquid 
Maltomin !Liquid 
RiIaltorix/Liquid 
Malt and Vt. A Compound/Liquid 
Maltvitol /Liquid 
M.anadol/Liquid/Tablets 
ManavitITablets 
Mandles Paint /Liquid 
Mangal Balm 
Mangal Malam 
Manhar Gripe Water 
Manner's Gripe Mixture 
Manners Health Salt/Liquid 
Manoll/Jelly/Tabs. 
Marlin/Liquid 
Martin's Antiseptic Cream 
Martin's Balm 



Martin's Malt with Vita 
Martin's Prickly Heat Powder 
Martin's Lirninment 
Mary-Self-Sulphonated Hair Shampoo 
Master Balm 
Maxamin IFort/Capsules 
M. B. Dex/Ointment 
Mecholin Liquid 
Mechositol 'Liquid 
Mecolin Plain/Liquid 
Medicreme/'Cream 
Medidrops 'Drops 
Medilysin Liquid 
Medlmalt Liquid 
Mediphos Liquid 
Martins Icdine Ointment 
Meditab Tablets 
Medithane Ointment 
Medivi t Capsules 
Mediqme Capsules 
Medicated Tooth Powder 
Medomalt /Liquid 
Mendaco 
Mendine Ointment 
Mendo Asoke/Elixir 
Msmdo-Diasine/Liquid 
Rlemdo-Gastrin, Liquid 
Mendo-Liver /Liquid 
Mendo-Sarsae/Liquid 
Mendo-Valerian [Liquid 

Mendo Vine/Liquid 
Menofel Tablets 
Menogen/Liquid 
Mento-Rub 'Balm 
Mercoplex .!Forte I Liquid/Capsules 
Mercovi te/Forte/Tablets/Syrups /Capsules 
Meridol/Elixir 
Merilax 'Tablets 
Marimalt /Tablets 
Meriphosmin/Elixir 
Mersina 'Tablets 
Merizyme/Tablets 
Metadrops /Drops 



Metalin/Oral/Liquid 
Methicol/Syrup 
Methicol/Liquid 
Methidex /Ointment 
Methiliod/Powder 
Metatone Liquid 
Melavine Compound Liquid 
Methinchol /Capsules 
Methonine with Choline/Syrup 
Methionin with Chloine Syrup/ Syrup. 
MethiozoVLiquid 
Methiozol Pediatric/Syrup 
Methyl Salicylate/Ointment/Liniment 
Metules/Capsules 

Milkan Paste 
Milkan Shark Liver Oil Ointment 
Milkan Suplph Anilamide 1 Ointment 
Milkan Suphanilamide/Ointment 
Milkan Sulphar Lotion 
Milkan Undecyl Cream 
Milk of Magnesia (Manufactured by various Company)/ 

Liquid/Suspension/Tabs. 
Milkomag/Tablets/Liquid. 
Milton Antibacterial Soln. 
MenadexJSyrup. 
Minain (Minadin) /Syrup. 
MinaferrolJwith Vit. EJLiquid. 
MinaphosjSyrup. 
Minavit/Capsuks. 
MinavitolJSyrup 
Miniplex/Drops. 
Minolad/Syrup. 
MinotoneJLiquid. 
MintabJTablets. 
Mint Cold & PainreliefJLiquid. 
Mintee Mouth Wash 
Minzana/Powder. 
Mistura Bismuth Co. 
Mistura Pepsion Co. 
Mittavh/Capsules. 
MivetsITablets. 



Mivets-G/Tablets. 
Modex/Ointment . 
Molivex Plain/Compound/Liquid. 
MonobevineJSyrup. 
Morris Stomachcure ILiquid . 
MoritoneJLiquid. 
Mozan/Liquid. 
M-2 TonejLiquid. 
Muci BaelJGranules. 
Mukta CordialJLiquid. 
Multihion/Drops/ SyrupJTablets. 
Multi-DropsJDrops. 
Multi Fol 12/Forte/Liquld/Capsules. 
MultilysineJSyrup. 
MultimaltJLiquid; 
MultiminJDrops. 
Multindomin/Tablets. 
Multiplon/Capsules. 
Multiplon-MJCapsules. 
MultiseamJCapsules. 
MultiviflorJDrops. 
Multivin Forte/Capsules. 
Multivir/Drops/Capsules. 
Multivit/Drops. 
Multivitamin/Tablets/Drops/Liquid/Caps.~Syrup (of all 

Companies). 
Multivitamin with LysineJDrops. 
Multivitamin Plex ForteJCapsules. 
Multivatamin IIJTablets. 
~ultivita~lex/Forte/Elixir/Tabs./Drops~Caps. 
Multivite/PeUets/Drops/Tabs. 

MyadecIKapseal 
Mycol/Tablets. 
Mynberrys Compound/Llquid. 
Myron/Tablets. 
MyvitelJSyrup. 
Naniks Amoti OintmentJOil 
Naphamalt/Syrup 
Naphavit/Drops. 



Nebdyl/Tablels 
Nafesol N d / D r o p s  
Narvinol/Liquid 
Matles/Elidr/Tablets 
Navi-B-Fow Syrup 
Navicad ITableWSyrup 
NaviglobinJSyrup 
Navimind/Drops/Syrup 
Navinules/Capsules 
Navitol Malt Compound 
Navzol/Tablets 
Neso (calcin IElixir 
Nectalax/Tablets 
NectrarineIOil 
Nectarine Pearls 
Nectrarine pearls with vitamins and honnans/trba*rr 
Ned1tablet.s. 
Neko soap 
NemblinJtablets 
Neoltablets 
Neo/Calcin /Elixir 
Neo-cordial/liquid/injection 
NeEpinine No. 1 & Zlspray. 
Neo/Calcin/Elixir 
Neof ort IndianITabs. 
Neogastrozyme/liquid 
NeogadineIElixir 
Neogadine sulphoguaiacolated/liquid 
Neo-GynergmlTabs. 
Neo-Hematina/Syrup 
Neo kirn/Syrup 
Neovitacaps Fortel Caps 
Neovitonlcaps 
NeozymeJtabs. 
Nervo-plexlinj ectiom 
Netra gul~bl/liquid 
Meurolecithin/syrup 
Meuro-phospha~lliquid 
N e u m n -  12/liquid 
NeurotoneVliquid 
Nwoss/Tablets 
Nevrovitamine-4 'A'-'C'/tabs./Granules. 
Newcordial/Liquid 
New esdavite/Tabs. 
Nips cough d r o p  



Nixoderml/ointment 
NokuPE 1 C Codeine & Ephidrine (liquid. 
NopawUquid 
Nopin/Balm 
NomvitJSymp 
Nourison/Caps 
Novozyme/ Tabs. Liquid 
Nuasoka/Liquid 
Nucitron/Liquid 
Nucol/Liquid 
Nucompound/Liquid 
Nuferonpquid 
Nuhem/Liquid 
Numerovits/Drops/Caps. 
Numin/Liquid 
Numin Fort/Liquid 
Nutrifil/Liquid 
Nutrima/Tabs./Synzp 
Nutroplex/Elixir 
Nutriplex Forte/Syrupl/Caps. 
Nutripolm/Liquid 
Nutrisan/Caps. 
Nutrolin B/Caps. 
Nutrolysate/Liquid 
Nutro,tone/Oral/Liquid 
Nutrozym/Caps. 
Nycil/Powder 
ObenylfI'abs. 
Ointment of Icdins 
Ojus/Tabs/Liquid 
Okay Pills No XXX 
0. K. MaltJLiquid 
Olivine Massage Oil 
Olosyn/Oil 
Omilcal-F/Suspension 
Omni/Liquid 
One a day Caps. 
Opicar XII/Syrup 
Opical DlTab. 
OpidexIOintment 
Opilax/Tab. 
Opil Gripe Mixture 
Opil Pain Balm 



Opirnal t p q u i d  
Opivitol/Ta~bs. 
Opizyme/Syrup 
Optilebs Filmatab 
Orheptal/fiquid 
Orivite Forte/Drops/Syrup/Cep, 
Onyme/Liquid 
Orliver 1 Caps \Liquid 
Ortho Applicator 
Orucylin/Tablets 
Oslervit/Liquid 
OssopanfTab. 
Ostermilk IDried Milk 
Ostomalt/Liquid 
Ovima Liq. 
Ovoterin/Liquid 
Ovolutolin/Liquid 
Pahaplex/Liquid 
Pachan Sudha/Powder 
Painaprin/Tablets 
Pain Balm/Ointment 
Pain DestroyerlLiquid 
Painex/Tablets 
Painicure/Oin tment 
PaintexILiquid 
Paladac/Liquid 
Palamin/Plain/Drqps 
Palamin CompoundFiquid 
Pallrywyn/Fortei/Tablets 
Palyrnin/Liquid/Drops. 
Paymentak/Ointment 
Panactledam/Elixir 
Panacod/Liquid 
PanaferonlLiquid 
Panacordial/Liquid 
Panamin/Liquid 
Panazyme/Liquid 
Panaminos/Liquid 
Panadex/Ointment 
Panaplex FortelLiquid 
Panavine/Liquid 
Pancplex Bl%/Elixir. 

Panovin/Compound Plain 114 Gaulacol & Creosot&i@dWixirI 



96 
Panvit/hops/Tablets 
Papu Gripe Water 
P a p  Inhaler 
Papulax/Tablets 
Papu Dintment 
Papu Pain Balm/Balm 
Papu Forte/Liquid/Tablets 
Paragol/Emuldon 
Pan y Noram/Dragees 
Papu Cqu&/Tablets 
Paragon Zinc Oxide Adhesive Plaster 
ParalytolfLiquid 
Pasuma Strong/Tablet/inj ection 
Pavitin/Elixir. 
Pacivie/Tablets 
Pediatrin/Elixir/Drops 
Pedilax/Mild/Liquid 
Pediplon/Drops 
Pedivit/Drops 
Pedivit M./Caps. 
Pedrix/Syrup 
Pekavit Fortelcaps. 
Penicillin Lozenges 
Penorub with M. S./Ointment. 
Penotran/E Dusting/Powder 
Penobne  Pessaries/Tablet 
Penotran E Tincture/Liquid 
Penovan/Liquid 
Penzine/Tablets 
P@t/Liquid 
Pepadiastase/Liquid 
Peoco/Elixir 
Pepm with MorphineIElixir. 
Pep Diastate/Liquid 
Pepliver/Liquid 
Papsol/Tabld 
Pepsi Digest IV E Cornpound 
Peps InozymeFiquid 
Pepeolex/Tablets 
Pepeolorin/Tablets 
Pepscrlpwd 



PericalvitJsuspension 
Pericordiel/Syrup 
Pdd=Fyrup 
Periplex with Ehzyeea/Syrup/Caps 
PerivitefDrogs 
PerliviteJCaps. 
Peroperon/Syrup 
PeriferonlSyrup 
Pernavit/Ragees/Syrup 
Pesulin-O/Suspensiop 
Petrolagar/Forte/p1ain/Swpension 
Phenocalcine/Tablet& 
Philips Milk of Magnesia/taMds/Liquid 
Phl/Powder 
Phospho BL/Tablets 
Phosphokem/Liquid 
Phospholecithin/Liquid 
PhosfominiILiquid 
Phosphoton/Oral Liquid 
Phosphoviltarnin/Liquid 
Picivit/Drops/Elixir 
Plex/Ointment/Tablets 
Pilzano/F'illss 
Pinotab//Tablets 
PiparidlTablets 
Pipex/Tablets 
Piya Multi VitlTablets 
Piciplex/Elixir 
Planitab/Ovales 
PI astets/Tablets 
Plastules/Liv./Cap. 
Polic/Capsules BlZ/Cap./Elixir 
PlebexIElixir 
PlexlLiquid 
Polasta/Poultice 
Polivol/Liquid 
Pol y-B-Comple~ BlZ/Syrup 
poly-B-Complex/Liquid/Tablets/s~~ 
poly-&Complex with Vit. C./Liquid/Syrup/Tab. 
Polybrin/Drops/Symp 
Polyvitamin/Tablet~i 
Polyvite-9/"ablets 
Polyvit/Drops 
Polyvite/Drops/Syrup.Fab. 



Polyvit-II/Caps. 
Polyvitamin/DropspTa;ble~/Symp (All Companies) 
PolyvitaminejTablets 
Polyvitamin ProphylacticfI'ablets 
Polyvitamin Therapetic/Tablets 
Poly-Vit-Calciurn/Syrup./Tablets 
Polyvit HeaparlLiquid 
Poly-Vit-Heaper with Folic Acid & Bl2/Liquid 
Polyvitin-M/Tablets t 

Posex/FortE/Pills 
Potenza/Pills 
Pramillets/Tablets 
Preceptin/Contraceptice Gel. 
PregnitonfTablets 
Prenatal Capsules 
Prenex capsules 
Prickly Heat Powder 
Primobrom/Liquid 
Primocod/Liquid 
Primopect FortE/Liquid 
PrimophosJLiquid 
Primoplex /Liquid 
Primovit/Drops 
P~mozyme/Liquid 

Promolan /Powder 
Protein Hydrolystate/LiquiL 
Protimino/hquid 
Protiex/Powder 
ProtinexJFowder 

Protogen/Powder 
Protolystate FortE/Liquid 



No. 4/11/73-AIS (111) ImmediateJRegd. Post. 
Government of Indial/Bharat Sarkar 

Cabinet SecretariatIMantrimandal Sachivalaya, 
Department of Personnel & Adrnn. Reforms. 

(Kannik Aur Prashasnik Sudhar Vibhag) 

New Delhi-110001, dated, 26th Sept. 1974. 

d'o, 
The Chief Secretaries to the 
Governments of all States. 

Subject: All India Services (Medical Attendance) Rules, 1974-Rules 
2 (k) (iii) and 14 (ia)-List of medicines cost of which is not 
reimbursible-regarding- 

Sir, 
In continuation of this Department's letter of even number dated 

the 6th August, 1974 I am directed to forward herewith an additional 
llst of expertive drugs etc., cost of which is not reimbursible to a 
member of an All India Service and a member of his family. The 
list may also be circulated among the authorised medical attendants 
for their information and guidance. 

Yours faithfully, 
(Sd.) R. L. AGGARWAL, 

Under Secretary to the Government of India. 

No. 4/11/73-AIS (111) Dated, 26th Sept., 1974. 

A copy each with a copy of the list of medicrnes i f  forwarded:- 

1. All the Ministries/Departments of the Government of India. 
2. All the Accsunts General (with one spare copy). 
3. Director of Accounts, Cabinet Secretariat, R. K. Puram, 

New Delhi. 
4. Ministry of ~;friculture (AIS) Section, New Delhi. 
5. Ministry of Home Affffairs (Per. II Section), New Delhi. 
6. Ministry of Home Affairs (UTS Section), New Delhi. 

(Sd.) R. L. AGGARWAL, 
Under Secretary to the Govt. of India. 



List of Expensive Drugs etc., cost of which is not teimbursible to 
a Member of the All India Service. 

[See rules 2(K) (U) and 14 (ie) of the All India Services 
(Medical Attendance) Rules, 19541 

Protovine/Liquid 
Protozyme/Liquid 
Ptuchosoda Co./Td~lets 
Provita/Powder 
Provitek/Powder 
Ptychotis/Tablets 
Ptychosoda/Tablets 
Ptycho Soda Co./Tablets 
~ t~choz~me/E l ix i r  
Pudin Hara/Liquid 
Pulmocod Plain/with Creosote & GuaiacoVLiquid 
Pulmon/Liquid 
Pulmotone Plain/Liquid 
Pulmovit/Liquid 
Pulv Bonkolo/Powder 
Pulv Cret. Aromat/Powder 
PulileUflablet s 
Purilla/Liquid 
Purity Indian Barley 
Pushcal-12/Syrup 
Pushgynol/Liquid 
Pushron/Syrup/Drops 
Pustin/Powder 
Pushtina/Tablets 
Pushvit/Syrup 

. Pushvit with Lysine/Drops 
Pushzyme/Syrup 
Pyorin/liquid 
Py orina/Powder 
Pyorin SpeciaVLiquid 
Pyrex/Liquid 
Pyrind/Liquid 
Pyrohaemin/Liquid 
Quinodex/Lquid 
Qixq/Tablets 
Queen's B a h  
Queen's Balamrit/Liquid 
Queen's Cough Syrup 



Queen's Gripe Water 
Quinine Suphate/Tabl& 
Quino-Harmogen/Syrup 
Quinolivoa/Liquid 
Quino Plasmol/Strong/Liquid 
Quinosol/Liquid 
QuinotoneJLiquid 
Quito C t e m  
R. CompundJTablets 
Rakta Phospho malt/Liquid 
Ralgertone/Dragees 
RalvitaminJDragees 
Ramadex Iodine Methyl Oint 
Ramban Ague Mixture 
Ramban Amrit Mixture 
Ramban BalamritJLlquid 
Rnmban Liniment 
Ramban Milk of MagnesiaJLiquid 
Ramban Pain Balm 
Ramban Peppermint Co./Liquid 
Ramban Ringworm Lotion 
Ramban Skinoint 
Ramban Toothache Drops 
Ramban Pain Killer/Liquid/Drops/Ointment/Lotion 
Rampen Gripe MixturefLiquid 
Rampen's Gynomaz/Liquid 
Ranferon-12/Elixir 
Ranvit/EZlixir/Cap. 
RarvitoP/Syrup/Cap. 
Rarical/Suspensin/Table ts 
RasgentJPowder 
R. B. GlueJCapsules 
R. B. Tone/SyrupfElixir 
R. C. K./Tablets 
Regdvin/Liquid 
Regolvin with AresnicILiquid 
RecosenJTablets 
Regulax Pill Strongpills 
Relaxyl/Ointment 
Remorin/Injection 
Rennie/Tablets 
Renno Pepsin/Liquid 
Renovan/LiquirZ 
Ricket in/Drops 



,Ring CutterjLiquid 
Ring Ring/Ointment 
Ringwork Lotion 
Ringworm Ointment 
Ripanto/Ointment 
RipasonJTablets 
Rivizin/Tablet 
Robinson's Patent Barley 
Robinson's Pearl Barley 
RocburyJCapsules 
Roc£er/Elixir 
Rocfer M. F./Tablets 
Rocvite/Fo~/Elixir/Drops/Capsul~ 
Roloferol/Liquid 
Roloax/Tablets 
Roloplex/Syrup 
Roloplex-S-Fox-te/Tablets/S;tlup 
Rolovit/Drops SyrupjTablets 
Rolovit Forte/Tablets/Liquict/Drops 
RolozymeJLiquid 
RosalinILiniment 
Royal ElphaJTablets 
Royal Otolin Eye Drops 
RoyapillaJPills 
RpairynITablets 
Rubexiointment 
Rubical-DJTablets 
Rubical-D with LysineISyrup 
Rubimalt/Ointment 
RubipepsinfLiquid 
Rubivita/Liquid 
Rubracal-DJSyrupJTablet 
Rubracaldin/Syrup 
Rubraplex/Elixir/Tablets 
RubracaldinlSymp 
Rubraplex/Elixir Tablets 
Rubraton/Elixir 
Rubraton PediatricfEllixir 
Rubravit/Capsules 
Rubriment Liniment 
Ruby- 12/Drops/Liquid/Tablets 
RubylysineIDrops 
RubylysineIDrops 
Rubzone/Oin tmen t 
Ruma-Heal/Tablets 
Rumalay a/Tablets/Cream 
RumatonejPills 
RurnofrenQablets/Cm 



R-Vit-D2jGranules 
Rymanyl/Tablets 
Saccharine/Tablets (All Companies) 
Saccharine Soclium/Tablets 
Sahna Oil Comp. 
Saldigestin/Powder 
Su1phosjTablet.s 
Salt Tabs. 
SalvizolJLozenges 
SanguigenjSyrup 
Saniline/Liquid 
Sanividol/Liquid 
Sapera/MildjTabl& 
Sopera Forte/Tablets 
Sarbyna /Tablets 
Saribadina/Liquid 
Sarphqrex /Liquid 
Savolon Antiseptic/Liquid/Cream/lozenges 
Savouryn/Granules 
Scabies/Ointment/Imulsion 
Sedatin/Liquid 
Sedival /Liquid 
Selachomalt/Liquid 
Selective Mixed Cholesystitis Vaccine 
SelsunJSuspension/Samphoo 
Selvigon/Dragees 
Semit's Milk of MagnesiaJTablets 
SenalaxlTablets 
Senolax/Granules/Tablets 
Senzine/Tablets 
Sepex/Dusting Powder 
SeptilinJTablets 
Sero Bismozyme/Liquid 
Sero BromidesJLiquid 
Sero Citra te-PulvJPowder 
Sero-Compound/Liquid 
Se!ro Gripe Water 
Sero Salt Pulv/Powder 
Sero Sulphazyme/Powder 
Serotone piquid  
Serpjna/Tablets 
Serpinol CompoundJTablets 
Sioplex Enzymes/Liquid 



Stoplex-Lysine/Elivir 
Siotrat Liq. 
Siovina/Oral/Ldquid 
Siozyme/Tablets 
S. FluJTablets 
Shakti Rasayan/Tablets 
Sharkoferrol/Liquid 
Sharko. MaltoneJLiquid 
Sharkomalt/Liquid 
Sharkovit/Liquid 
Sheri CrrnisJLiquid 
Sfledinflablets 
Silver Pain Balm 
Sindol Pain Balm/Ointment 
SinolFiquid 
Sirifolin/Liquid 
Siriprotin-VJGranules 
Siris Asmasedin/Liquid/Tablets 
Siris Cardial/Tablets 
Siris Inhaler 
Sirimalt/Syrup 
Sirivite/Syrup/Tablets 
Si  rivital/Capsules 
Sirolex/Liquid 
Sishuda/Tablets 
Six-'C'/Ointment 
Skhlimin/Wlixir 
SkinmentJOintment 
Solan's/Balm/Liniment 
Soap Linment 
Soda Ginga-Mint Tabs./Tablets 
Sodamint (All CompaniesITablets) 
Sodium ChlorideJTablets 
Sodium Salicylate Mixture 
Solupan/Syrup 
Solu-Resorcinol/Hdr~wic 
SomapanJLiquid 
Somizyme/Liquid 
Soortyn/Tablets 
Sorbalka/Liquid 
Sorbil ex/Lquidispasrna/Liquid 
Spasmolin/Liquid 
Special Cholera Tab. 
Speman/Forte/Tablets 



Spergen/Tabl& 
Spermatone/Liquid 
Spopel-Co./Powder 
Spholaz/Granules 
S-Pyrin/Tablets 
Stamazyme/Tablets/Drops 
Stamazyme Elixir 
Standatone/Liquid 
S tanlavig/Liquid 
Stanlazyme / Liquid 
S tanz yme/Emulsion/Liquid 
Stk's Gripe Water 
Stk's Ihio-D-Calciiun/Tablets 
Stk's Thio-Kof with Vit. A & D/Syruy 
Stk's Toothache Drops 
Stomach Cure/Liquid (All Companies) 
Stomax/Liquid 
Stopache/Tablets 
Strepsils/Lozenges 
Styplon/Tablets 
Sucaryl Tabs. 
Sucrets/Lozenges 
Sucromint/Lozenges 
Sulfasen/Injection 
Sulphaicosbael/Powder 
Suphonex/Pills 
Su-Mag/Granules/Towder 
Sunmalt/Syrup 
Sunplex/Syrup 
Sunway's Gripe Water 
Supari Pak/Powder 
Super Forte/Tablets 
Super Mindif for Cattle6 
Super Neo Cod./Elixir 
Superplex/Uquid 
Supradyn/Cap./Tab. 
Suprazyrne/Tablets 
Suranjant/Tablets 
Swapanahari/Tabl& 
Sweetaril/Tablets/Liquid 
Sweetex/Liquid/pellets 
Sweet in/liquid/Tablets 
Synavit/Tablets 
Synvegf Tablets 



SyrofigILiquid 
Syrup Hypophosphite of Lime 
Syrup of Orange 
Syrup of Figs 
Syrup Tulsi-Calcil 
Syrup Tulsi Vasaka 
Syrup Vasaka with Hypo Andtolu 
SytolILiquid 
SyulPowderlProtein Granules 
Takacrxnplex/Elixir 
Taka Com,plex Kapseal/Kapseals 
Taka Dias-Tase/LiquidlTablets 
Takazyme & Peesin Co./Tablets 
Talcazyme/Powder 
Taxine/Tablets 
Teething Syrup 
Teenapain/Tablets 
Tenophos/Liquid 
TentekFortelTablets 
Tenstophos/Dragees 
Tetrnosol/Solution@ap 
Theragran/Tablets/Drops 
Theragan-M/Tablets 
Thia-Calcinex/Syrup 
Thio-Feral/Liquid 
ThiofluISy rup 
Thiophosmin/Liquid 
Thiovita/Tablets/Capsules 
ThiozymeFiquid 
Thme@tin/Biscuits Pieces 
Throat PaintJLiquid 
Thy mocin/Liquid 
Thybo-Gum-Paint 
Thyrol/Liquid- 
Tila Sultani/Liniment 
Tincture IodineJLiquid 
Tint. Benzoin/Liquid 
Tint. Iodine/Liquid 
l'onavi t/Liquid 
Tonioz yme/S yrup/Tablets 
Tonia ZolFiquid 
Toniri n/Capsules 
Tono Blood with Mercury & Arsenic/Liquid 



Tonogarnine Forte/Syrup 
Tmoferon/Syrup/Drops 
Tono Liver/Liquid 
Tono MaltlLiquid 
Tonosa-/Elixir 
Tonorl.on/Elixir 
Tonozime/Liquid 
TonupJLiquid 
Tooth Ache Drops 
Toothache Rernedy/Liquid 
Tooth Drops 
Totalin-B/Synrp/Tablets 
Tox/Tablets 
TrackjPmder 
Tranquinyl Tablets 
Trincal-D/Tablets/3yrup 
Taif alco/Powder 
Triflue/Tablets 
Trikocid/Ovules 
Triphow/Liquid 
Tl~ophox/Fowder 
Tropistat /Tablets 
Trox/Lozenges 
Tryzym/Tablets 
T-ToneITablets 
Tuberex Forts/Tablets 
Tulsi Compound/Oil 
Tulsi Cough Syrup 
Turpentine Ointment 
Tura-Co/Tablets 
Twinall/Liquid 
Tyrozents/Lozenges ' 

Tysicof/Syrup/Lozenges 
3 y smaJTablets 
Tysobin/Elixir 
Udiex/Ointment 
Udidex with MSIOintment 
Udimalt/Liquid 
Uni-Enz yme/Tablets 
Unipirorn Forte/Liquid 
Uniportin Salty/Briskies 
Universal's Compound/Liquid 
Univine/Liquid 
Univine with Proteinpiquid 



Univite/Tablets/Drop/Syr~p 
Univite with Choline/Syrup 
UnizymeJSyrup 
Urexynol/Tablets 
Urodonal/Granules 
Urtiplex/Tablets 
UtatonelLiquid 
Uterolpquid 
Uteron/Liquid 
Uteronol/ Liquid 
Utizyme/Liquid- 
Utretone Farnina/Liquid 
Utrex/Liquid 
UtrotoneFiquid 
Utrostdine/Syrup 
Vaculax/Tablets 
Valerian BmmidejLiquid 
Vapdex/Ointrnent 
Vapodex Iodine with M. S./Ointment 
Vapoline/Ointment 
Vaps Valamrit/Liquid 
Vaps Gripe WaterfLiquid 
Vasps Pain Balm 
Vaps Ringworm/Ointrnent 
Vasaka/liquid 
Vasaka Throat Tabs. 
Vasaksar /liquid 
Vegecort/Tablet /ointment 
Veganin/ tablets 
Vegetable laxative/ tablets 
Veritol /liquid 
Velroc plaster of paris bandages 
Vetalin inhaler 
Vermicide / tablets 
Viacal/liquid/drops 
Vi-Andro /capsules 
Vibrigan with legithin & gflcerophosphats/liquid 
Vibeganwith diastase/liquid 
Vibitionlliquid 
Vicarin/liquid 
Vicks formula 44 cough drops 
Vicks inhaler 
Vicks medicated cough drops 
Vicks vaporub 



Vidaylinjsyrup 
Vidaylin-M-drops 
Vidaylin-M-syrup 
Vidrops/liquid 
Vi-estandro/capsules 
Vi-estrin /capsules 
Vigorini/ointment 
Vigor011 special/ pill/ jelly 
Vigotab] tablets 
Viliron/liquid 
Vimagnajcapsules / drops/syrup 
Vima-tonelliquid 
Vimgram/ tablets 
Vimisules/capsules 
Vimix /drops/tablets/syrup (vimix) 
Vimola's exemol/skin oint 
Vinkola-12 /Jiquid 
Vinkola with vitamins/liquid 
Vino asokalliquid 
Vinoberry's compound/red/with vitarnins/liquid 
Vino cod/with creosote/~alacol/liquM 
Vinodex/ liquid 
Vinola /liquid 
Vino-lecthin/liquid 
Vino-malt /syrup 
Vintone with asoka/liquid 
Vipex / b 4 m  
Virpholin/sylup 
Vi-sy neral /adult/capsules/syrup 
Vi-syneral vitamin/drops 
Vitabiol /elixir 
Vitabs/tablet 
Vitacom/plain/forte/liquid 
Vitadex/liquid 
Vitadilin liquid 
Vitadiline with lysine/drops 
Vitafix/ tablets 
Vitahext /liquid 
Vital essence/tablets 
Vitalsine / s p u p  
Vitaly sin/elixir/drops 
Vitalysine /liquid 
Vitarnalt/liquid 
Vitamina/liquid 
Vitamindon/ A&C/syrup 



Vitaminets forte j tablets 
Vitamiron drops 
Vitaminlsed sanatogen/powder 
Vitamulsion / symp 
Vita orange/syrup 
Vi tapan / tablets 
Vitaped peocatric/drops 
Vitapepsin /Jiquid 
Vitaphosmin/liquid 
Vi taphorlliquid 
Vitaplus/capsules 
Vitazyrne /liquid 
Viterra/capsules 
Vitmol comp. Jelimir 
Vi toferin/liquid 
Vitol /drops/syrup 
Vitomalt/liquid 
Viton '99'isyrup 
Vitop/symp 
Vitrona /liquid 
Vomectil/tablets 
Vomilak/tablets 
Vomites/tablets/syrup 
Vysex/drops 
Waterbury's compound/liquid 
Waterbury's vit. compoundpiquid 
Waxolve /far drops 
Wellcome lancline toilet/tubes 
Wellcome seltzer tabs. 
Whipex /liquid 
Wiltax ringworm ointment 
Winhepar plain/liquid 
Winocaints/liquid 
Winofit/elixir 
Winominos/liquid 
Worm tabs. 
Wyamin/capsules 
XXX tablets 
Xymex/liquid 
Yeastmin /liquid 
Yura/liquid 
Zambuk herbal ointment 
Zandu balm 
Zef s / tablets 
Zentolive/oil 



Zest01 /liquid 
Zuplex/syrup 
Zuvimalt /liquid 
Zuvitab/tablets 
.Zyme-bio /liquid 
Zymomalt/syrup 
Zymotone/liquid/ tablets. 

(To be published in part I1 section 3, sub-section (ii) of the 
Gazette of India) 

Bharat Sarkar, 
Swasthya Aur Parivar Niyojan Mantralaya 
(Swasthya Vibhag). 

New Delhi, the 12th September, 1974. 

NOTIFICATION 

G .  S .R. . . . . . . . . . . .In exercise of the Powers conferred by the 
proviso to article 309 of the Constitution and, in relatian to persans 
serving in the Indian Audit and Accounts Department, also by 
clause (5) of article 148 of the Constitution, the President, after 
consultation with the Comptroller and Auditor General of India, 
hereby makes the following rules further to amend the Central 
Services (Medical Attendance) Pules, 1944 as continued in force 
under article 313 and 372 of the Constitution and paiagraph 19 of 
&he Adaptation of Laws h d e r  1950, namely:- 

1. (1) These rules may be called the Central Services (Medical 
Attendance) Amendment Rules, 1974. 

(2) They shall come into force on the date ot their publw- 
tion in the Official Gazette. 

2. In the Central Services (Medical Attendance) Rules, 1944, in 
Rule 2, 

(i) after clause (f), the following shall be inserted: 
"Rule 2(ff) "Schedule" means a Schedule attached to these 

rules"; 
(ii) in clause (h), for sub-clause (iii) the following shall be 

substituted, namely: - 



"(iii) The supply of such medicines, vaccines, sera or other 
therapeutic substances, not ordinarily so available, as the 
authorised medical attendant may certify in writing to 
be essential for the recovery or for ~e prevention of 
serious deterioration in the condition of the Government 
servant, except the items mentioned below, namely:- 

(1) Preparations which are not medicines but are primarily 
foods, tonics, toilet preparations or disinfectants as 
specified in Schedule I; and 

(2) expensive drugs, tonics, laxatives or other elegant and 
proprietary preparations as specified in Schedule 11, for 
which drugs of equal therapeutic value are available." 

Sd/- 
(N. S. Bhatia), 

Under Secretary to the Government of India. 
The Manager, 
Government of India Press, 

+ Ring Road, 
New Delhi. 

. Ordered that the Notification be published in the Gazette of 
I d a .  

Ordered that the Notification be forwarded for information to all 
Ministries of the Government of India as per list attached. 

(N. S. Bhatia), 
Under Secretary to the Government of India. 

(It is requested that 20 copies of the notification may be sent 
to this ~epartment  when published.) 

LIST 

All Ministries/Departments of the Government of India (ex- 
cept the Ministries of Finance but including the Ministry of Exter- 
nal Affairs (External Publicity Division). 

P.S. to President 'Cabinet Secretariat/Lok Sabha (with 5 spare 
copies) /Raj ya Sabha (with 5 spare copies) /Prime Minister's Secre- 
tariat (with 10 spare copies) !Supreme Court/Planning Commb 
rion/Election Commission to the Government of India/Department 



of Company Law Administration/Department of Atomic Energy, 
Bombay/U.P.S.C. (with 6 spare copies) /All State Governments and 
Union Territory/Directorate General of Posts and Telegraphs, New 
Delhi/Ministry of Finance (Def. Division)/Ministry of Finance 
(E.V. Branch) (with 10 spare copies) /Ministry of Finance (Deptt. 
of E.A.)/Directorate General of Health Services (Medical General 
Section) (with 60 spare copies)/Ministry of Finance (Deptt. of 
Revenue) /Directorate General of Health Services (CHS 11 Section) 
and CHS V Section/Department of Social Security/Pay and Ac- 
counts OfficerlDepartment of Personnel (JCA Sec.) (with 40 spare 
copies). This has reference to AGENDA Item No. 2 of the Tenth 
meeting of the National Council (J.C.M.) held on the 27th January, 
1971. 

Copy with 40 spare copies, forwarded to the Comptroller and 
Auditor General, New Delhi, for information and ,communication 
to all officers under his control. 

Director, All India Institute of Speech and Hearing, Mysore 
Copy to all Officers/Sections, Deptt. of Health. 
Copy to Monday List. 
20 spare copies. 

SCHEDULE I 

PREPARATIONS CLASSIFIED AS FOODS 
The following preparations are classified as Foods, whether they 

are used as Baby Foods, Milk Foods, Invalid Foorts, Beverages, drinks 
etc., etc. 
1. INVALID FOODS:- 

Bournvi ta 
Casilan 
Casilan-B12 
Complan 
Complan Banana Flavour 
Horlicks 
Ma1 todex 
Ma1 todex-S 
Milpro 
Miltone 
Multipurpose Foods 
NuDro-protein 



Nutri-nuggt t 
Ovaltine 
Proteena 
ProVimin 
Provita 
Provitex 
Roteinex 
Protinules 
Protogen 
Protein Granules (SW) 
Rotein plus Breakfast food 
Rotein Hydrolysate (P.H.L.) 
Ragotine 
Robinson's patent barley 
Sanatogen Vitaminised 
mphox 
Uni-pro tein 
Wva 

And similar preparations. 

2. BABY FOODS:- 
Amd Milk Food 
Amul Spray 
Glaxo baby food 
L.ctogca 
LactoBex 
Imwr's baby food 
Negpar~ 
ate$- 
pvag 
Vita milk powder 

3. WEANING FOODS:- 

4 GLUCOSE PREPARATION:- 
Glucose-D 
Glucose with vitamins 

And .imflnr prepilratio~t~. 

And eimilar preparations. 

And dmilar preparatiaar. 
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I. LIQUID FOODS AND WINES:- 

Apple juices and other juices 
Orange squash and other squashes 
All alcoholic beverages, wines and spirits 

And similar preparatlonr 
6. MEAT EXTRACT AND JUICES:- 

Chicken essence 
And similar preparations. 

Soda water 
Coco Cola 
Fanta 
Limca 
Gold Spot 
Vimto 
Ginger Ale 

And similar preparationm. 
8. PROTEIN RICH BISCUITS:- 

Nitro biscuits 
Pro brisk 
Pro pack selties 
Proteena biscuits 
Threptin biscuits/pieces 
Uni-protein brisltees 

And similar preparations. 

Arrowroot 
Cocoa 
Corn Flakes 
Iodised salts 
Lacf ose 
Kd t extracts/meJted wheaten foods 
Saccharine tablets 
Salt substitutes 
VitamMaed chocolates 
Oab 

And similar preparations. 
Note:-Milk powders of all kinds, wheather it is full cream or half 

cream or hurnanised or fortified with vitamins and Skim- 
med Milk Powder, Fither Powder, Liquid, Condensed 

or minerals, tablet f m .  



Though some products mentioned above may be m a n k c -  
tured under drug licence the same are considered, food/ 
dietary suppliments taking into consideration the composi- 
tion of the items .concerned. 

PREPARATIONS COMMONLY USED AS TONICS 

TONICS 

Glycerop Phosprate with vitamin B complex, malt etc. etc. 
(proprietary products) 

B.G. phos (MSD) 
B.G. phos-12 (MSD) 
Biomin (Milnex) 
Bivit phm (gajjars) 
B-neurophos (Sp. Ltd.) 
Branenline (modern drug) 
Calron (East India) 
Chem-digeston (chemo-pharma) 
Deltaplex (deltakem) 
Deyplex (dey's) 
Dia-papain (UDH) 
Embelix (M&B) 
Energon (BOPW) 
Eugadine (UDH) 
Evofos (evans) 
Ferlivone (siris) 
Gphospho-lecethin (cal. chem) . 
Glycirnin (Sunways) 
Hemo-drakso malt (alembic) 
Herniphos (geoffery manneps) 
Hepatina ferrous (cal. chem.) 
Hepatina (cal. chem.) 
Heprona (evans) 
Heptamin (comteck) 
Hevimin with B-12 (napha) 
Ipcamalt (IPCA) 
Sphatone (nationai) 
Ivi malt (en gal imrnuni ty) 
La-B-phos (La medica) 



Leciphos f erri (Sigma) 
Limovita (Sunways) 
Manadol (Geoffery manners) 
Mand H elixir (M&H) 
Metatone (Parke davis) 
Metavine (Anakem) 
Microfer (NAPRA) 
Minadex (Glaxo) 
Minavitol (Modern drug) 
Minolad (TCF) 
Nephamalt (Napha) 
Neucalcin (Modern drug) 
Neucalcin (Modern drug) 
Neurobin (ADCCO) 
Neurotone (CSI) 
Opimalt (OPIL) 
Orheptal (E. merck) 
Pabaplex (Pasteur) 
Pernexim (Schering) 
Phosfomin (Squibb) 
Phosphokemp (KEMP) 
Phosphoton (CIPLA) 
Piciplex elixir (P.C. labs.) 
Prolex-B (Bengal immunity) 
Rakto phospho malt (ZANDU) 
Renovan (Pasteur) 
Siotone (Albert david) 
Siovina (Albert david) 
Sunplex (Sunways) 
Tonavit (Fairdeal) 
Tonocarine forte (Bengal immunity) 
Univine (UDH) 
Univine with protein (UDH) 
Vibegan (Cal. chem.) 
Vipitone (BCPW) 
Vinkola (Sp. Ltd.) 
Vinkola-12 (SP . Ltd . ) 
Vincola with vitamins (Sp. Ltd.) 
Vino-leci thin (ADCCO) 
Vino-malt (Bengal immunity) 
Vintone with asoka (Sp. Ltd.) 
Vitale-cithin (East India) 
Vi taminiacd sane togen (Wulfing) 
Waterbury's vitamin compound (Warner) 



Adcco's Co (ADCCO) 
Bevitaco (UDH) 
Cadimalt (Cadila) 
Chemo malt (Chemo pharma) 
Ferilex (TCF) 
Ferilex malt (TCF) 
Ferradol (Parke davis) 
Gaj jartone (Gaj jar's) 
Livoglopil (OPIL) 
M & H elixir (M & H) 
Malt & Vit. A compound (M & H) 
Maltomin (Cipla) 
Maltivitol (Fairdeal) 
Navitol malt compound (SQIBB) 
Sharkoferrol (Alembic) 
Sharkomalt (Fisheries) 
Sirimalt (Siris) 
Sunmalt (Sunways) 
Universal's campound (UDH) 
Vitrnol col (MSD) 
Zuvimalt liquid (Zandu) 

TOILET PREPARATIONS 

PREPARATIONS NORMALLY USED FOR T O W  DVRPOSES 

Astringent lotions 
Bath salts 
Cold creams 
Face powders 
Hair tonics 
Hand creams 
Lanoline toilet 
Shampoos 
Shaving creams 
Shaving soape 

S Y P ~ ~ C S  
Swan lotions 
-pll 
Tooth paste 
Tooth powders 
Talcum Powders 
Vanishing creams 
J.B. powders 

Note.--And all preparations in the above group#. 



DISINFECTANTS 

L Phenol & Phenol SIlbrtitutse 
Phenol (Carrolic Acid) 
Phenol Gargle (B.P.C.) 
Phenol Lotion (B.P.C.) 
Alkaline Phenol Mouth Wash 
Sodium Phenate Solution 
Phenyle 
Chesol 
Chlorosol 
Chilorocresol (B.P.C.) 
Clearsol 
Creosote 
Lysol 
Zylol 
Thymol 
Thymol Glycerine Compound (B.P.C.) 
Thymol Mouth Wash 
Rescrcinol 
Detrol Solution/Cream 
Hibitane Powder/Cream (I.C.I.) 

Z Alcohols 
Ethyl Alcohol 
Rectified Spirit 
Isopropvl Alcohol 

3. Glycol 
Propylene Glycol 
Triethyl Glycol 

4. Aldehydes 
Formadelyde Solution 
Formalin 

5. Acids 
Acetic Acid 
Picric Acid 

6. Iodine Compounds 
Tr. Iodine 
Weak Solution of Iodine 
Iodofonn (Powder) 



7. Chlorine Containing Compounds 
Hypochlorite Solution 
Sodium Hypochlorite Solution (B .P. C .) 
Liquid Chloramine Solution (B.P.C.) 
Chlorinated Lime (Bleeching Powder) 
Eusoi-Solution 
Balazone Tablets 

a Oxidissing Agents 

H2W (Hydrogen Peroxide) 
Potasium Pemanganate 
Zinc Sulphate 
Zinc Chloride 

Evans Blue 
Hrillinat Green 
Crystal Violet 
Methyl Violet 
Methyline Blue 
Melachitk Green 
Scarlet Red 

10. Cationic Sureactants 

Cetrimide Cream/Solution 
Cetavlon Conc ./Tint. / (LCI) 
Cetavlex Cream 
Savlon Antiseptic Solution/Cream (ICI) 

Listerine Antiseptic Solution 
Klofen Liquid 
K-Liquid 
Liso Liquid 
Tetmosol Solution 
Fairgenol Antiseptic Flufd/Cream. 

Note:-And the products (Disinfectants/Antiseptics) marketed by 
difEerent manufacturers containing above chemicals/Drugm 
or preparation made out of them unless specifically exemp 
ted i.e. made admissible. 



Schedule 11 , 

List of Expensive, Drugs, Tonics, Laxatives or other Elegant md 
proprietary preparations 

'A' 

A. B. C. LinimentILiquid 
Abdec Kapseals 
Abdec Drops 
Abdevit with Lysine Drops 
Abecod Drops 
Abedin with Lysine Drops 
Abin Ointment 

AblariILiquid 
Acidin with Belladonna /Powder 
Acid01 Pepsin/Tablets 
Aci EnzymeICapsules 
Aci-Jel Vaginal/ Jelly 
Aciminos/Elixir 
Acivules I Capsules 
Aqua Ptychotisconc/Liquid 
Acriflavine 
Acromalt/Liquid 
Acrovitaplex/CapsulesIDrops/liquid 
Acrozyme/Syrup 
Adcodex with Methyl Aalicylate/Ointment 
Adcco's Compound (Red) /Liquid 

Adcco's Compound (Ye1low)ILiquid 
Addyzo/Tablets 
AdexIOintment 
Adical-12/Liquid 
Adiplon-12/Drops 
Adivite/Capsules 
AdmaWLiquid 
AdminolISyrup 
A & D Pearls 
AdrarVTablets 
Advit Drops ForteILiquid 
Advitamin Massage Oil 
Agar-CoJTablets 
Agarol/Emulsion 
Agla Atomiser 
Agre Antacid/Tablets/Granules 
Agre Tonicum5iquid 
Ague Mixture 



Aknepak/Lntion/Cream 
Aknepak Cleanser 
Alkasu/Oil 
Albo-Sangpablets & Powder 

Alephos/Elixir 
. Aletri-Asok-Liquid 

- Aletris CordialILiquid 
kletrol Uterine TonicILiquid 
Algipan Cream 
AlkaIOil 
Allerinmablets 

Allomal t5iquid 
AllozymeILiquid 
AlrnaronISyrup 
Almavit/Drops/Liquid 

Aloes Compound/Tablets 
Alok Gripe Syrup 
Alopek/Lotion/Ointment 
Al-proton/Compound/Liquid 
AlsarexlTablets 
Altris Elixir 
Aluzyme~ablets 
AlviWTablets/Drops 
Alvik FortefCapsules 
Al-VI-Tone/Drops 
Alvizyme/Tablets 
h a d r o p  
Amagol /Liquid 
Amar Dant ManjadPowder 

' Amino BzymeILiquid 
Aminoco 
Aminodex/Liquid 
Aminoplex/Liquid 
Amino-Protein/Liquid 
Aminovin TonicILiquid 
Aminoxyl Elixir 
Aminozyme5iquid 
Amiron /Liquid 
Amosan 
Amyglia/Tablets 
AnacidTablets 
Anakem Drops 
Andre-Vi tdrops 
Angiers Emulsion 
Angur Salsa/Liquid 
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Anise Water ConcJLiquid 
Anodex/Ointment 
An01 /Ointment 
Anti Bactrh 
Antiflamin/i'oultice 
Antifug/Lotion 
AntifldTablets 
Antiphlogistine/ Ointment 
Anthical/Lotion 
Anti-PlastidLiquid 
Anti Rabic Vaccine (A. R . V . ) 
Antipyretic Liquid 
Ant01 AntisepticILiquid 
ApitolidElixir 
Argenturn Ophthalmic Collosol/Drops* 
Argenturn with Ephedrine Collosol/Drops* 
Argotone Nasal Drops 
Argusal/Syrup 
Arjin/Tablets 
Arj unin/Tablets 
Arseno-Typhoid Vaccine 
Arshonyt/Forte TabletsIOintment 
AscamidILiquid 
Ashar/Tablets 
Ashoka Compound5iquid 
Ashok CordiaVLiquid 
Ashok Cordial with Hormones & Vits./Liquic 
AshokaridTablets 
Askoletris/Liquid 
AsrnacoAiquid 
AsmaplonlTablets 
Asmin/Tablets/liquid 
Asmocide/Liquid 
Asmolonel Syrup\aTblets Plain (Depot 
Asrnorol/Elixir 
Asokachem/Elixer 
Asoka CordiaVLiquid 
Asokavin/Liquid/Tablets 
Asokavin with Hormones/Liquid/Tablets 
Asok-OvarianUquid 
AsthawilILiquid 
Asthma ReliefIPowder 
Asthma RelieverILiquid 
AsvBn/Elixir 
Atcolysin/Drops 

549 LS-9 



Atcovin/SyrupfDrops/Capsules 
Auratinum/Tablets 
Aurinol/Drop. 
Ayapon/Tablets 
AyazoVOral amples 
AyurzymelLiquid 
Azmol5iquid 
Azmosal/Liquid 
Anatone/Liquid 

BaboolridLiquid 
BabynoVLiquid 
Baby ToneILiquid 
BalamritJLiquid 
Balshoolarka/Liquid 
BangshWTablets 
BanovitITablets 
Ban's Couch Syrup 
Bardase/Liquid/Tablets 
B. Ascorvit/Tablets 
BasymaltILiquid 
Bayer's TonidLiquid 
B. C. F. Compound/Liyuid 
B. C. F. Gripe Water 
B. C. F. Idonex/Ointment 
B. C. F. Stomach CurdLiquid 
B. C. C. Vaccine 
B-Colax/Tablets 
Becadexamin/Capsules 
Berarnin/Tablets 
Becol ysine 12-C I Capsules 
Bqomplex with LysindElixir 
Beniplex iForte :Capsules !Syrup 
Bepanthen Lozenges 
BenyletICough Lozenges 
Benzocin Lozenges 
Benzomones/Injection 
Benzy tol/Alocholic5iquid 
Bestol5iquid 
Becofral/Elixir 
Becolysine 12ICaps 
Becosules/Capsules/Syrup 
Bekovite 1 Caps 



Belcordial/Liquid. 
B e l l a d o ~ a  Liniment 
Belmozyme/Liquid 
BelviplexILiquid 
Belvizyme/Liquid 
Benedict7s/Soln. 
Benelix/Drops 
Bestrenol/Syrup 
Betaplexil Forte/Tablets . 
Betonin (Vit. B Complex) /Elixer 
Bevitaco Forte/Elixer . 
B. G .  Min/Elixer 
B. G .  Phos/El s i r .  & B .  G .  Phos-12/Elixir 
B .  H .  Elixir/Elixir 
B. H .  Pills/Pills 
Bi-Agar Oil/Liquid 
Bi-Alkazyme/Powder 
Bi-Alumina/Suspension 
B .  I .  Chol/Tablets 
B . I .  Choleraphage/Solution 
Bioo Chilate/Syrup 
Bico-Cordial Liquid 
Bicodin /Syrup 
Bicogadine Elixir 
Bicolaies Tablets 
Bimliphns C0mpound:Liquid 
Bicomin Drops 
Bidical 12/S\rruu 
Bidical with Iron/Tab 
Bicovita :Elxir 
Bidistase Liquid 
B. I Dysenteryphage!Solution 
B. I Elisir B-Complex/Elixir 
B . 1 Glyceropepsin/Liquid 
Bi-Inteetiphage/Solution. 
Biligen Liauid 
Bilolax/Tablet% 
Ri-MacpasteIPaste 
Bi-Milk of Macnesia/Suspension 

Biodex M . S .  /Ointment 
BiodyneILiquid 
Biofol Iron/Syrup 
Biofol-12 /Elixir 



Biomin/Syrup 
Biomin with Vit. B 12/Syrup 
Biosal Gripe Mixture 
Bioviton Compound/ Liquid/ Drops 
Bipad Bandhu/Liquid 
Bi-Phlogiston/Poultice 
Bipivite/Forte/drops 
Bipivules/Capsules 
Biron/Tablets 
Biron D Cal/TabletsA 
Biron D with Liver/Liquid 
Bisedyl, Liquid 
Bishahari/Liquid 
Bismag Bisurated Magnesia/Powder 
Bismuthpepco / Liquid 
Bis-0-Pep/Liquid 
Bis-Papin/Liquid 
Bispepca/Syrup 
Bita Pastilles/Tablets 
Bi-Transfusion and Infusion Set 
Bitter Pills/Tablets 
Bi-Typhoidphage/Solution 
Bivinal \Tablets 
Bi-Vita-B/Syrup 
Bivit-Phos/Liquid 
Blood Collection Set 
Blood Transfusion Set 
Blood-Vigour/Liquid 
Blood-Vina/Liquid 
Blood-Vita/Liquid 
B. & M. Pilk/Pills 
B-Neurophos/Elixir 
Boldine,'Tablets 
Boots Urine Test 
Borofax/Ointment 
Boroline/Cream 
Bowlax/Tablets 
B. P.  Vit ./Liquid 
Brahamdine/Tablets 
Brahmi Triphal Tail/Oil. 
Branervine/Liquid 
Branomslt/Liquid 
Brentosan/Liquid 
Bromal/Liquid . /Elixir 



Bromalin/Elixir 
Bromoral/Liquid 
Bromoserpentine/Liquid 
Bromotone/Liquid 
Bromo ValerateIElixir 
Bromovalin/Liquid 
Bromton Mixture 
Bronchosol /Elixir 
Brovalco/Elixir 
Brovalerian/Liquid 
Brovimin Compound /Liquid 
Brovon InhalentlLiquid 
B-Tex Pain Balm 
Burn Cure/Ointment 
Burn-0-Rub 
Burn RubIOintment 
Burnol/Ointment 
B-Vitol Elixir 
Beldrops/Drops 
Broven Bronchial Mixture/Liquid 
Broven Midget Inhaler 
Broven Brovonetta Inhaler 
Broven Bonaccord Inhaler 

Cadilagripe/ /Liquid 
Carlimalt/Liquid 
Caladol/Ointment 
Caladryl/Cream/Lotion 
Calamine/Lotion 
Calamine Lotion 
Calamine with Cilicone/Lotion 
Calbisix/Syrup 
Calci-K/Tablets 
Calci Lysine/Elixir 
Calc'mol/Syrup/Tablets 
Calcihol with Iron & B 12/Syrup 
Calciphos-12/Liquid 
Calci-Rptin-K/Tablets 
Calcipca Ad 12/Syrup 
Caldtone/tlquid 



Calcium-Cd Inga/Tablets/Syrup 
Calcium-D Redoxon/Tablets 
Calcium Sandoz/Syrup 
Calcium Vit. C & D with B 12/Tablets 
Caldic Calcium C Vit . C 6. DiTablets 
Calcuiex-O/Pills 
Calcuy/Tablets 
Calcurosin/Capsules/Syrup . 
Caldic Calcium C Vit. C & D/Tablets 
Calcticin' Lozenges 
Cal&vir/Liquid 
Caldiwte/Liquid 
Cal-D RubrajLiquid 
Calma Balamrit/Syrup 
Cal RodLiquid 
Calvimag/Syrup 
Calvirix/Liquid/Tablets 
Calviron/Liquid . 
Camphor Liniment Ammonilated 
Campoferron/Capsules/Syrup 
CantilynjLiquid 
Capsovi t/Capsules 
Capyna/Plain/Compound/Tablets 
Carbindon Mild/Tablets 
Carbindon Strong /Tablets 
Carbo Citra/PowTder 
Carbospasmin/Tablets 
Cardatol Liquid 
Cardcosol/Liquid 
Cardiased /Tablets 
Cardiotone/Mild/Strong/Tablets/Pills 
Carimon Co . 'Liquid 
Carica-Dizol /Liquid 
Carisoms Compound 
Carmicid~ Strone/Svrup/Liquid 
Carminative Mixture 
Carmines/I.iquid 
CarrninolLiquid 
CamisarlLiquid 
Carmitab/Tablfits 
Carrnozvm~!Liquid 
Carritonc! 'Tablets 
Casilan/Powder 
Casilon B 12/Pnwder 



Castboline Laxative/Tablets. 
Casymal/Liquid 
CataWTab1et.s 
Certina/Tablets . 
Cetavlon/Concentrate/Liquid/Tinc lure 
Chaulmovgra Oint 
Chavan Prash with Ashtnvarg/Powder 
C hemagar/Liquid 
C hem-Digeston/Syruy 
Chem-Digeston/Syrup 
Chem-Digeston FortefForte 
Ci!em Hcper/Syrup 
Chemi-B-Phos/Elixir 
Chemitone B 12/Elisir 
Chemo-Malt/Liquid 
Chcrsna/Cough drops 
Ci~csol/l,ic.~uicl 
Chcston'Syrup 
Chcwcee/Tablets 
Chicken Essencc/Oral Liqi~id 
Chinium-Co/l'ab!c>ts 
Chlorodyne/Liquitl 
Choloroform Spil'it Stllution 
Cholinoplex/Syrup 
Cinchona Tinc C ,  n? $Liquid 
Cinpa/Tabs. 
Ci!~ules/C:ipsit~r~s 
Clearasi l/Cre:im 
Clemcnstol/Liquid 
COC!,!~X/T,?!:'('I ; 

Coidnga'Tahs. 
Codylcs/I.:~zcngc~ 
C+.>lns.'T:iblet.; 
Cold Vnccinc 
Colibi!s/Liquid 
Colliginol/Liquid 
Col-Cnl-D-BlZ/Liquid 
Colloid Sulphnr/L,iquid 
Colysinc/Liquid 
~o~nb]es/~lain/Fortc!Liq~lid 
Combit.orre/Elisir 
Combitone SF/E!ixir 
Cambizpme/DraCrc 



Complan Banana/Flavour/Powder 
Complizyme/Liquid 
Compound Effervescent Powder/Powder 
Compound Essence of Peppermint/Liquid 
Constilax/Piles 
Clonstilax/Pills 
Cooper's B-Complex/Syrup 
Coopers Cough T.abs . 
Cooper's Cough Syrup 
Cord Powder 
Cordial-Aletro-AshokaILiquid 
Coroll/3yrup/Lozenges 
CornacjLiquid 
Corn and Wart Remover/Liquid 
Cosylan/Syrup 
Cremaffin PinMLiquid 
Croyfer/Syrup 
Croyvit/Drops 
Crulivex/Liquid 
CrumivillISyrup 
Curill/Tahlets 
Cutar'ointment Cuticuca Om t . 
Cuticura Talcum Powder 
Cyclovarin/Syrup 
Cyphoids/Lozenges 
Cystex 
CystolysineLiquid 
Cystone/Tablets 
Dab DamaLiquid 
Dabur Aqua Ptychatis5iqujd 
Dabur Balm/Ointment 
Dabur CholrodyneILiquid 
Dabur Fluohydric'Solution 
Dafur Gripe Mixture 
Dabur Influenza Tabs 
Dabur Iodised SarsaILiquid 
Dabur Malaria Tab 
Dabur Mercuricoleatel Paint 
Dabur Mritsanjiwani/Liquid 
Dabur Sarbgun Oil 
Dabur Pyorrhea Remedy/Liquid 
1)acetollLiquid 
Dadruga jinas/Ointment 
Damagalmragees 
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Dangine/TabIets 
DardantILiquid 
Dardina/Liquid 
Daturin [Liquid 
D-Caron/Tablets 
D.D.T.  Powder 
Decab/Syrup/Drops 
Decab Superforte/Syrup 
Decaferon/Liquid 
Decaplex Forte/Capsules/Liquid 
DeciVTablets 
DeepanITablets 
DeferonILiquid 
Delfen Contraceptive Cream 
DeltahematinILiquid 
Deltavite-MILiquid 
DeltazymeILiquid 
Demultin/Tablets 
Dentament 
Dentex Drops 
Dentin/Paint 
Dent Kure/Liquid 
Dentollpaint 
Den tol/Drops 
Dentone/L:quid 

Dettgon Cough Drops 
Dettol Antfseptic/Liquid/Cream 

Dextrose Powder 
Dettolinmouth Wash 
Dexorange's Syrup of Haemoclabin/Syrup 
DiadynnLiquid 
Dia-Pepco/Liquid 
DiapeepsinILiquid 



Diaphorex/Plain/Forte/Liquid 
Diapsox/Liquid 
DiarexITablets 
Diarrhoea Mixture 
Diastase/Liquid 
Dia StinILiquid 
Diastos Liquid/Liquid 
DiasynITabiets 
DiazolISy rup 
Dinzymc /Powder 
1)i-Calcii Plex/Elixir 
Diagenzymes/Elisir 
Digeplex/Liquid 
Digecid/Tabkts 
Digest Elixir 
Digestive Syrup 
Digestonemquid 
Digevit/Elixir 
Digex/Tablets/Powder 
Dill Water 
Dill Wate Conc 
DiocoVLiquid 
DipaviteKapsulrs 
DipepITablets 
Diplozyme/Tablets 

Ditaquin Super!Liquid 
Drakshasava/Liquid 
Dropovi t/Drops 
DryconyVLiquid 

Dysentry Caps 
Dysentrolin' Liquid 
Easterns Cough Cure/Liquid 
Easterns Stomach CurdLiquid 



Eastovit/Liquid 
Edarin/Syrup 
Edinol/Capsules 
EgluviteITablets 
EisocallTablets 
Elastocrepe Elastic Bandages 
Elasioplast Elastic Adhesive Bandage 
Elibizyme/Capsules/LiVuid 
Ele.-B/Cap./Syrup 
Eldec Kapseals 
Electrolytic ChlorineILiquid 
Elixir Bromo-Valerinn 
Eiixir Digevit/Liquid 
Elixir Neozyme 
Elixir Neurobin 
Elixir Vclerian Brom 
Elixir Valerobrom 
Elliman's Ernt~.ocation/Liquid 
Elovit /Drops/Syrup 
ElphaITablets 
Elphin Pain Balm 
Eltonal-1 G/Liquid/Cap. 
Emerplex/Elixii- 
Emo Cordial/Liquid 
Emoforn~ Medicntcci/T~~oth Paste 
EnergodLiquid 
Enervit/Tablets/Drups 
Engran/Tablets 
Eno's Fruit Salt 
Enterodarin/Tablets 
Entrops/Oil 
Entrovitnzyme/Tablets 
Enzyn~cs /Table ts~Syrup  
Enzy tab/Tablets 
Enzyvit/Licluid 
Ephomag/Elixir!l'nh./S\..rup 

Ergadol/Capcules 
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Erythrotone/Capsules/Liquid/Syrup 
Essence of Chicken/Oral Liquid 
Estienzyme/Tablets 
Estypan/Syrup/Drops 
EstyzymeILiquid 
Ethyl Chloride Spray 
Eucalypus Oil 
Eucoal/Tablets 
Eu-enzyme/Tablets 
EugadineIElixir 
Eugadine with LysineIElixir 
EumalWLiquid 
Eupeptine Elixir 
Eupharma's Sugar Tap E 
Euphomin/Liquid 
Euroton/Drops 
EutheriaIBalm 
Euvita/Capsules 
Euvitan/Tablets/Drops/Elixir 
Ewfos/Forte/Syrup/Liquid 
Eve's Cordial/Liquid 
Eye Nola/Eye Lotion 
Fairgenol Antiseptic Fluid 
Fair Genol Hospital Strength 
Farex/Powder 
F. C. Tclone/Liquid 
Fehling's Soln-A 
Fehling's Loln-B 
FelamaVLiquid 
Femaline/Liquid 
FemifloralCapsules 
Femina (Ashoka Cordial) [Liquid 
Femiplax/Pills 
Femocordial/Liquid 
Fentalax/Tablets 
Fentalax/Tablets 
FerakemILiquid 
Fepsa/Tablets 
Ferical/Svrup 
FerilexjLiqutd 
Feritex MaltLiquid 



Ferilivine/Liquid 
Ferindomin/Tablets 
Farllivone/Liquid 
E'enstron-TITablets 
rermina/Liquid 
rero-B-Liver/Syrup 
Fero-B-Cal/Tablets/Syrup 
Fero-B-Cal/Ta ble WSyrup 
FerodexILiquid 
Ferolectron/Liquid 
FerradoVLiquid 
Ferratone/Forte/Liquid 
FerretonILiquid 
FerrosonILiquid 
FetexIPaste 
Fever Caps. 
FilibonlCaps . 
Flue Foe/Liquid/Tabs 
Flu-Tab. 
FluzedTablets 
Folifer-1WTablets 
Flue Foe Liquid \Tabs 
Foliplon-12/Liquid. 
Formode 

Gaj jartone/Liquid/Plan/Compound 
CalacoVTablets 
Gamophen Soap 
Garga PhodLiquid 
Garg Asmodin/Liquid 
Garrg Ashoka Cordia LlLiquid 
Garg Calciton/Liquid 
Garg FerolILiquid 
Garg Gripe Water 
Garg Kafolin/Liquid 
Carg-LiverinILiquid 
Garg Multimin/Capsules 
Garlill/Pills 



Gasexma blets 
GaskiVTablets 
Gasofix/Pills 
Gastral/Liquid 
GastrexITablets 
GastroVPowder 
Gastrozime/Tablets 
Gastrozyme/Liquid 
G d c o  Sponge/Sponge 
Gerivit/Capsules 
Ge2iatone ~Capsulesi Tablets 
Geriadrinei Capsules  tablets 
GeriadrineITablets 
Geriatric Indon/Tablets 
GermexIOintment 
Germs KutterIOintment 
GerogionITa bleta 
Geronyl/Tablets 
GetsitILiquid 
Gevral/Capsules 
GharinIOintment 
Gipizyme/Tab?et s 
Girko Asokarin Cordial/Liquid 
Girko Bala~~r i ta /Liquid  
Girko Bromvel/Liquid 

Girko Dantsudha/Drops 
Girko FerripentILiquid 
Girko Kanthol/Liq~ijd 
Girko Karnol :'Drops 
Girko Reddcil/Liquid 
Givit S y r u p  Tab. Cqps 
Glamur Shampoo 
Glaxo/Dried Milk 
Glaxose-D:Powder 
GlucoferroVLiquid 
Glucona!e/Svrup 
Glucose-D/Powder/Tablets 
Glucozvme/Liquid 
GlusyminILiquid 
Glutaplex/Elixir 
GlutaphoslTablets/Capsules 
Glutazym/Liquid 
Glyeerine A Cid PepsinLiquid 



Glycerine Suppositaries 
Glycero ThymolIMouth Wash 
Glycero-Thymol Compound/Liquid 
Glycimin/Syrup 
Glycodin Lozenges 
Glycerrhiza/Liquid 
Glypep/Liquid 
Glysovit/Eiquid 
Goitre CureILiquid 
Golden Ear Drops 
Golden Terp VaskaISyrup 
Grand-Co./Tablets 
Green Punarnawa/Liquid 
GripeaseLiquid 
GripaVLiquid 
GripemalGripe Mixture (All Companies) 
Gripe Water (All Companies) 
GripinaILiquid 
GripoILiquid 
Gripo Gripe WaterILiquid 
GriptoneIFlixir 
Grymix'Liquid 
Gry panil/Liquid 
Gudhal/Tablets 
Gul Vasak/Liquid 
Gumtone/Powder 
Gy naecolin/Liquid 
Gy nedol/Syrup 
GynosedanILiquid 
Gynicol/Syrup 
GynipcaISyrup 
G ynocol/Liquid 
Gpnotone/Liquid 
Gypsona Plaster of Paris/Bendages 
Gypsona Plaster of Paris Slabs. 

Haematica PalataILiquid 
Haematinic LiverICap. 
Haemivitaflablet~ 
Haemo GenISyrup 
Haemolin/Liquid 
Haemoplon/Capsules 



Haemostil/Tablets 
Haemotone/Syrup 
Haemo-Quinotone/Liquid 
Haliborange/Syrup 
Halibut0 Orange/Syrup 
Halicalfiiquid 
Hazeline Beauty Talc 
Hazeline 2-Way Cold Cream 
Hazeline Snow 
HealadPowder 
HealaxITabletb 
Healex/Ointmen t 
Healo-Brom/Tablets 
Healo-CordialILiquid 
Healogpsic/Tablets 
Healopectin/Plain/Forts/Suspension 
Healophos/Elixir 
Healozyme Super ForteIElixir 
Heart Soothin/Liquid 
Hemasto Hepatine/Liquid 
Hematonei Capsules 
Mematrine I CapsulesiLiquid 
Hemiphos5lixir 
Hemo AsokaILiquid 
Hemobin with Liver ExULiquid 
Hemochrmin I Capsules 
Hemo-Drakso-Malt/Liquid 
HemoferWLiquid 
Hemoferin C-Liver Ext./Liquid 
Hemofolbin/Liquid 
Hemogenic CompouncULiquid 
Hemolivit /Tablets \Elixir 
Hemopatol/fAquid 
HemoplexITablets 
~emo-Quinotona/Liquid 
HemoradLiquid 
Hemovine/Liquid 
Hemsulha KDHILiguid 
Heary's Ornum Carpoor 
~ e ~ a - 7 0 / T a b l e t s / D r o p d S ~ ~ p  
HepabWLiquid 
HepacholILiquid 
Hepaf olidLiquid 
~ e h n a t e 5 i q u i d  
Heprgen with Methionine & Choline/llquld 



Hepartone/Liquid 
HepasodLiquid 
He~asulesl Capsules 

Hepatine/Syrup 
Ferrous 
HepatexILiquid 
HepatoneILiquid 
Heptuna I Capsules 

Hepatoglobine/Syrup 
HepavirodLiquid 
Hepavitron/Liquid 
Hepazol CordiaVLiquid 
Hepoferrum ICapsules ILiqui? 
Hepovite/Granules 
Heprona/Syrup 
Heptamin/Elixir 
Heptamin Orl/Liquid 
Harbal Biters/Tablets 
Herbolax/MiId/Strong/Tablets 
Herbo-Sulpha/Tablets 
HerbotoneILiquid 
HerminILiquid 
Herzolan/Liquid 
Hevimin with B-12ILiquid 
Hevimin Co. with Folk AcidILiquid 
Hexabrom/Elixir 
Hexaplex/Tablets 
Hexaron/Syrup 
HexavitfTablets 
HI-B-PhodLiquid 
Hill's Cough Syrup 
Hill's GlycerineILiquid 
Hill's Gripe Water 
Hill's Liminent 
Hill's Pain Balm 
Hill's Throat Paint 
Himcolin/Ointment 
Himrod's Powder 
HI-Nu tron/Oral/Liquid 
, Horlicb/Powdet 
~ormd;erobion/Tablets 
HormopirinPTableb 
Rornby's Tablet 
Homotone-~iltf~ortePTable-quid 
HovIte/Symp/TabletS/DroF~ 

Sls LS-10 



Hydary Skin CureIWquid 
Hydrogen Peroxide/Solution 
HydropronILiquid 
Hydroprotein/Liquid 
Hypocal/Syrup 
Hypotone/Liquid 

"I" 

I.C.C. Elixir 
Ldocyl/Ointment 
Idolint with M.S./Ointment 
Incremin/Drops/Syrup 
Lncremin with Iron/Syrup 
Incretone Elixir 
Ind-Compound/Liquid 
Indocolates/Capsules 
Indoliver/Liquid 
Indocordial/Liquid 
Indo Mal t f iquid  
IndoplexlLiquid 
hdozyrne/Liquid 
Infant Carminatrrablets 
InfladidLiquid 
Influenza Mixture/Liqu~a 
Ihfluenza Tablets 
Influenza with Quinine/Tablets 
Ingazyme/Table ts/Syrup 
Intestozyme/Tablets 
bdine/Ta ble ts 
Iodolep with Methyl salicylatelOintment 

Iodex/Ointment 
Jodex with MethylsalicylatelOintrnent 
Iodima/Ointment 
Iodima with Methylsalicylate/Ointment 
Iodine with Methylsalicylate 1 Ointment 
Todine Sol. 
IodineIOintment 
Iodine Solution 
Iodine Weak Sol. 
Iodised .Sarsaparilla/Liquid 
Iodised Sarasaparilla with Mercury & Arsenic5iquict 
Iodised Sarsa/Liquid 
Todocol with Methylsalicylate/Ointment 
Iodocye/Oin tmen t 



Iodogel Compound/Powder 
Iodolep with Methyl SalicylateIOintment 
Iodol Ointment 
Iodoment with M.S./Ointment 
Io&mex/Ointment 
Iodomex with MethylsalicylateIOintment 
Iodorub/Ointment 
Iodyl/Ointment 
IoquinITablets 
Ipca Malt/Liquid 
IpcamidTablets 

Ipcavite/Syrup~Forte~Capsules 
Irin GlycerpepsinIElixir 
Irivine/Liquid 
Irinvita Compound/Liquid 
Irin-Vitaphos/Liquid 

Isobael/Granules 
I-So-Gel (Gel.) 
Isovin/Liquid 

JaglaxITablets 
Jagson Pain Balm 
Jalmer Jelly 
Jakhmeruz PinkIOintment 
J.aylysin/Syru~jDrops 
Jelonet Dressing 
J .  K .  22lTablets 
JoaminaILiquid 
Jodol 
Johnson$ Adhesive Plaster Zinc Oxide, 
JulabinITablets 
Julax/Tablets 
Juri  tapILiquid 
JwaranttaILiquid 
Jyoti BinduILiquid 



KafbW syrup 
Kafonul/Liquid 
Kafsol/Liquid 
Kah4cLiquid 
Kalmegh CompounWLiquid 
Kalmegh Liq. Comp 
Kalzana/Tablets 
Kalzana/Syrup 
KampiplLiquid 
Kaolin Mixture/Mixture/Suspension 
Kaolin Mixture with PectinILiquid 
Kaolin Mixture with Pectin C B 12/Liquid 
Kaolin Mixture Pectin 
Kaolin Pectin Mixture 
Kaolin with Opium Mixture 
Kaolo-Pectin with Sulphaguanidine/Suspension 
Kafan BinduILiquid 
KarmitoljLiquid 
KarnativefLiquirl 
Karpin Lotion 
Karvol Inhalant/Capsules 
Kayzyme/Liquid, 
Kemivit/Capsules, 
Kernplivite/Capsule~ 
Keo-Karpin/Oil 
Kepler Malt Extract with Shark Liver On 
Kepler Multi Vit . /Capsules 
Kesadrop/Drops 
Kesa MaltFiquid . 
~ e s a z y m e / s y r u ~  
Khandellab Gripe Water 
K h u j l i n a ~ / O i l  
Kililt/Liquid. 
Kinetone/Elixir 
K-Liquid 
IUofenILiquid 
K. M. P. Suspension 
Ko*)Lorcenges 
KofIydTab1et.s. 
Kofol/PWs 
Kof-Tone/Liquid 
Kotoris/Liquid 
Kolog Powder 



Kolrub/Ofntment 
Kosnobroad/Syntp 
Kotephrol Kdh/Syrup 
Koterp-Vask Kdh/Syrup 
Kotia BebizolILiquid 
Kotia Jeevatdhara/Elixil 
Kozymidin/Liquid 
Kreminn Kdh/Elixir 
Krimeehun/Tabletci 
KriminashITablets 
Kristal/Tooth paste 
Kruschen Salt/Powde~ 
Kufex Kdh/Syrup 
Kuffzol/Syrup 
Kuf Kuf /Liquid 
Kynotomine/Tablett 

LacteenaILiquid 
LactisynIOral ampule 
Lacto-Calarnine/Lotion 
Lactodex/Powder 
Lactoferment/TaMets 
Lacto-LysineISyrup 
Lady's Cordial/Liqulrt 
La1 SharIBalament 
La-Multivitamin/Tablets 
Laxagol (With Phenolphthalein) /Suspension 
Laxalax/Tablets 
LaxababITablets 
Laxative Tablet* 
Laxil/Tablets . 
Laxin DonITablets 
Laxo /Tablets 
Laxolax/Mild/Orte/Tablets 
Laxolein/Tablets 
Laxomil/Tablets 
LaxophenITablets 
LeciphosIElixir 
Lee-Plex/Syrup 
Leptaden/Tablets 
Leucocide/Tablcto 
Leucogen/Pills 
Leucmhin No. 1 & 21Liquid 



Leukora/Liquid 
LevinaJ Tablets 
Libatone FerriILiquid 
Libforte/Liquid 
Ubinal/Liquid 
LibnaphosILiquid 
LifolexjLiquid 
Li-Mic ForteILiquid 
Limicd/Powder/Biscuits 
Limovita/Syrup 
Ldniment~~bc~~nod~ne~Belladona~Camphof~Embrocation~ 

Terpentinel Etc 
LipotropISyrup 
Liq. Menorin 
Liquitone/Liquid 
LisoILiquid 
Listerine Antiseptic/Liquid 
Listerine Antiseptic Throat Lozenges 
Little's Gripe Water 
Little's Inhaler 
Litte's Oriental Balm 
Little's Tiger Brand Eucalyptus Oil 
Livalorom /Syrup 
Livamine-G/Liquid. 
Liver-BelILiquid 
LiverbinILiquid 
Livergen/Tablets/Liquid/Syrup 
Livernut 12ILiquid 
Livernut Iron/Liquia 
Livernut/Capsules 
Livertone/Pills/Liquid 
Livex/Tab . ISyruplDrops 
Livex Tabs 0 .  

Li-Vidrop&B/Drops. 
Li-Vidrops-M/Drops 
Liviferrol/Liquid. 
Li-Vimalt/Liquid 
Livirubra with Folic & B-12/Liquid. 
Livitaron1 Liquid 
Livitonefiiquid 
Livitone Forte/Liquid. 
Livo-B Complex 
Livo-B Complex with B-12ISyrup 
LivobinjLiquid 
Livo-EPhodLiquid . 



Livc ..ex/Uquid 
Livof er/Capules 
Livogen/Cap. /Liquid 
Lovoglopil/Syrup 
Livomagna/Capsules 
Livornaz with Ext . Folic Acid/l2/Liquid 
Livominex/Elixir 
Livomyn I Tabs. I Drops IS yrup 
Livopep/Liquid 
Livopepcin/Liquid 
LivasinILiquid 
Livoeiol/Liquid 
Livospin/Liquirt 
Livotone/Liquid 
Livotrit !Tabs. ]Liquid 
Livo Usan/Liquid 
Livozyme/lZ/with Ext . Folic Acid/Liquid 
Livrol/Elixir 
Livules/Capsules 
Livules with Folic Acid 6 Vt. B. 12jCapsules 
Lorexame AntisepticfDusting Powder/Head Lotion 
Lucogyl/Capsules 
Lukol/Tablets 
Lunarex/MildlForte/Tablets 
Lupifolin 12/Liquid 
Lupimalt/Liquid 
Lupivite/Drops/Liquict 
Lupizyme ILiquid 
Lycal-12/Syrup. 
LycotonicjLiquid 
Lycozye/Liquid 
Lykamalt/Liquid 
LypoIex/Syrup 
LysicaljLiquid 
Lysidec/Syrup 
tysirnin/Drop/Elixir/Tab./Syrup 
Lysin D-2IDrops 
Lysin-12/Drops 
Lysindon-B/Liquid 
Ly sinex/Elixir 
Lysivi t/Drops 
Lysfvit Syrup 
Lysol Special/Ljq uid. 



Macalvit/Syrup 
Maclean Brand Indigestion Powder 
Macodex Ointment 
Mac's Limiment 
Madhu Prash 
Maclhurin/Tablets/Drops 
Madhu Tab./Tablet 
MagafBn/Liquid 
Mag-Mag 
Magnolax/Liquid 
Magneolax/Liquid 
MagninefTablets 
Magnorn Int/Liquid/Tablets 
Malaria Mixture 
MalodinlLiquid 
Malteen/Liquid 
Maltodex/Powder 
Maltofer/Liquid 
Maltomin/Liquid 
Maltorix/Liquid 
Malt and Vit. A CompoundlLiquid 
Maltvitol/Liquid 
Manadol/Liquid/Tablets 
Manavit Tablets 
Mandle's Paint/Liquid 
Mangal Balm 
Mangal Malam 
Manhar Gripe Water 
Manner's Gripe Mixture 
Manners Health Salt~Liquid 
Manoll/Jelly/Tab 
MarlinlLiquid 
Martins Antiseptic Cresrn 
Martin's Balm 
Martin's Iodine Ointment 
Martin's Malt with Vit. A 
Martin's Prickly Heat Powder 
Martin's Limiment 
Mary-Sulf-Sulphonnted Hair S h a m w r  
Master Balm 



Uaxah.,, orte/Capsules 
M. B. DexlOintment 
Mecholinfiiquid 
Mechositol/Liquid 
Mecolin Plainpiquid 
Medicreme/Cream 
Medidrops/Drops 
MedilysinlLiquid 
MedimaltILiquid 
Mediphos/Liquid 
Medi tab/Tablets 
MedithaneIOintment 
Medivit/Capsules 
Medizy me/Capsules 
Medicat& Tooth Powder 
MedomaltILquid 
Mendaco 
Mendinelointment 
Mendo Asoke/Elixir 
Mendo-DiasinelLiquid 
Mendo-GastrinILiquid 
Mendo-LiverILiquid 
Mendo-Sarsae/Liquid 
Mendo-Valerian/Liquid 
Mendo Vine/Liquid 
Menof el/Tablets. 
MenogenILiquid 
Mento-RubIBaln 
Mercoplex/Forte/Liquid/Capsules 
~~ercovite/Forte/Tablets/Syrup/Capsules 
hleridol /Elixir 
Merilax/Tablets 
Merimalt/Tablets 
Meriphosmin/Elixir 
MersinalTablets 
MerizymeITablets 
Metadrops/Drops 
Metalin/Oral/Liquid 
MetatonelLiquid 
Metavine Compound/Liquid 
Methicol/Syrup 
Methicol/Liquid 
Me thidexlointment 
Methiliod/Powder 
Methinchol/Capsules 
Methonine with CholinelSyrup 



:Methionin with Chloine Syrup/Syrup 
MethiozoljLiquid 
Methiozol Pediatric/Syrup 
Methylsalicylate/Ointment,%iniment 
' Metules/Capsules 
Microfer/Liquid 
Milkan E.H./Ointment 
Milkan Paste 
Milkan Shark Liver Oil Ointment 
Milkan Sulphanilamide/Ointment 
Milken Sulphar Lotion 
Milken Undecyl eream 
Milk of Magnesia (Manufactured by Various Company) 

Lisuid/Suspension/Tabs 
Milkomag/Tablets/Liquid 
Milton Antibacterial S o h  
Menadex/Syrup 
Minadin (Minadin) /Syrup 
Minaferrol/with Vit. E/Liquid 
Minaphos/Syrup 
Minavit/Capsules 
adinavitol/Syrup 
Miniplex/Drops 
Minolad/Syrup 
Minotone/Liquid 
MintabITablets 
Mint Cold and Pain-ReliefILiquid 
Mintee Mouth Wash 

Mistura Bismuth Co. 
Mistura Pepsion CO. 
Mittavin/Capsules 
Mivets/Tablets 
'Mivets-G/Tablets 
Modex/Ointment 
Molivex Plain/Compund jkiqdd 
Monobevine/Syrup 
Morris Stomachcurefiiquid 



Muci BaellGranules 
Mukta Cordial/Liquid 
Multibion/Drops/Syrup/Tablets 
Multi-Drops/Drops 
Multi Fol 12/Forte/Liquid/Capsules 
Multilysine/Syrup 
Multimalt\Drops 
Multimint (Drops 
Multindomin/Tablets 
Multiplon/Capsules 
Multiplon-M/Capsules 
Multiseam/Capsules 
Multiviflor/Drops 
Multivin Forte/Capsules 
Multivir/Drops/Capsules 
Nultivit/Drops 
Multivitamin/Tab!ets/Drops/Liquid/Caps./Sy~up (of 

companies) 
Multivitamin with Lysine/Drops 
Multivitamin Plex Forte/Capsules 
Multivitamin II/Tablets 
Multivitaplex \Forte / Elixir \Tabs. \Drops\ Caps. 
Multivite/Pellers/Drops /Tabs. 
Multivitonic/Syrup 
Multizyme/Liquid 
Mum-DeodorantKream 
My adec/Kapseal 
M ycol/Tablets 
Mynberrys Compound/Liquid 
M yron/Tablets 
Myvitel/Syrup 

"N" 
Naniks Amoti Ointment 'Oil 
Naphamalt/Syrup 
Naphavit IDrops 
Nardyl/Tablets 
Nares01 Nasal /Drops 
Narvinol/Liquid 
Natles /Elixir/Tableb 
Navl-BFol/Syrup 
Navicad ITablets/Syrup 
Naviglobln/Syrup 
Naviminol/Drops S?rp 
Navinules/Capsules 
Navitol Malt Compound 



Navzo~ / Tablets 
Necophos/Liqu~d 
Nectalax /Tablets 
~ec&rine/Oil  
Nectarine Pearls 
Nectarine Pearls with Vitamins and Hormons/Tablds 
Ned/Tablets 
Neko Soap 
NembolinJTablets 
Neo/Tabkts 
Neo-Calcin/Elixit 
Nec+Cardial/Liquid/Injection 
Neoepinine No. 1 and 2/Spray 
Neo FerilexKaps. /Liquid 
Neofortindon /Tabs 
Neogastrozyme/Liquid 
Neogadine ,/Elixir 
Neogadine Sulphoguaiacolated/Liquid 
Neo-Gynergen /Tabs 
Neo-Hematina/Syrup 
Neo Kim {Syrup 
Neovitacaps Forte/Cap 
Neovibn Caps 
Neozyme/Tabs 
Nervo-Plex 'Injection 
Netra Gulab/Liquid 
Neurolecithin/Syrup 
Neuro-Phosphate /Liquid 
Neuroson-12/Liquid 
Neurotone /Liquid 
Nevoss/Tablzts 
h'evrovitamine-4 'AY,~Tabs./Granules 
Newcordial/Liquid 
New Esdavite /Tabs 
Nips Cough Drops 
Nixcderrn/Ointment 
Nokuff/Coodfine and Ephidrine/Syrup!Liquid 
Nopain J Liquid 
Nopin/Balm 
Normvit/Syrup 
Nourison/Cap 
Novozymc ,'Tabs. /Liquid 
Nuasoka/Liquid 
Nucitron/Liquid 
Nucol /Liquid 



1Nucompound/Liquid. 
Nuferon/Liquid 
Nuhem/Liquid 
'Numerovi ts/ Drops/ Caps 
Numin/Liquid. 
Numin FortetLiquid 
Nutrifil /Liquid 
Nutrima/Tabs. /Syrup 
Nutriplex/ Elixir 
Nutriplex Forte/Syrup/Caps 
Nutriplon/Liquid. 
Nutrisan/Caps~ 
Nutrolin B/Caps. 
Nutrolysate/Liquid. 
Nutrotone/Oral /Liquid. 
Nutrozym/Caps 
Nycil /Powder 

,Obenyl 
Ointment of Iodine 
Ojuj/Tabs./Liquid 
Okay Pills No. XXX 
SO. K. MalttLiquid 
Olivine Massage Oil 
O~osyn/Oil 
Omilcal-F/ Suspension. 
Omni /Liquid 
One 1 Dav Caps. 
Qpical XII/Syrup 
Opical-D/Tab 
Opidex /Ointment 
Opilax/Tab 
Opil Gripe Mixture 
Opil Pain Bain 
Opamalt/lquid 
Opivitol /Tabs 
Opizyme/ Syrup 
Optilets Filmtab 
Orheptal /Liquid 
Orivite Forte/Dmps/Syrup/Cap 
- e l L w d  
Qrliver/Cap./Liquid 
Qrtho Applicator 



Orucyan /Tablets 
Orlervit/Liquid 
Ossopan/Tab 
Ostemilk/Dried Milk 
Ostomslt/Liquid 
Ovima Liq. 
Ovoterin/Liquid 
Ovolutolin !Liquid 

Pabaplex /Liquid 
Pachan Sudha/Powder 
Painaprin/Tablet 
Pain Balm!Ointment 
Pain Destroyer/Liquid 
Painex !Tablets 
Painicure/Ointment 
Paintex/Liquid 
Paladac/Liquid 
Palamin/Plain/Drops 
Palamin Compound ,'Liquid 
Pallrywyn/Forte/Tablet: 
Palymin /Liquid/Drops 
Pamantak/Ointment 
Panacaedam/Elixi~ 
Panacod /Liquid 
Panaferon/Liquid 
Panacordial/Liquid 
Panamin /Liquid 
Panazyme/Liquid 
Panaminos/Liquid 
Panadex/Oin tment 
Panaplex Forte /Liquid 
Panavine/Liquid 
Panoplex B-12/Elixir 
Panovinlcompound PlainlC Gauiacol & CreosotelLiquidlElixir 
Panvit/Drops/Tablets 
Panzynorm IDragees 
Papu Cough & Throat Tabs./Tablets 
Papu Gripe Water 
Papu Inhaler 
Papulax/Tablets 
Papu Ointment 
Papu Pain Balm/Balm 



Papyta Forte/Liquid/Tablets 
Paragolt Emulsion 
Paragon Zinc Oxide Adhesive Blaster 
Paraly tol/Liquid 
Pasuma Strong/Tablet/Injection 
PavitinJElixir 
Pacivit/Tablets 
Pediatrin/Elixir/Drops 
Pedilax/Mild/Liquid 
Pediplon /Drops 
Pedivit/Drops 
Pedivit M./Caps. 
Pedrix /Syrup 
Pekavit Forte/Caps. 
Penicillin Lonzenges 
Penorub with M.S./Ointment 
Penotrane Dusting /Powder 
Penotrane Pessaries/Tablet 
Penotrane Tincture/Liquid 
Penovan ,'Liquid 
Penzime/Tablets 
Peomalt /Liquid 
Pepadiastase /Liquid 
Pepso /Elixir 
Pepco with Morphine/Elixir 
Pep Diastase/Liquid 
Pepliver/Liquid 
Pepol/Tablets 
Pepsi Digestive Compound 
Pepsinozyme/Liquid 
Pepsiplex 'Tablets 
Pepsomirin /Tablets 
Pg,sol/Liquid 
Pericalvit 'Suspension 
Pericordial/Syrup 
Peridex/Syrup 
Periplex with Enzymes/Symp /Caps 
Perivite/Drops 
Perlivite 'Caps. 
Periferon /Syrup 
Pernavi t/Dragees/Syrup 
Peiulin I Suspension 
Pesulin-O/ Suspension 



' Philips Milk of Magnesia/Tablets/Uquid 
PHL/Powder 
Phospho BI/Tablets 
Phosphokem /Liquid 
Phospholecithin/Liquid 
Phosfomin/Liquid (Phosfomin) 
Phosphoton /Oral Liquid 
Phosphovitamin/Liquid 
Piciplex/Elixir 
Picivit !Drops/Elixir 
Pilex/Ointment/Tab)ets 
Pilzano/Pills 
Pinotab/Tablets 
Piparid !'Tablets 
Pipex/Tablets 
Piya Multi Vit/Tablets 
Planitab /Ovules 
Plastets/Tablets 
Plastules j Liv . /Cap. Folic / Capsules B-121 Cap. 1 Elixir 
Plebex/Elixir 
Plex5iquid 
Polasta IPou!tice 
Polivol/Liquid 
Poly-B-Complex B-12/Syrup 
Poly-B-Complex Liquid /Tablets/Syrup 
Poly-B-Complex with Vit. C./Liquid/Syrup/Tab. 
Polybrin / Drops/ Syrup 
Polyvitamin/Tablets 
Polyvite 9/Tablets 
Pclyvit ,'Drops 
Po!yvite/Drops/Syrup/Tab. 
Polyvibl l/Caps. 
Polyvitamin \Drops\Tsbletsl Syrup (All Companies) 
Polyvitamine/ Tablets 
Polyvitamin ProphylactWTablets 
Polyvitamin Therapeutic/Tablets 
Poly-Vit-CalciumJSyrup/Tableb 
Polyvit Heapar/Liquid 
Poly-Vit-Heapar with Folic Acid 6 B-12/Liquid 
Polyvitin-M/Tablets 
Posex / Forte/Pills 
Potenza/Pills 
Power Pilb/Pills 
'Pramilets/Tableb 



Peeceptin/Contraceptive Gel. 
Pregnilon/Tablets 
Prenatal/Calrjules 
Prenex /Capsules 
Prickly Heat Powder 
Primobrom/Liquid 
Primocod/Liquid 
Primopect Forte /Liquid 
Primophos/Liquid 
Prirnoplex/Liquid 
Primovi t /Drops 
Primozyme/Liquid 
Procasenol/Granules 
Prolifex ISyrup/Tabs. 
Prolypo/Liquid 
Promoian,/Powder 
Proleill I-Iydrolysate Lqu id  
Protirnino/Liquid 
Protiex Powder 
Protinex Power 
Protinules/Powder 
Protocasein Powder 
Protodol /Liquid 
Protogen/Powder 
Protolysatc Forte Liquid 
Protovit /Drops/Tablet< 
Protovine Liquid 
ProtozvmeiLiquid 
Provita /Powder 
Provitex Powder 
Ptychotis/Tablets 
P tvchosda/  Tablets 
Ptycho Soda Co. Tablets 
P ychozyme/Elixir 
Pudin Hara/Liquid 
Puimocod Plain'with Creosote & GuaiacollLiquid 
Pulmon/Liquid 
Pulmotone Plain/Liquid 
Pulmotone/Codeine/Liquid 
Pulmovit/Liquid 
Pulv Bonkolo/Powder 
Pulv Cret . Aromat [Powder 
Pumilet /Tablets 
Purilla/Liquid 
Purity Indian Barley 
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Pushcal-12/ Syrup 
Pushgynol/Liquid 
Pushron/Syrup/Drops 
Pustin /Powder 
Pushtina/Tablets 
Pushvit/Syrup 
Pushvit with Lysine/Drops 
Pushzy me/ Syrup 
Pyorin/Liquid 
Pyorina /Powder 
Pyorin Special/Liquid 
Pyrex/Liquid 
Pyrinol I Liquid 
Pyrohaemin/Liquid 
Protinozyrne /Liquid 

Qinodex/Liquid 
Qixo /Tablets 
Queen's Balm 
Queen's Balamrit/Liquid 
Queen' Cough Syrup 
Queen's Gripe Water 
Quinine Sulphate/Tablets 
Quino-Haemogen !Syrup 
Quinolivon/Liquid 
Quino Plasmol/Strong 'Liquid 
Quinosol/Liquid 
Quinotone [Liquid 
Quito Cream 

"R" 

R. Compound/Tablets 
Rakto Phospho Malt/Liquid 
Ralgertone 1Dragees 
Ralvitarnin/Dragem 
Ramadex Iodine Methyl Oint 
Ramban Ague Mixture 
Ramban Amrit Mixture 
Ramban BalamrWLiquid 
Ramban Liniment 
Ramban Milk of MagnesialLiquid 
Ramban Pain Balm 
Ramban Peppermint Co./LiquM 



Ramban Ringworm Lotion 
Ramban Skinoint 
Ramban Toothache Drops 
Ramban Pain Killer/Liquid/Drops/Ointment/Lotion 
Rampen Gripe Mixture/Liquid 
Rampen's Gynomaz /Liquid 
Ranferon 12/Mixir 
Ranvit/Elixir/Cap. 
Ranvi to1 / Syrup/Cap. 
Rarical/Suspension/Tablets 
Rasgen t/ Powder 
R.B. Glue/Capsules 
R.B. Tone/Syrup /Elixir 
R.C.K./Tablets 
Recolvin/Liquid 
Recolvin with Aresnic /Liquid 
RecosenfI'ab1et.s 
Regulax Mild/Ta blets 
Regulax Pill Strong/Pills 
RelaxyVOin tment 
Remorin/ Injection 
Rennie /Tablets 
Renno Pepsin/Liquid 
Benovan/Liquid 
Ricketin/Drops 
Ring Cutter/Liquid 
Ring Ring/Ointment 
Ringworm Lotion 
Ringworm Ointment 
Ripanto /Ointment 
Ripason/Tablets 
Rivizin/Tablets 
Robinson's Patent Barley 
Robinson's Pearl Barley 
Rocbury /Capsules 
Rocfer/Elixir 
Rocfer M.F./Tablets 
Rocvite /Forte/Elixir/Drops/Capsules 
Roloferol/Liquid 
Rololax/ Tablets 
Roloplex / Syrup 
Roloplex-SForte/Tablets/Syrup 
Rolovit 1 Drops/Syrup/Tablets 
Rolovit/Drops/Tablets/LiquiJ/Drops 



Rolozyme/Liquid 
Rolysine B-2/Liquid 
Rosalin/ Liniment 
Royal ElphaJTablets 
Royal Otolin Eye Drops 
Roy apilla/Pills 
R-Pairyn/Tablets 
Rubex Ointment 
Ru bical-D/Tablets 
Rubical-D with Lysine/Syrup 
Rubimalt :Ointment 
Rubipepsin/Liquid 
Rubivita/Liquid 
Rubracal-D/Syrup/Tablets 
Rubracaldin/Syrup 
Rubraplcx/Elixir Tablets 
Rubraton/Elixir 
Rubraton Pediartric Elixir 
Rubravit /Capsules 
Rubriment Liniment 
Ruby-12/Drops/Liquid, Tablets 
Rubylysine 'Drop; 
Rubzone/Ointment 
Ruma-Heal /Tablets 
Rimalaya Tablets 'Cream 
Rirnatone/Pills 
Rumofren/Tablets,'Cream 
R-Vit-D-2;Granules 
Rymanyl 'Tablets 

"S" 

Saccharine/Tablets (all companies) 
Saccharine Sodium/Tablets 
Sahna Oil Comp. 
Saldigestin/Powder 
Sulphos/Tablets 
Salt Tabs. 
Salvizol/Lozenges 
Sanguigen Syrup 
Saniline/Liquid 
SanivMol/Liquid 



Sopera Forte/Tablets 
Sarbyna/Tablets 
Saribadina/Liquid 
Sarphorex/Liquid 
Savlon Antiseptic/Liquid/Cream,/Loz-enges 
Savouryn/Granules 
Scabies/Ointment /Emulsion 
Sedatin/Liquid 
Sedival /Liquid 
Selachomalt/Liquid 
Selective Mixed Cholesystitis Vaccine 
Selsun/Suspension 1 Samphoo 
Selvigon/Dragees 
Semit's Milk of Magnesia 'Tablets 
Senalax/Tablets 
Senolax/Granules /Tablets 
Senzine/Tablets 
Sepex/Dusting Powder 
Septilin /Tablets 
Sero Bismozyme/Liquid 
Sero Bromides/Liquid 
Sero Citrate-Pulv /Powder 
Sero-Compound /Liquid 
Sero Gripe Water 
Sero Salt Pulv/Powder 
Sero Sulphazyme 'Powder 
Serotone /Liquid 
Serpina /Table& 
Serpinol Compound Tablets 
Sioplex Enzymes/Liquid 
Sioplex-Lysine/Elixir 
Siotrat Liquid 
Siovina Oral/Liquid 
Siozyme/Tablets 
S. Flu./Tablets 
Shakti Rasayan,'Tablets 
SharkoferroVLiquid 
Sharko MaltonejLiquid 
Sharkomalt/Liquid 
Sharkovilt/Liquid 
Sheri Carnis /Liquid 
Siledin /Tablets 
Silver Pain Balm 
Sindol Pain Balm/Ointment 
Sin01 /Liquid 
Sirffolin/Liquid 



Siriprotin-V/ Granules 
Siris Asmasedin/Liquid/Tablets 
Siris Cardial/Tablets 
Siris Inhaler 
Sirimalt/Syrup 
Sirivite/ Syrup/Tablets 
Sirivital/Capsules 
Sirolex/Liquid 
Sishuda,'Tablets 
Six-'C'/Ointment 
Skelimin/Elixir 
Skinment Ointment 
Solan's/Balm/Liniment 
Soap Liniment 
Soda Ginga-Mint Tabs./Tablets 
Sodamint (All Companies/Tablets) 
Sodium Chloride / Tablets 
Sodium Salicylate Mixture 
Solupan/Syrup 
Soh-Resourcinol/ Hair Tonic 
Somapan /Liquid 
Somizyme/Liquid 
Sooktyn/Tablets 
Sorbalka, Liquid 
Sorbilex/Liquid 
Spasma/ Liquid 
Spasmolin Liquid 
Special Cholera Tables 
Speman/Forte/Tableta 
Spergenfl'ablets 
Spermatone 'Liquid 
Spogel-Co./Powder 
Spolaz /Granules 
Spr Compound/Liquid 
SPyrin/Tablets 
Starnavit 'Tablets/Drops 
Stamazyme Elixir 
Standatone/Liquid 
Stanlavit/Liquid 
Stanzyme /Emulsion/Liquid 
Stk's Glycerin Acid Pepsin/Liquid 
Stk's Gripe Water 
Stk's Thio-D-Cdcium/Tablets 
Stk's Thio-Kof with Vit. A & D / S ~ n l p  
Stk's Toothache Drops 



Stomach Cure/Liquid (All companies; 
Stomax/Liquid 
Stopache /Tablets 
Strepsils/Lozenges 
StypionjTablets 
Sucpryl Tabs. 
Sucrets/Lozenges 
Sucromint/Lozengea 
Sulfasen/Injection 
Sulphaicoobael /Powder 
Sulphonex/Pills 
Su--mag/Granubs/Powder 
Sunmalt/ Syrup 
Sunplex/Syrup 
Sunway's Gripe Water 
Supari Pax/Powder 
Super Forte /Tablets 
Super Mindif for Cattles 
Super Neo Cod./Elixir 
Superplex/Liquid 
Supradyn /Cap./Tab. 
Suprazyme/Tablets 
SuranjanL'Tablets 
Swapanahari/Tablets . 
Sweetaril iTablets/liquid 
Sweetek jLiquid/Pellets 
Sweetin/tiquid/Tablets 
Synavit/Tablets 
Synveg/Tablets 
Sy rofig / Liquid 
Syrup Hypophosphite of Lime 
Syrup of Orange 
Syrup of Figs 
Syrup Tulsi-Calcii 
Syrup Tulsi Vasaka 
Syrup Vasaka with Hypo Andtolu 
SytoVLiquid 
Syu/Powder /Protein Granules 

Taka Complex/Elixir 
Taka Complex K.apseal/Kapeeals 
Taka Dias-Tase/Liquid/Tablets 
Taka Mastase & Pepsin Co./Tableta 
Takazyme/Powder 



Taxine/Tablets 
Teething Syrup 
Teenapain/Tablet's 
Tentex/Forte/Tablets 
TenophodLiquid 
Testophos/Dragees 
Tetmosol/Solution/Soap 
Theragran/Tablets/Drops 
Theragan-M/Tablets 
Thia-Calcinex/Syrup 
Thio-FeralILiquid 
Thiolu/Syrup 
Thiolax/Tablets 
. Thiolin/Syrup 
Thiophosmin/Liquid 
Thiovita/Tablets / Capsules 
Thiozyme/Liquid 
Threptin/Biscui tdPieces 
Throat Paint/Liquid 
Thymocin/Liquid 
Thyro-Gum/Paint 
Thyrol/Liquid 
Tila Sultani/Liniment 
Tincture Iodine/Liquid 
Tint. Benzoin/Liquid 
Tint. IodineILiquid 
Tonavi t/Liquid 
Toniozyme/Syrup/Tablets 
Tonia Zol/Liquid 
Tonirin/Capsules 
Tono Blood with Mercury & ArccnidLiquid 
Tonocarnine Fork/Syrup 
Tonof eron/Syrup/Drops 
Tono LiverILiquid 
Tono Malt/Liquid 
Tonos-7/Elixir 
Tonoron/ELixir 
Tonozime/Liquid 
TonupILiquid 
Tooth Ache Drops 
Toothache RemedyILiquid 
Tooth Drops 
Totalin-B/Syrup/Tablets 
Tox /Tablets 
TracMPowder 
TranqulnylA'ablet.8 



Trical-D/Tablets/Syrup 
Taifalco/Powder 
TriflueITablets 
Trikocid/Ovules 
Triphoson/Liquid 
TrophoxJPowder 
TropistatJTablets 
Trox5ozenges 
TryymITablets 
T-Tone/Ta blet s 
Tuberex Forteltablets 
Tulsi CompoundJoil 
Tulsi Cough Syrup 
Turpentine Ointment 
Turd-Co/tablets 
TwinallJliquid 
Tyrozets/loz-enges 
Tysicof/Syrup,,'lozenges 
Tysma/tablets 
Tysobin/elixir 

"U" 

UdidexJointment 
Udidex with MSIointment 
Udimal't/liquid 
Uni-Enzymeltablets 
Unipiron Furtelliquid 
Unifortin SaltyIBriskies 
Universal's Compound/liquid 
Univine/liquid 
Univine with ProteinJliquid 
Univine/tablets/drops/syrup 
Univite with Choline/syrup 
Unizymdsyrup 
Urexynol/tablets 
Urodonal/granules 
Urtiplex/tablets 
UtatoneAiquid 
Uteml/liquid 
Uterodliquid 
Uteronol/liquid 
Utizyme/liquid 



Utrebne Famina/liquid 
U trexlliquid 
Utrotone/liquid 
Utrosedine/sy rup 

Vaculax/tablets 
Valerian Bromide/liquid 
Vapoline/ointment 
Vapodex Iodine with M . S . /ointment 
Vapodex/ointment 
Vaps Balamrit/liquid 
Vaps Gripe Waterlliquid 
Vasps Pain Balm 
Vaps Ringworm/ointment 
VasakaAiquid 
Vasaka Throat Tabs 
Vasaksar/liquid 
Vegecort/ tablet/ointmen t 
Veganinltablets 
Vegetable Laxativeltablets 
Veri toVliquid 
Velroc Plaster of Paris Bandages 
Vetalin Inhaler 
Vermicide/tablets 
Viacal/liquid/drops 
Vi-Andro/capsules 
Vibegan with Lecithin and Glycerophosphates/liquId 
Vibegan with Diastaselliquid 
Vibiton /liquid 
Vicarin/liquid 
Vicks Formula 44 Cough Drops 
Vicks Inhaler 
Vicks Medicated Cough Drops 
Vicks Vaporub 
Vidaylin/syrup 
Vidaylin-M-Drops 
Vidaylin-M-Syrup 
VidropsAiquid 
~1-Estandro/capsules 
Vi-Estrin/capsules 
Vigorini/ointment 
~ 1 . g  oml l  Special/Pill/Jelly 
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Vigotab/tablets 
Viliron/liquid 
Vi-Magna/Capsules/drops/syrup 
Vim-ToneAiquid 
Vimgram/tablets 
Vimisules/capsules 
Vimix/drops/tablets/syrup (Vimix) 
Vimola's Exemol/Skin oint 
Vinkola-12Aiquid 
Vinkola with Vitamindliquid 
Vino Asoka/liquid 
Vinoberry's Compund/Red/with vitaminslliquid 
Vino Cod/with Creosote/Guaiacol~liquid 
Vinodex/liquid 
Vinola/liquid 
Vino-Lecithinlliquid 
Vino-malt/syrup 
Vintone with Asokalliquid 
VipexIBalm 
Virpholin/syrup 
Vi-Syneral/adult/capsule~/syrup 
Vi-Syneral Vitamiddrops 
VitaboiVelixir 
VitabsITablet 
Vitacum/plain/forte/liquid 
VitadexAiquid 
Vitadiline liq. 
Vitadiline with Lysine/drops 
Vitafixltablets 
Vitahextlliquid 
Vital Essenceltablets 
Vitalsine/syrup 
Vitalysine/Elixer/drops 
VitalysineAiquid 
Vitamalt/liquid 
Vitaminalliquid 
~itarnindon/A&C/syrup 
Vitaminets forteltablets 
Vitamiron Drops 
Vitaminised Sanatogen/powder 
Vitamdsion/syrup 
Vita Orangelsyrup 
Vitapadtablets 
Vitaped Pediatriddrops 



Vitapepsin/liquid 
Vitaphosmin/liquid 
Vitaphor/liquid 
Vitaplus capsules 
Vitazyme/liquid 
Viterra/capsuls 
Vitmol Comp./elixir 
Vitoferinlliquid 
Vitol/drops/syrup 
VibomalWliquid 
Viton '99'/syrup 
Vitop/syrup 
Vitrona/liquid 
Vomectil/tablets 
Vomilak/tablets 
Vomiteb/tablets/syrup 
Vysex/drops. 

Waterbury's Compound/liquid 
Waterbury's Vit. Compound/liquid 
Waxolve/Ear drops 
Wellcome Lanoline Toiletltubes 
Wellcome Seltzer Tabs. 
WhipexAiquid 
Wiltax Ringwlom Ointment 
Winhepar PIain/liquid 
Winocarn Wliquid 
Winofit/elixir 
Winominos/liquid 
Worm Tabs. 
Wyamin/capsules. 

XXX Tablets 
Xymex/liquid 

"Z" 

Zambuk Herbal ointment 



Zandu Balm 
Zeps/tablets 
Zentolive/oil 
ZestoI/liquid 
Zuplex/syrup 
Zuvimalt/liquid 
Zuvitabltablets 
Zyme-BioAiquid 
Zymomalt/syrup 
Zymotone/liquid/tablets. 



CHAPTER IV 

RECOMMENDATIONS/OBSERVATIONS REPLIES TO WHICH 
NOT BEEN ACCEPTED BY GOVERNMENT BY THE 

COMMITTEE AND WHICH REQUIRE 
REITERATION 

RECOMMENDATIONS 

Para 2.5. The Committee are \'cry much concerned over large 
scale and continuous increase in unpmductive expenditure on police 
in recent years. This is particularly deplorable in a poverty 
stricken country. The expenditure on police increased from Rs. 3 
crores in 1950-51 to Rs. 48.27 crores in 1966-67, Rs. 72.60 crores in 
1968-69, Rs. 118.82 crores in 1971-72, Rs. 130.91 crores jn 1972-73 
and Rs. 156.40 crores (BE) in 1974-75. This mesns a 52 times 
increase in 24 years. This is by any standard an alarming increase. 
There has been a large scale increase in Central Reserve Police, Bor- 
der Security Force and relatively recently created Central Indus- 
trial Security Force. The Committee are surprised that police forces 
of such large strength should be necessary over and above the sub- 
stantially large forces of the State Governments who are required 
to do precisely the same job and are responsible for maintaining the 
law and order. (It is understood that the expenditure on State 
Police Forces has also risen to more than Rs. 300 crores during 1973- 
74). According to the Ministry of Home Affairs, the increase in ex- 
penditure is justified in view of pre~sine requests from Stale GOV- 
ernments for the deployment of central police on acco~nt  of one 
trouble or the other. 

Para 2.6. The Committee feel that expenditure on police organisa- 
tions of different kinds has been increasing at such a rapid rate that 
it calls for an urgent review by an independent high powered Com- 
mission. The expenditure on police both at the Centre and in the 
States has reached levels where clearly they are eroding the re- 
sources available for developmental activities. The Committee trust 
that Government will take a decision in this matter and appoint the 
commission within the next two or three months. 

[S. No. 11 & 12 Appendix V, Para Nos. 2.5, and 2.6 of P.A.C's Hund- 
red and Thirty Third Report (5th Lok Sabha)]. 



Action takem 

The maintenance of law and order and security of. the border is a 
pre-requisite for any socio-economic development. It  is in this con- 
text that the increase in police expenditure which has been dictated 
by the specific needs of internal and border security should be seen. 
The need for utmost economy in police expenditure is being constani- 
ly kept in view. The Government, therefore, feel that there is no 
need for the review of the expenditure on Police Organisations by an 
independent high powered commission. 

[Ministry of Home Affairs O.M. No. 7/2/74--AC 111 dated 2-1-75] 

Recommendations 

The Committee note that the strength of the Central Industrial 
Security Force which came into existence in 1969-70, increased from 
1568 to 15545 in 197273. Forces have so far been inducted into 71 
public sector undertakings. The Committee feel that already a 
large number of police forces have been created. In their opinion 
Government should review the entire position to see whether it is 
necessary to have such a large number of fwces each created for 
performing limited functions in addition to the one responsible for 
overall maintenance of law and order and protecting Government 
properties. 

[S. No. 19 Appendix V-Para No. 2.26-Hundred and Thirty-Third 
Report (5th Lok Sabha) .] 

Action taken 

In order to have well-trained and well-disciplined watch and ward 
force for better protection of the undertakings of the Central Gov- 
ernment, CISF was created by an Act of Parliament in 1969. The 
CISF is res1)onsible for the protection and security of the undertak- 
ings against theft, pilferage, sabotage etc. Security with regard to 
physical defences like gate; and perimeter. identification of person- 
nels, search of personnel and vehicles, entry to vital installations, 
security of stores, protection against fire and collection of intelli- 
gence which will enable the above responsibilities to be discharged 
effectively are other important functions. 

2. Earlier the watch and ward of many of the public sector un- 
dertakings was not very satisfactxy and a need was felt for a long 
time for a disciplined and welltrained force. In view of the good 
wurk done by the CISF, the demand for induction of the force in 



various undertakings, even though they have to pay for its cost, 
has gone up considerably and it has been possible to keep up with 
the demand. The force has been inducted in various undertakings 
like Steel Plants, Fertilizer Plants, Atomic Stations, Space Research 
Stations, Sea Ports, Airports etc. The managements of various un- 
dertakings have found remarkable improvement in security arrange- 
ments and reduction of loss due to theft pilferage etc. wherever 
CISF has been inducted. The increase in the CISF strength is 
actually the result of additional demands coming from various public 
sector undertakings. 

3. CISF is not a Pslice Force. They purely do watch and ward 
jobs and not the jobs which the State Palice or the other Central 
Police Organisations do regarding the maintenance of law and order 
or security of the borders. Because of increase in law and order 
problem, the State Governments cannot undertake the protection 
as well as the watch and ward functions relating to the property of 
the Central Government as closely as the nature of such property-re- 
quires. CISF has a specific and important role to perform as laid 
down in CISF Act and it is quite distinct from the role of the other 
Central Police Organisations which are fully occupied with the main- 
tenance of law and order and security of borders and which is not 
within the purview of this force. 

[Ministry of Home Affairs O.M. No. 7!2,'74-AC 111 dated 2-1-75.] 



CHAPTER V 

REOMMENDATIONS/OW~VATIONS IN RESPECT OF 
WHICH GOVERNMENT HAVE FURNISHED INTERIM 

REPLIES, 

The Committee find that the percentages of allowable spoilage 
prescribed as long back as 1959-60 for achieving better efficiency 
in printing and having a check on quality of products are being 
considered as norms even though the actual percentages of spoilage 
over the years bear no comparison with them. The prescribed 
percentage of spoilage of paper was 4 per cent of all denominations 
of notes (except Rs. loo/-). However, the actual percentages of 
spoilage during 1971-72 in the case of all denominations were more 
than the prescribed figure. This calls for an explanation. In fact 
in the case of notes of ten rupee denominations the spoilage always 
exceeded the prescribed percentage by more than 1 per cent. The 
position should be carefully examined with a view to taking steps 
to fix the percentage of spoilage at realistic levels and to checking 
malpractices if any. 

[Sl. No. 6 (Para 1.80) of Appendix V to the 133rd Report (Fifth 
Lok Sabha)] 

Action takcn 

It is confirmed that the notional figure of percentage of spoils 
has been kept purposely low to have better efficiency of the em- 
ployees of the concerned departments. Marginal increase in 
spoilage has been attributed as under:- 

(1) Worn out machinery which is bei~lg gradually replaced 
by new Machinery. 

(2) Indigenisation of raw materials required for printing 
wherever possible. 

(3) The quality of the raw material. such as InkKhemical 
purchased in India is not of standard required for the 
printing. 



However fixing up the percentage of spoilage at the higher level 
is under consideration. 

(Ministry of Finance O.M. No. 8-4/8174 dt. 29-10-74). 

Recommendation 
-a The Committee are informed that all the Reserve Bank branches 

and in places where there are no Reserve Bank branches, the State 
Bank branches are required to exchanged soiled notes. Damaged 
notes could. however, be exchanged only :t thr Reserve Bank 
branches. As a matter of common experience it is seen that the 
exchange of soiled and damaged notes involves a cumbersome pro- 
cedure entailing lot of harrassment for the common man. The 
Committee think that the Ministry of Finance should, in consulta- 
tion with the Reserve Bank of India, review the situation and lav 
down a simpler procedure for exchange of soiled and damaged 
notes as early as possible. One way out could be to authorise all 
the branches of all banks and all post offices tn exchange the soilefi 
notes. 

[Sl. No. 7 (Para 1.82) of Appendix V to the 133rd Report (Fifth 
Lok Sabha)] 

Action taken 

The matter is under consideration. 
(Ministry of Finance O.M. No. 8(4)-B/74 dt. 29-10-74). 

Recommendation 

The question of having a selective test check independently by 
the Comptroller & Auditor General of India of the foreign exchange 
transactions in so far as they involve some form of quid pro quo 
has been engaging serious attention of the Committee for some 
years. They have been informed now that apart from other con- 
siderations, it would be inappropriate to entrust the check of these 
transactions to the Comptroller & Auditor General as he is not 
authorised by law to do so. The Committee have already clearly 
brought out the considerations which very much warrant such a 
check vide paragraph 1.37 of the 98th Report (1969-70). Their 
examination of issues involving foreign exchangc transactions from 
time to time has revealed serious and widespread lapses and mal- 
practices. They are therefore, fully convinced that it will be in 
the economic and financial interests of the country if their sugges- 
tion for an independent test check of foreign exchange transactions 
is accepted. Otherwise it would undoubtedly give a free hand to 



the economic offenders, which could not possibly be the Govern- 
ment's intention. 

[S. No. 8 of Appendix V of 133rd Report (5th Lok Sabha)] 

The Committee note that at  present there are several categories 
of cases in which foreign exchange is released subject to an export 
obligation. These are: (i) advance import licences issued to Re- 
gistered Exporters, (ii) Capital goods licences issued subject to an 
export obligation, (iii) Approval of foreign collaborations granted 
subject to an export obligation, (iv) barter deals and (v) Release 
of foreign exchange for location shooting of films abroad subject 
to certain conditions. The fulfilment of export obligation in most 
of these cases is being watched by the "Export Promotion Cell" in 
the Office of the Chief Controller of Imports and Exports. The 
Audit Wing of the Department of Economic Affairs exercises a 
selective test check. That this check is absolutely inadequate is 
clear from the fact that during the past 5 years only a meagre 249 
rases of advance licences of the value of Rs. 11.26 crores have been 
covered. However, the result of even this inadequate check is 
very disturbing. In 20 per cent of the cases checked serious de- 
faults in the fulfilment of export obligation have been detected. 

[S. KO. 9 of Appendix V of 133rd Report (5th Lok Sabha) ] 

In view of the above the Committee reiterate their recommen- 
dation contained in their 98th Report (Fourth Lok Sabha). They 
would specifically ask Government to strengthen the existing ar- 
rangements for the check of such foreign exchange transactions. 
Further Government should consider amending the law to have 
test check of these tratisactions by the C. & A.G. In the mean- 
while the C.&A.G. should be requested to take i t  up rightaway on 
a "consent basis" so that no time is wasted. 

[S. No. 10 of Appendix V of 133rd Report (5th Lok Sabha)] 

Action taken 

The matter is under consideration in consultation with the 
Ministry of Law, Justice and Company Affairs and a further 'Action 
Note' will be submitted later. 

[Ministry of Home Aflairs 0. M . NO. 8 (4) -B/74 dt . 29-10-741 

Recommendations 

The Committee are informed that a scheme for modernisation 
of police force was introduced in 1969-70 and since then an amount 



174 
of Rs. 19.80 crores has been paid to the State Governments on 
loan-cum-grant basis (75 per cent loan and 25 per cent grant). The 
scheme arms at  greater mobility, better telecommunication, and 
providing scientific aids to investigation as in the past due to 
paucity of funds, certain major aspects of police development were 
neglected. The question of inducting major police development 
items in the Plan has now been taken up with the Planning Com- 
mission. 

[S. No. 21-Appendix V-Para No. 2.31 of PAC's Hundred and 
Thirty-Third Report (5th Lok Sabha)] 

Action taken 

Inclusion of certain items of Police development in the Plan is 
still under consideration. 

(Ministry of Home Affairs O.M. No. 712174 A . C .  111. 2-1-75). 

JYOTIRMOY BOSU, 
Chairman, 

Public Accounts Committee. 
NEW D-; 

April 28, 1975 
Vaisakha 8, 1897 (S) 



APPENDIX 

Summary of Conclusions / Recommendations 

4 -. - -  - - 
S, Para Ministry/ 
No. No. Dept. Conclusions/Recommendations 

concerned 
~ . ~ .  .- -- 

1 2 3 4 - ~-. - -. - ~- 
I 1.6 Finance The Committee desire that the examination of the question re- 

garding revision of Note Refund Rules may be expeditiously com- 
pleted and a simplified procedure for exchange of damaged notes be - 
laid down. 

The Committee also desire that Government should review 
3 

whether the instructions issued to the State Bank on 15th June, 1974 
are actually being implemented by the authorities concerned. Steps 
should also be taken to inform the general public of the facilities 
that have been arranged for the exchange of soiled notes, as also the 
fact that all Branches of Reserve Bank, State Bank and other Nation- 
alised Banks, as also other public utility services, such as Railways, 
Post Offices, etc., are under an obligation to accept all soiled and 
slightly damaged notes tendered by the public. 

3 I .  10 -do- While reiterating their earlier recommendation contained in their 
98th Report (4th Lok Sabha) regarding the question of having a 
selective test check by the Comptroller and Auditor General of India - -- A - --- . - -- 



of the foreign exchange transactions, the Committee had desired 
that Government should reconsider the matter and amend the law 
i f  necessary so that' a test check of those transactions could be consi- 
dered by the Comptroller and Auditor General. In  their reply dated 
the 29th October, 1974 the Ministry of Finance'have stated that the 
matter is under consideration in consultation with the Ministry of 
Law, Justice and Company Affairs and that a further note will be 
submitted to the Committee. 

Finance 

Home 

do 

The point at issue is not very complicated, and i t  is difficult to 
see why, even if other Ministries have not been consulted, it should S 

Q) take so many months to arrive a t  a decision. The Committee cannot 
but deplore this kind of indifferent and undesirable attitude in 
dealing with a recommendation of great importance. The Government 
should not take any more time in this regard. 

The Committee had expressed the view that the expenditure on 
Police organisations of different kinds had increased a t  such a rapid 
rate that i t  called for an urgent review by an independent high 
powered Commission. 

In their reply Government has stated that the need for utmost 
economy in Police expenditure is constantly being kept in view and 
that there is no need for a review of the expenditure by an indepen- 
dent high powered Commission. \ 



The Committee are not at all satisfied with the Ministry's reply. 
The fact to be noted is that despite their realisation of the need for 
exercising utmost economy in respect of expenditure on Police, th6 
expenditure has continued to go on increasing a t  a very rapid pace. 
The increase has been, as already stated, of the order of 52 times in 
24 years. The Committee would, therefore, reiterate their reccm- 
mandation and insist for the appointment of ;ln independent high 
powered Commission. The Committee are most unhappy on the very 
casual treatment meted out to a positive P.A.C. recommendation. 
The matter may be reflected in the annual report of the Ministry. 

The Committee had desired that Government' should undertake 
a review in order to determine whether it was necessary to maintain * so many Industrial Se~ur i ty  Forces in addition to the personnel j 
responsible for overall maintenance of law and order and protecting 
Government properties. It is not clear from the reply of the Gov- 
ernment whether such a review has been undertaken. The Com- 
mittee would like a review to be undertaken to make certain that 
no avoidable expenditure was being incurred. The Committee would 
like to be informed of the result of such a review in due course. 

The committee note that' out of a total amount of Rs. 2.35 crores 
outstanding as on 1st December, 1973 from the various Public Under- 
takings for the services rendered by CISF a sum of Rs. 1.76 crores 
has been recovered. The Committee desire that steps should be 
taken to recover the outstanding amounts and see to  i t  that 



there is no accumulation of arrears in future and avoidable expen- 
diture is not incurred. This should be reflected in the annual report 
of the Ministry. 




